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LOK SABHA DEBATES 

LOX SABHA 
Friday, November 9, 1962jKaTtika 18, 

1884 (Saka) 

'The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

(Re. Q. No. 35) 

Mr. Speaker: Shri Surendra Pal 
Singh. 

Shti Surendra Pal Singh: Sir, in 
view of the recent developments, I 
wish to drop the question 

Shri P. C. Borooah: May I know 
whet.I:!er the rates! of foreign tele-
grams-

Mr. Speaker: The hon. Member, 
Shri Surendra Pal Singh, has not put 
the question. Does Shri P. C. Borooah 
want to put it? 

Shri P. C. Borooah: I am put down 
second in the list. I want to know 
whether the rates were increased-

Shri Surendra Pal Singh: The others 
may put' the question if they want to. 
I have expressed my opinion 

Mr. Speaker: I could not follow. 
Does any other hon. Member want to 
agree with Shri Surendra Pal Singh! 

Shrl P. C. Borooah: Since he is the 
first to put the question and as he 
has not put it, I think I should fol-
low him. 

Mr. Speaker: Next question 

Shri Narendra Singh Mahlda: I want 
to put the question 

Mr. Speaker: All right. 
1984 (Ai) LSD-I. 

210 

EUanoed Bate of Telep"aIDS to Tibet 

+ r Shri Narendra Singh Mahida: 
I Shri Snrendra Pal Singh: 

-35. i Shri P. C. Borooah: 
Dr. L. M. Singhyi: 

L Shri Solankl: 

Will the Minister of Transport .... 
Communications be pleased to state: 

(a) whether it is a fact that the 
Ti'betan Administration has recenUy 
increased the rates of foreign tele-
gramso by as much as twenty times, 
and that this has been done with the 
express purpose of placing a curb em 
the communications of the Indian 
Consulate-General with India; 

(b) whether Government of India 
made any protest to the Chinese Gov-
ernment in the matter; and 

(c) if so, what has been China's 
reaction to the same? 

The Deputy Minister in the Mtm. 
try of Transport and Communicati_ 
(Shri Bhagavati): (a) Yes, by about 
12 times from 1-9-1962. A statement 
showing the rates as obtaining prior 
to 1-9·1962 and from 1-9-1962 is plac-
ed on the Table of the House. It is 
probable that the intentionl of the 
Chinese authorities in increasing the 
rates of telegrams from Tibet to 
India was to place a further curb on 
the communications of the Indian 
Consulate General at Lhasa with 
India. [See Appendix I, annexure 
No.6]. 

eb) and (c). No protem in this mat-
ter has been lodged with the Chinese 
Government as reciprocal measur~ 

have been taken by us. The tele-
graph rates to Tibet have been in-
creased from 1m November, 1982 and 
brought on par with the prevailing 
rates for China. 



231 Oral AnsweT$ NOVEMBER 9, 1962 OTal AnsweTB 

Dr. L. M. 8inghvi: What is the 
nature and extent of the increase 
effected by the Indian side for tele-
grams to Tibet or China? The Deputy 
Minister said that we have also in-
creased the rate. 

Mr. Speaker: He said they have 
been brought on par. Next question. 

Iduky Hydro-Electric Project 

+ ( 8hri Vasudevan Nair: 
, Shri A. K. Gopalan: 
, Shri P. Kunhan: 
I Shri M. K. KUIDa1'8ll: 
I 8hri Warior: 
t 8hri Manyangadan: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether Government have 
completed the survey of the Iduky 
Hydr~Electric Project in Kerala; 

(b) if so, whether the Project re-
port has been finalised; and 

(c) when the work on the Project 
is likely to be~? 

The Minister of State In the I\finJs-
try of Irrigation and Power (Shri 
Alagesan): (a) and (b). Yes, Sir. 

(c) Work will commence .after the 
lICheme is cleared by the Advisory 
Committee on Irrigation, Flood Con-
trol and Power Projects, and approv-
ed by the Planning Commission. 

Shri Vuudevan Nair: May I know 
the amount of foreign exchange need-
ed for the implementation of this p~ 
ject and whether the Government 
have taken up this problem with any 
other foreign Government so that we 
can have this project speedily taken 
up? 

SJIrI Alagesan: A sum of Rs. 300 
lakhs has been provided for the pur-
pose of this scheme in the third Plan. 
I do not have the foreign exchange 
ftgure. 

8hri Vasudevan Nair: May I know 
wheth~r there is any outstanding dis-
pute aoout the diversion of w.ater 

trom. this river and, if so, when a final 
decision on this question will be 
taken? 

Sb.ri Alagesan: The Madras Govern-
ment wanted a certain amount of 
water to be diverted for irrigation 
purposes in one at" the districts of 
Madras. This was examined in the 
CWPC and it was found that it was 
n')t a very economical proposition. 
After that, they have made &nother 
proposal without any detriment to the 
quantum of water that will be avail-
able for Kerala. All that has been 
taken into account for this project in 
Kerala. 

Shri Priya Gupta: May I know if· 
the total electric load required by the 
railways falling> within the jurisdic-
tion of this project in Kerala has been 
put forward before the Government 
to be supplied by the Irrigation and 
Power Ministry? 

Shri Alagesan: I am not able to Eay 
whether the railways propose to elec-
trify any of their lines in this area. 
But at the end of the third Plom, we 
shall have enough power ill Kerala 
and even if any new demand is made. 
it would be possible to me!'t It. 

Shri Priya Gupta: My question has 
not been answered. 

Mr. Speaker: He says he is not able 
to answer it. 

Shri A. K. GopalaD: May I knOW' 
whether thought ha, bnell ~ven to 
the question of r('habilitating tt,03e" 
peasant settlers who are Ul the catch-
ment area? 

Shri Alagesan: Yes, Sir. I do not 
think there are many that will have 
to be removed from this area, because 
it is mostly in the mountainous re-
gion; it is not a very thickly populat-
ed region. But such of those as would! 
be affected would be certainly rehabi-
litated. 

Shri Vasudevan Nair: May I know 
whether it is not a fact that the ex-
perts who have prepared this oroject 
report have categorically stated that 
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there would be no water to be spared 
for other purposes in this river? 

Shri Alagesa.n: There is difference 
of opinion. The CWPC board think 
that there will not be that :lmount of 
water in eXcess as the Madras Gov-
ernment think there will be. 

Shri Priya Gupta: May I know whe-
ther the railway administration, on 
the basis of their power requirements, 
have put an indent on the Irrigation 
Ministry? 

Mr. Speaker: He said that ::0 far 
they have not given any indent. Any 
other question? 

Shri Priya Gupta: May I lonow whe-
ther the supply to the railway has 
already been taken into account? 

Mr. Speaker: When they put up 
their indent, that wou!d be t~ken lnto 
account 

Shri Kunhan: May I know whpthl'r 
the scheme has been subm:tted to the 
Planning Commission for approval? 

Shri Alagesan: That wa.> my main 
answer. It is yet to be approved by 
the Advisory; Committee and) the 
Planning Commission. 

Power Supply Failures in Delhi 

+ r Shrl Yashpal Singh: 
Shri Ram Ratan Gupta: 

I Shri Rameshwar Tantia: 
I Shri SureDdr.l Pal Singh: 
I ilhri S. M. Banerjee: 
I Shri Daji: 
I Shri Subodh BaDSda: J Dr. P. N. Khan: 

Shri S. C. Samanta: 
*31. 1 Shri N. R. Laskar: I Shrlmati Savltrl Nlpm: 

8hri P. R. Chakraverti: 

\ 
Shri Namblar: 
Shrimatl Maimoona Sultan: I R"rt Rhagwat Jha ADd: 
Shri M. L. Dwivedl: 

I Shri Basumatari: 
I Shri BagrI: 
L Shrl Shree Narayan Das: 

Will the Minister of Irrlr'ltion and 
Power be pleased to state: 

(a) whether the Committee appoin-
ted by the Central Governrolent unuer 
the Chairmanship of Shri S. S. Kwnar, 
in December last year to enQuire inLo 
the ·power failures in Delhi has sub-
mitted its report; 

(b) if so, the details thereof; and 
(e) the action taken thereu117 

The Minister of State in the 1I1inJs-
try of Irrigation aDd Power \ Sllli 
Alagesa.n): (a) Yes, Sir. 

(b) A statement shOWing the 
major recommendations of the eoP.'-
mittel' if! laid. on the Table of the 
House. [See Appendix I, annexure 
No.7]. 

(c) The report is being cxamilleJ in 
consultation with the Delhi Adminis-
tration, the Municipal Corpor .. ~jr.n all-
thorities, and the Ministne. concern-
ed. 

.n ~ ~: <rnT.q. ;;n;l 

~lRI'i R' f'f. f.Rr~~ ~ 'Ii''l,"«t<: 'lT~ 
~ ~ :a-,"lf;T <m~~ 1-{? 
Mr. Speaker: How many officers 

Lave been: found guilty and what 
punishment has been given to them? 

Shrt Alagesan: There is no ques-
tion of finding anybOdy guilty. The 
commIttee refer. to various lapses on 
the part of the DESU and the Punjab 
State Electricity Board. These are 
all under examination now. 

Shri S. M. Banerjee: May I know 
whether the report of this committee 
will be laid! On the Table of the 
House? 

Shri Alagesan: We have laid copies 
of this report in the library. 

Mr. Speaker: The hon. Minister \lIo111 
kindly sit down as soon as he has 
finished his answer. There is a pause 
and I am just looking to him whether 
he wants to say anything more. 

Shri Daji: The hon. Minister said 
that the report is being considered in 
consultation with the Delhi Adminis-
tration. May I know what steps have 
been taken to see that the immediate 
dangers pointed out by the report are 
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not repeated, so that we are assured 
of continuDus pDwer supply in Delhi! 

Shri Alqesan: As far as thE' pre-
sent positiDn is cDncerned, we are 
able to. draw rDughly abDut 50,000 
kilDwatt pDwer from Punjab. DESU 
arl!! also generatin" sufficient power 
frDm their· generating plant. So. there 
is no question nDW. But all the pre-
cautiDns and the steps that this com-
mittee has recommended we propose 
to take iIll consultatiDn with various 
authorities. 

1liI"~ f~: ~ ~ 'I~'" 
~ ~ f'li ;;ror f'li 1'i;r'l"'!iT 'f.1lI" q~T 
wrT '3"'f'!if ~<rr {""'"Pmr f~ iTl1; ~T 
f;;r .,'Ii .... ~ ~ molT 'f>T q;~)7 V~T 
~) "NIT 'flfT ~1 (t ~ ? 

Mr. Speaker: The hon. Member 
wants to. know why action has not 
been taken against those who have 
been found at fault or to. have CDm-
mitted lapses. 

Shrt Alagcsan: It is too early to 
say, Sir; but that is also under con-
aideratiDn. 

Shri Surendra Pal Singh: May 
knDW whether all the recommenda-
tions m2de by this Enquiry Commit-
tee have met with the Government's 
approval? 

Shri Alagesan: Yes, Sir; we are 
considering them and the conclusions 
ba\"e been arrived at after delibE'Ta-
tion of the Committee, and we would 
like to go into everyone Df them. 

Shri D. C. Sharma: Since this mat-
ter is very urgent, may I know how 
long it will take the Government to 
put into actiDn all the recDmmenda-
tio.ns that have been made by this 
Committee? 

Shri Alagesan: Already certain re-
commendations have been given effect 
to and certain others are under CDn-
Sideration. For instance, one of the 
recommendatiDns is the establishment 
of a CDntrol Board fDr the executiDn 
~ a scheme fDr the establishment Df 

three units of thermal plants. That 
Control Board has been set up. 

Shri. Tridib Kumar Chaudhurl: 
There were two other Committees, the 
Damle Committee and! the Dharma 
Vira Committee: 

Mr. Speaker: That is cDming next. 

Shri M. L. Dwivedl: In the state-
ment it is said that the Delhi Admin-
istration should take over the work 
in respect of enfDrcement of the 
power control measures under its 
direct charge. May I knDw what ac-
tion has been taken on this? 

Shri Alagesan: That is alSo. under 
consideration. 

1I1')~.;TIf : # ::;rTT"l ~ ~ f'li 
~~) 1{ f~ 'fT ~ ~T;f ~ 
f<'l1!; 9;fl1~T'!iT ;l '1fT 'Iif{ l1« ~;f otT 
'!i~ 'liT ~? lTftl: W, QT ~ 
~ 'flfT ~ ? 

ShM Alagesan: I have said that we 
are going to establish three units. 

Shri Barish Chandra Mathur: This 
CeJIll:!l;ttee has made certain catee:on-
cal recommendatiDns. One important 
recommendation is that the entire 
organisational set-up as it is is abso-
lutely rDtten and is not in a position 
to deliver the goods. Even in spite 
Df this emergency ..... . 

Mr. Speaker: Order, order. Is he g0-
ing to make a speech now? 

Shri. Barish Chandra Mathur: No, 
Sir; I am nDt going to make a speech. 

I\lr. Speaker: He should put the 
questiDn. 

Shrl Barish Chandra Mathur: May 
I know whether in this p.mer.l!ency 
also. we are gDing to continue like 
this and take all this time or do Gov-
ernment prDpose to take immediate 
steps? Has the Government formu-
lated any cDnclusiDns Dn this import-
ant point? 

Shri Alagesan: That is very mUeD 
UiIlder our consideration. 
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Mamtinl' 01 Railway Crossings 

+ r Shri S. M. Banerjee: 
I Shri Surendra Pal Singh: 

-38. -{ Shri P. C. Borooa.h: 
I Shri Vasudevan Nair: 
l Shri P. K. Deo: 

Will the Minister of Railways be 
pleased to state: 

(a) whether I State Governments 
have now agreed to take responsibi-
lity at manning the unmanned rail-
way crossings; 

(b) whether Central assistance will 
be made available to them; and 

(c) the number of railw.ay crossingl! 
to be manned? 

The Deputy MinIster in the Minis-
try 01 Railways (Shri ShahnawlUl 
Khan): (a) to (c). As a result of a 
review carried out by the Railways, 
it has been assessed that roughly 1200 
out of .a total o~ 19,000 unmanned 
level crossings on the Indian Railways 
need manning on account of increase 
mostly in road traffic and partly in 
rail traffic. The Minister for Railways 
has addressed the Chief Ministers of 
1111 States requesting them to agree to 
share the costs of manning these level 
crossings on a 50:50 basis. So far 
Madhya Pradesh State Government 
has agreed to these proposals and ex-
pressed its willingness to share half 
cf the capital as well all recurring 
cost of manning 102 level crossing~ in 
that State. Replies from other State 
Governments are awaited. 

Shrl S. M. Banerjee: I want to 
know how· the Governmen·t could 
assess the number to be 1,200 out of 
19,000? What is the basis of the 
assessment? Is it the road traftlc or 
what? 

8hri ShahnaWlUl Kha'D: It is the in-
tensity ot traffic that passes over 
those level crossings. 

Shri 8. M. Banerjee: May I know 
when the communication was addres-
sed to the State Governments and 

whether they have been reminded to 
do the needful at an early date? 

Shri Shahnawaz Khan: We have 
written to them. We will give them 
same time to think over it and then 
remind them if necessary. 

Shri S. M. Banerjee: When did YIN 
write to them? 

Shri ShahnaWaJI Khan: The letter 
was addressed in September. 

8hri Surendra Pal Singh: May I 
know if any of these level crossings 
have been manned already or not or 
whether the whole issue is still under 
consideration? 

Shri Shahnawaz Khan: Some of 
them have been manned. 

Shri Surendra. Pal Singh: How 
many? 

Shrj Sha.lmawaz Khan: We do not 
know the exact number. 

Shrimati Savitri Nigam: Just now 
the hon. Minister has stated that 
those crossings where the traffic is 
very much have been taken up first.. 
What is the criteriOn and how has this 
been known that some of the railway 
crossings have more traffic than the 
others? 

Shri Shahnawaz Khan: We sent 
people to carry out a survey and it is 
on their report that we have come to 
this conel usion. 

Shri P. C. Borooah: May I know 
whether the Government is aware of 
a bus-train oollision in Gauhati some 
time on the 21st September in which 
eight or ten people died instantane-
ously and some 15 or 16 persons were 
injured, whether that level crossing 
was an unmanned one and whether 
there is a proposal to mak(' that a 
manned one? 

Shri Shahnawaz Khan: We are 
aware of that accident. We. have 
written to the State Government ask-
ing them wnether they would like 
that to be manned and whether they 
would share the expenses. 
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Shri Indrajit Gupta: What is the 
ultimate fate of the 'proposal which 
has been made to the State Govern-
ments that! they should post police-
men on either side of the unmanned 
level crossings to regulate the traffic? 

Shri Shahnawaz Khan: Weare 
aWaiting their reaction. 

Shri Man Sinh p. Patel: If the res-
pective State Governments agree to 
the proposal of meeting 50 per cent 
of the cost what will be the total time 
taken for manning all the level cros-
sings in the different States? 

Shri Shahnawaz Khan: For the 1200 
level crossings that we hav" recom-
mended for manning it will not take 
a long time. if the State Governments 
agree to the proposaL 

Shri A. P Jain: I understood the 
hon. Minister to say that there was a 
proposal to post constables at the un-
manned railway crossingsmd that 
that proposal had been referred to the 
State Governments. The whole ob-
ject ot! having unmanned railway 
crossings is to save expenditure. 801 

what is the sense in referring the pro-
posal to the State. Governments? Is 
the practice being followed anywhere 
else in the world? 

The Minister or Railways (Shrl 
Swaran Singh): I think that there 
has been a little confusion on that 
score. It was a proposal to request 
the State Governments to post con-
stables at certain manned level cros-
sings because it w,as found that al-
though the gate was shut against road 
traffic certain truck and bus ow"ers 
crashed against the gate and caused 
certain accidents. So, it was c0nsirler-
ed that as an additional precaution it 
wou 1 d be necessary to post comt& bles 
to enforce discipline. My hon. friend 
is quite correct in suggestin~ that 
posting a constable at an unmanned 
level crossing will not go far to solve 
the diffiC'Ulty which is before us . 

• 
Shri Hari Vishnu Kamath: Is the 

hon. Minister aware that when the 
question was raised in the last Ses-
mon a BtJggestion was made by the 

bon. Speakel'1 that the traffic should 
be made automatically to stop, look 
and proceed, and that the bon. 
Deputy Minister promised then tbat 
that matter also, that is, the sugges-
tion, will be referred to the State 
Governments? Has that been done? It 
is a very fine suggestion of yo~s, 
Sir. 

Shri Swaran Singh: We bave al-
ready addressed the State Govern-
ments in this matter and it is hoped 
that they would put those signs soon. 

.n~~ :4'~~~ 
fif;~mID~~ fif;~~ 
"IT 0!'fflT ~ ~ ~ <Rr ~ ~, 
~~'R"IT~ID~ 
~~~fuo:Wlf~'fi1 
ftwar ~ ? 'flIT 0!'fflT if; JITUT w.r m 
~ fif; ;;ror C!'F Wlf m:orn: ~ ~ 
Cf'f C!'F . 

~~ 
Next question. 

D. V. C. 

+ f Or. P. N. Khan: 
.39. Shr~ Subodh Hansda: 

I Shrl S. C. Samanta: 
L Shrl N. R. Laskar: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether it is a fact that the 
Damodar Valley Corporation has not 
been able to supply even fifty per cent 
of irrigation water to the commanded 
area this year; 

(b) if so, the reasons therefor; and 

(c) what steps Government propose 
to take so that such things may ncR 
be repeated ·in future? 

The Minister of state in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) No, Sir. The D.V.C. 
have created an irrigation potential 
of 9'19 lakh acres. 

(b) and (c). Do not aru.e. 
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Dr. P. N. Khan: May know 
wbat was the water supply position 
in the previous :rears? 

IJhri AJacell&ll: An extent of 6 
lakh acres was irrigated in 1961. 

Shri Subodh B8.IlSda: In reply to 
part (a) of th~ question, the Minister 
aid, No. If it is a fact, may I know 
whether the Government is aware 
of the fact that for the last few years 
'\he Government have not been able 
to :reIIili3e water tuatiaD from the 
agriculturists? 

Shl'i Alagesan: Tbe arrangement 
is, the D.V.C. will make bulk sup-
plies. Tbe West Bengal Government 
willl take it and distribute it to the 
ryots. Tbat is the arrangement. Tbe 
bills will have to be paid by the West 
Bengal Government. The West Bengal 
Government will collect from the 
ryots. The D.V.C. has sent the bills 
to the West Bengal Government. Tbey 
have not yet paid. Tbat does not 
mean that water has not been let in. 
As I said, in 1961 an extent of 6 lakh 
acres was irrigated. 

Mr. Speaker: I have still that 
grouse that the hon. Minister does 
have a pause between the conclusion 
Of his answer and his resuming his 
aeat. 

Shrl S. C. Samanta: In 1961-62, 
there was a set-back. Tbat is, in two 
l>laces, the D.V.C. canal broke down. 
It was settled that the blocks should 
be reduced to 150 acres each. May 
I know whether that thing has been 
taken up and irrigation work done? 

Shri Alagesan: As I said, we had 
a recent meeting also as to how the 
water should be utilised. The D.V.C. 
and the West Bengal Government 
were asked to co-ordinate their ef-
forts. That is, the D.V.C. will inform 
1he West Bengal Government as to 
what areas they will take their water 
,"ourses to and the West Bengal Gov-
ernment will make the field channeL 

Tbat was the arrangement that we 
have arrived at. I think that will 
work satisfactorily. 

~ ~ :ll~~~flI; 
~~iFtRif~~~;;r 

~~lIT~? 

Mr. Speaker: Any proposal to re-
duce the expenditure? 

Shri Alagesan: Reduce the expen-
diture on what? 

Mr. Speaker: On the project. 

Shrj Alagesan: Tbe project hu 
been completed. It is supplying 
water. 

Shrimati Renu Cbakravartty: May 
I know whether it is a fact that dur-
ing the dry month of June this year, 
the amount of water which was de-
manded by the West Bengal Govern-
ment could not be supplied by the 
D.V.C. at that critical juncture, in 
the month of June? 

Shri Alagesan: I am not aware of 
any such" thingh. 1 shall make en-
quiries. 

Mr. Speaker: Next question. 

International Rice Commission 

+ ( Shri P. C. Borooah: 
*40. i Shri R. G. Dubey: 

L Sbri Warior: 

Will the Minister of Food and A«rl-
culture be pleased to state: 

(a) whether India participated in 
the eighth session of the International 
Rice Commission which was held in 
Kuala Lumpur, in the middle of Sep-
tember; 

(b) if so, what specific proposals, if 
any, were sponsored by the Indian 
delegation and with what results? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subbsg Singh): (a) Yes, Sir. 

(b) A statement is laid on the Table 
of the House. [See Appendix I. 
annexure 8.] 
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Shri P. C. Borooah: May I know 
what action has been taken to im-
plement the recommendations of this 
Commission? 

Dr. Ram Subhag SiDgh: Virtually, 
last month this conference Of the In-
ternational Rice Commission ended. 
We have been constantly applying 
OUr mind how best to implement the 
recommendations made by the Com-
mission. Yesterday also we held a 
meeting to do that. 

Shri P. C. Borooa.h: May I know 
whether any ways and means were 
found to obtain scientific equipment 
for the field and also for the labora-
tory for rice cultivation? 

Dr. Ram Subhag Singh: Yes. That 
is what I said. Yesterday also we 
gave thought to that problem. 

SUi R. G. Dubey: There are 
various recommendations made by 
the Rice Commission. One of the 
recoIIl'lIlendations refers to various 
types of assistance. May I know 
what concrete steps have been taken 
under recommendation No. 7 to re-
ceive assistance? 

Dr. Ram Subhag Singh: Recom-
mendation No. 7 says, 

"F.A.O. should continue to ex-
plore the possibilities of supply-
ing to member countries fertili-
sers and agricultural chemicals 
IlUch as insecticides. . . . .. etc." 

We have approached the F.A.O. Here 
also, we have been trying our best 
to meet the situation. 

'" ~ ~ IW~~"" 
firmfuT 'fiR 'fiR m ~, tm: ~ ~ 
~~'fiTrrm~~ ? 

~o ~ §'I11T ~ : Wt1<'ii{14 
'iImf ~ ;tt :;it ~ ~ ~ <f 
~ qC'<'l'q;:w<ft~~,~ 
~H;;i'f~)~~ I 

Shri Bhagwat Jha Azad: May I 
know whether as a result Of the em-

phasis given by the Governmeilit of 
India ,on' increased assistance, there 
has been any increase in the assis-
tance during the current year as COln-
pared with that in the previous year? 

Dr. Ram Subhag Slugh: Actually. 
as I said in reply to the first supple-
mentary question, the' meeting of this 
Commission ended virtually in the 
beginning of last month, and we are 
thinking over it, and we shall imple-
ment the thing as best as possible. 

Dr. L. M. Slnghvi: The statement 
laid on the Table of the HOuse says 
that reports should be invited from 
member countries on the form, time 
and method of application of ferti-
liser based on N.P. and K. May I 
know whether the report from our 
country has been submitted to the 
International Rice Commission? 

Dr. Ram Subhag Singh: Yes. We 
made our point of view felt there at 
the Commission meeting, and if the 
hon. Member wants, I shall give a 
copy to him. 

'" ~: ~ f(<t>il.$~I"f1 ~ ~ 
rn ~ m ~ 'In' fiI;cr;rr <;q'lIT fl 
rn'ln'~~? 

~o ~ !r"'l ~ : iIm:r if ~ t:t'I' 
~k1 <lC<;:lll ~ ;tt fu'llTfuT ~ tm: ~ 
~ f'\;rq ~ ~ '!iT{ ~ rn ;tt llImlI'-

<t>CIT i'f@ ~ I :;it W!'ft !I'F;r;rr ~ ~ 'liT 
<t>T41f~ rn ~ f'\;rq ~ ~ fuq;rfuff 
~ <ft ElITif if 'WiT mf.!; ~ ~ 
~~~;;rrliiil;l 

Shri ShivananJappa: May I knoW' 
the names of the countries that par-
ticipated, and the conclusions arriv-
ed at? 

Dr. Ram Subhag Singh: Represen· 
1laitives of about 22 countries were 
supposed to participate in that con-
ference, but actually only 14 sent 
their representatives. I can give 
the names to the hon. Member later. 
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'" ~ ~:li';;n;RT~W 
f.!; w m.r ~ ~ ~ ~ 'liT 
mm~~~m.::;fr.rij;~ 

i\'~'Ii~ij;~i\'~ 
~~;;it~iIl't~~f1ti«~~ 
fiI'WiT ? 

..,0 l"(q §"l'If ~ : W ~ ~ 
i\' ~ ~ <rn" ij; fu1l" ~ 
~~I~i\'~~'fiT~~ 
$wfldt{1q ~~'fiT~ 
'fiT lfi11f <rn" mIT ~ ~ ~ i\' 
~ I ~ ~);:ff ~ i\' ~ lfi11f ~ 
t, m.:: ;;it lfi11f ~: wf.t fu1l" ~ 
IITlIT ;;mIT ~ <ffi 'liT ~ <'1Ttr ~ if><: 
IIW ~ <rn"iIl't 'IiTtmr ~ ~ I 

Ganga Barrage at Farakka 

+ r Shri Subodh Bansda: 
I Shri S. C. Samanta: i Shri N. R. Laskar: 

-41. Shri M. L. Dwivedi: 
Shri S. M. Banerjee: 

I Shri Daji: 
L Shri P. K. DeO: 

Will the Minister of IrrIgation Blld 
Power be pleased to state: 

(a) whether it is a fact that the 
proposed 8i te for construction of the 
Ganga barrage at Farakka has been 
shifted to one mile below down 
stream; 

(b) if so, the disadvantages faced at 
the first point; 

(c) whether by change there will be 
any financial deviation; and 

(d) progress made upto-date in the 
construction of this barrage? 

The Minister of State in the Minis-
try of Irrigation and Power (Shrl 
Alagesan): (a) to (c). Based on the 
results of detailed model studies, the 
location of the barral1e has been final-
IT fixed, with the concurrence of the 

Technical Advisory ConUniUte fQl", t4~. 
Farakka Barrage Project, at _.~e 
about one mile below Farakka. The 
question of having shifted the barrage 
location does not .arise as it had not 
been fixed earlier. 

(d) Progress beyond that reported 
in reply to Unstarred Question No. 923 
on 8th May, 1962 has been on con-
struction of quarters etc. Apprecia-
ble progress on riverain works can 
only be made in the working season 
commencing in November. 

Shri Subodh Bansda: In view of the 
fact that there is a change in the site 
of the project, may I know whether 
there is any change in the plan of the 
project? 

Shri Alagesa.n: As I said before, 
there was no earlier fixation of any 
site. The project stands as it was. 

Shri Snbodh Bansda: May I know 
whether it is a fact that this project 
is going to be delayed for want of 
men and material? 

Shri Alagesa.n: I do not think so. 

Shri S. C. Samanta: With reference 
to part (d) of the question, may I 
know whether the township for the 
labour and the staff has been started 
to be constructed? 

Shri Atagesan: Yes, the township 
is under construction. 

Shrimati Renuka Ray: Is the hon. 
Minister aware that the assurance he 
gave on the spot to the people whose 
land has been acquired for the new 
alignment, to the effect that adequate 
and quick compensation for the land 
and crops would be paid and that al-
ternative horne-stead lands would be 
given, has not yet been honoured, and 
if so, what is he doing about it? 

Shri A1a&'esa.n: It is true that rep-
resentations were made, and we 
agreed to do those things. I hope that 
the West Bengal Government will do 
those things. I shall also look into 
the matter. 
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;;rfq rn .m: ~ ~ if ~ t.t 
if; ft;Q; ~ Bflrfu it ~ll ~ WRT 

m TT "" fum ~; 
(Iii) m<:" "11', <it '9fl:rf'f it ~ 

If;'l<\ if 'l'f a'I> W CTITfu" ~ ~; .m: 
( <T ) ~ Bflrfu 'r 'f.<[ a'I> 'f'l"f1" 

fu'R: 5R¥ "" t.t it ft;Q; ~ ~ ? 

The Deputy Minister in the Minl8-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). The Railway 
Accidents Committee is, at present, 
engaged in finalising its Interim Re-
port a copy of which will be laid on 
the Table of the House as soon as it 
is sul:Ymitted to the Government 

1Iit~~l:W~~~ 
Sf>O[ ~ <r{ :zIT .m: ~ ~ it ~ 
flf"lflG" ~r 'if. .Tlf fu""Ti ~;f 'FT 

fiNTful' ~ ~ ? 
Shri S. V. Ramaswamy: There ia 

no date fixed for submission of the 
report. 

Mr. Speaker: When Willi it appoint-
.ed? 

The Minister of RailwayS (SIIli 
Swaran Singh): This was towards 
the end of 1961. 

~ ~" ~ : ~, ~ ;;n;rofT 
~ ~ fop ~if ~ ~fT 'fi"triT ~ ~ 
g{ ~ B"~ ~~ if f'l;a;ft 'filft 
~ ~ ! 
Shri S. V. RamaswamY: The mere 

appointment of the Committee can-
not lead to that result 

Shri B~at Jha Azad: 
Commission submitted any 
report suggesting immediate 
measures against accients? 

Has the 
interim 

remedial 

8hr S. V. Ramaswamy: Perhaps 
we will have to await the interim re-
port. 

Shri .Jaipal Singh: Last session 
Shri Morarka asked a question about 
the remuneration of members of th~ 
Committee and he insinuated that 
they were getting Rs. 100 per day. 
Shri Shahnawaz Khan then said that 
I.hey would have to find out. May 
Ole know the facts as they are? 

Shri S. V. Ramaswamy: That would 
not arise out of this question. It ~ 
a separate question. 

Shri Speaker: Can the hon. Mi.na-
ter say what they are getting? 

Shri S. V. Ramaswamy: Not off-
hand. 

Shri Har! Vishnu Kamath: On a 
point of order. When the matter 
came up last session and you pressed 
for an answer, the Minister shilly-
shallied. Are two months not enough 
to get this information? 

Mr. Speaker: I have pressed eve. 
today. 

8hri Har! Vishnu Kamath: How 
long will the pressure go on? Two 
months are not enough to find out a 
SImple fact. 

Mr. Speaker: Order, order. The 
answer to the question might be lot 
and given to the House. 
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Shri Swarm SiDgh: We will give 
that informatiOn tomorrow. 

Mr. Speaker: Tomorrow it will be 
Dven. 

Shr! Jaipal Singh: May I in fair-
ness to myself say that I am a mem-
ber of this Railway Accidents Inquiry 
Committee? I can certainly assure 
the House that for the hard work I 
have put in-and there is also an-
other Member of Parliament from the 
othe.r House on;. the Committ--.I 
have not received Rs. 100 a day. 

Shri Ranga: Why is it that on 
.such an important question as this no 
date has been fixed for the submis-
~ion of the report when usually in the 
case of such Commissions that has 
been the practice? 

Shri S. V Ramaswamy: The work 
is enormous. The reports of the 
Government InspC{!tor of Railways 
have get to be thoroughly examined, 
witnesses have' to be called; ques-
tionnaires have been issued and re-
plies thereto haVe to be examined and 
analysed. All these take time. 

Shri Hari Vishnu Kamath: Put it 
on a war footing. 

Shri Ranga: Are we to wait for 
the report until the war emergency is 
ever? 

Shri S. V. Ramaswamy: All I can 
cay is that we are working hard at it. 

'" ~: If;;rr;r;rr ~ ~ f.I; 
~ 'I>'T ~ ~ ft;rQ; ~ ~f.fIf 
~ ififTI1T ~ ~ lU ififTI1T omilfT ? 

'"" m fq : ;;it Vl1l' ~ If>If-
'IfTfu:i'f '!il ~ ;;mft- ~ ~ it W iI"Rf 'liT 
m~~;;rnrr~f'lifif;~~~ 
~'I>'T~'I>'T;;m.r I 

Shri S. M. Banerjee: During the 
course of the discussion on railway 
accidents in the last session, the han. 
Minister assured us that every step 
'Will be taken to expedite the submls-
&ion of the report. What are the dif-

ftculties due to which not even in-
terim suggestions have been made? 

Shri S. V. Ramaswamy: I have 
stated the difficu1ties. An interim re-
port is expected by December this 
year. 

8hr! Priya Gnpta: May I know if 
• it would be convenient to place the 

actuai proceedings of the enquiry 
held by the department instead of 
sl'nding the synopsis by the Govern-
ment Inspector of Railways and the 
('ommi5sioner for Railway Safety for 
better facilities of judging what are 
t'le ro't co uses Of accidents, that is, to 
find out how and why they occur? 

Shrl S. V. Ramaswamy: That is 
r.ot thE. normal procedure. What has 
bf-en promised is to place the interim 
report on the Table of the House. 

Shri P. C. Borooah: May I know 
whether the report is to be prepared 
on the basis of a study of maj or acci-
dents, and if so, the accidents of what 
period will be taken into considera-
tion? 

Shri S. V. Ramaswamy: The reports 
of the Government Inspector of Rail-
ways for the past five years have been 
taken into consideration far purposes 
of the interim report. 

Shri Tulsidas Jadhav: May I know 
the names of the members of this 
committee? 

Shri S. V Ramaswamy: They are 
alj well known, but I shall repeat 
t!oem. Dr. Hriday Nath Kunzru 
(Chairman), Shri Satya Charan Sbas-
tri, Sl:ri J3ipal Singh, Shri N. R. M. 
Swamy. Shri T. B. Vittal Rao (Mem-
bers and ex-Members of Parliament), 
Shri J. N. Nanda, Retired General 
Manager, ex-Nizam State Railway. 
Shri Dev Dutt, Retired Chief Govern-
ment Inspector of Railways, and Shri 
P. C. Shukla, Deputy Director, Trans-
port, Railway Board, Secretary of the 
Committee. 
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'11ft i;I'iti m ~ I!i'It ;U ~ ~ 
~~p!Ttl 

'" ~ ~ : aqii)iffii\!1 
~~~~it;~T'IiT~ 
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~~'IiT~~it;~~~ 
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'" "0 lfiTo ~: ;hrr f.F ~ 
'l'lfT ~, q;ft m f~ if 4"I'm ~ 
$<n:-~ ~ ~ I it ~ 'I>< ~ omi' 
i;I'iti~~I'lRm~~I~ 
mr 'til"'!it wrr;;r ~ ~ I ~ ~ ~ '<fuir 
~~~ Iftmim~~~,~ 
~ qrn ~ <'f~ f'mi ~, ~ II mq' 

~ qrn '(li"1l ~ ~ I !q1ffif if ~ 
~ t~.~ 'lR ~ if if t~.' ~ 
~ I ~ilWif, ~tq if c;".¥, ~t~o 

if to.¥ 'lR ~t¥t if t".~ 't I ~ 
~~~~~~f'F~3i<r( 
~~~ I it~'FI:r~"(HI ~~ 
~mif~m'lR'WT"(~~ 
it ff1lfu ~ ~ ~, m ~ ~ 
mlfi twrr ~ it; q;prr< ~ ifI't 
~~~~,~~~ 
~ if ~ i!iT1J fcI;!rr ;;rr ~ ~ I 
Shri S. M. Banerjee: May I know 

whether any assurance has been given 
by the association of grain dealen 
that they will not increase the prices 
and that they will help the Govern-
ment try to keep the prices in check? 

Shrl S. K. Patil: I have got hun-
·dreds of letters and wires from these 
associations that during the time of 
etrergenry not only will they not in-
crease prices but they will not make 
any profit at all. 

Shri Uma Nath: The hon. Minis-
ter has stated that the abolition of 

food zones for rice was receiving at-
tention. Has any decision been 
taken? 

Shri S. K. PaiD: I do not think 
that emergency is just the time to 
take decisions of that type. 

Shrimati Savitri Nigam: In these 
fair price shops which are going to be 
opened are things like gram etc., go-
ing to be sold or only wheat will be 
sold? 

Shri S. K. Patil: Naturally all the 
things that are sold by the grocel'7 
shops. 

Shri P. R. Patel: In the present 
crisis prices may be checked. But I 
want to know whether Government 
has made any enquiries to see whe-
ther the present prices are remune-
rative, whether they are more and if 
so by what per cent whether they are 
less and if so by how many per cent? 

Shri S. K. Patil: If the fear is that 
the farmer is going to suffer by the 
regulation of the price, it is unfound-
ed because we shall see that the far-
mer will not suffer; on the contrary 
the farmers will get a little more than 
what they have been gettinll. 

Shri Surendranath Dwivedy: May I 
know whether the Government has 
ascertained what has been the effect 
of the steps that have been taken and 
whether they have been able to stop 
the upward trend of prices in Orissa? 

Shri S. K. Pati1: Orissa is in a little 
unfortunate position just now because 
of floods, drought. etc. Special mea-
sures are being taken. The Chief 
Minister was here only two or three 
days back and we are having another 
meeting in three or four days. Every-
thing is done to rush stocks to Orissa 
so that the prices stabilise there. 

Shrl Sonavane: In calculating the 
increase in foodgrains price, is ac-
count taken only of the wholesale 
price? Consumers purchase their re-
quirements from the rtailers. Is there 
any proDosal to calculate the prices at 
the retailers' end? 
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Shri S. K. Pati1: Of course. The 
consumer is concerned with the re-
tailer and not the wholesaler and 
t.lc!erefore every retailer will have to 
mark the price at which things are 
sold; that would be made obligatory. 
Those prices will be fixed .by the 
Government in consideration of all 
the factors involved in each case. 

sit~~: ;m~"~f.!;;;ft 
iiW~~ ~¥~lI'if<Mtlffir~ 
'I'lI'T1!fT,~~~H~lI'if~ 
~<'ITtl;~m.:f;;r.r~itil'~ 
~~,\i'if'!i't~~'f@<ft'~? 

sit ~o ~o tnm.-: ~ aT ~ 
;f\;i ~ I ~ ~ ~ ~ ~~, 0IfI"IT-
fw ~ ~ ~ '!i't-~ f1r.r ~ 
~ I ~ ~ fttmr 'f@~, ~ ~ \i'if 
t f~ ~ iI>VIT ~ q;;w 'f@ 
~~I 

sit n\'f~:W*",~'Ih~ 
~f",~~mt~.~~,~~ 
~""'~ifil"!!i'tf1n:~~? 

sit ~ 0 ~ 0 tnm.-': 'f@ I fi!;cr;ft 
~~, ~ aT;lit iffiT~~ l;l it~ 
~~fif.'~if;m~vIT I 
Ii 'f@ ~T'reT ~ f.!; ~ ~ ~ ~ 
f.rn;ft f.!; . . . (Intr;rruptions) 

~~~:~~~f'l> 
fm:~~1 

4Shri Koya: Shortage of wagons is 
said to be one Of the reasons for the 
rise in prices in the deficit areas. 
May I know what arrangements the 
Government have made to meet this 
8itua~ion? 

Shri S. I. PatH: Everything is being 
done. So far as the war zone is con-
cerned, you know that is made o.n a 
war footing. So far as other thmgs 
are concerned, I think the foodgrains 
will have priority. 

Shri Sham Lal Saraf: May I know 
whether the Government have coo-

templated the relaxation of controls 
in the food zones, especially in the 
rice zone? 

Shri S. K. Patil: The question of 
relaxation will largely depend upon 
how the situation develops from day 
to day, because, we are watching it 
every day as to what happens. It. 
favourable situation arises, then sure-
ly those would be relaxed. 

sit fimI '1 .... : Prf.fm: ~ it 
<reTIIT ~ f'l> 1{';;I"g ~ ~ ~ '!i't 
~~~,~'fi'f~~~<'I'\1IT~ 
~~,;;ft~~~, '3<1' ~~, 
SlIIi:tl,,"'I4f{ll <{or, ~ ~ ~ I ;m 
f11frtm: ~ ~ ~ t lffi ;;ITq 

~iTf'l>~~l!il'!ir*t t f~ ~ 
'!CRT~4T SlIli:tli'l4f{ll <{or t f<:rr!: 
'f@ '!CRT ~-~ f~ t ~ t 
f<:rr!: 'f@ '!CRT ~ ? 

sit ~o ~o tnm.-: ~ ~ 
~~~'f@~ I ;litaTitm~'f@ 

~~ I~;r~~f"'~~f'ii'~if 
!fl11h: 4T ~ ifiT ~ ;r ~ I m.: 
m~~~~f'l>'3<I''!i't~~ 
nr.r I ~ ~~ ~~, ~~ 
~ ~ ~ ~ f'l>!fl11h: l!il ~ ~ 
fw~1 

Shri Malalchaml: May I know the-
names of commodities for which re-
gulated markets have been establish-
ed? 

Shri Shinde: There are different re-
gulations in different States ab~ut 
the regulated commodities, but mam-
Iy, the foodgrains like rice and wheat 
are regulated by the markets. 

sit '¥fIl'r!l1mT~:~,;m;l 
\ifR~if"'~~t~~ 
t ~ ;r ;it 'IlTif ~ ~, '3<1' iI>. 
~~;m~~~~? 

I 
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.n tiD IfiTD ~: ~ ~ ~ (a) whether a large number of 

flfi '""* =. 5 I m". ;fi;r if ""'-, medicines containing thalidomide ill 
"<1.' ~'!"'" ~ "'". >:)."11 different forms are being Ir.anufactur-

~ ~ I ed and marketed in the country; and 

osn~armr:m~ 

~ ~ it ~ ~ f~ wf!!ifm" 
~if~ifiT~~~1 

• 'flIT;i' 0fTii ~ ~ fit; ;;IT ~ 1Jf-w 
~,~ifif~ifiT~~ororn 
ifif<'l<1;~rnifi~~~iI'l't 
ltl%~;ftfcr~m~~ 
;;;rf~ifiTm~if@'~~? 

osn tiD 'IfiTD IfIfh;f : ~ ~ ifiT 
~~~@m,~t<'l<1;~­
ifGcit'fi<m~ I ~ifiT~ifif<'l<1; 
cit~'1fTiI<'I"~~wR"<mr~ 
~1~~if;;IT~'lj,sifiil'l't 

it wf9if& ~, ~ f~ ~ ~1<:ifG 
~? ~~if~~citt.;r 
~ I ~ ~ <m: it;n: i!<r 'i~ ~ ~ 
~, <rrf~ ~ 'liT{ ~ if ~ 
~I 

osn ~ fipsr: 'flIT lIQ: ~ ~ f'I> 
~'liT~a.r~~,;;riI"~ 

~~~~~? 'flIT~~ 
~ ~ f~ lfRmr ~ ~ ,i.:;w ~ 
~~~? 

osn tiD IfiTD 1fIfh;f: iPilft ~ 
if f'lir.m- ~ if@' ~ I 

Medieiaes with ThaUclomlcle 

+ r Shri Eswara Bedd~: I Shri p. K. Dec: 
Shri Dine. Bhattacha~a: 

I Shri Blbhuti· Mlshra: 
I Shrimati Savitri Nlpm: 

eM. ~ Shri Mohan Swamp: 
I Shri Nambiar: 

1 Shri DaJl: 
Shri S. M. Banerjee: 

L Shrl Joti Saroop: 
Will the Minister of Health be 

pleased to state: 

(b) if so, what steps have been 
taken by Government to stop th~ 

manufacture and sale of this danger-
ous drug in any fonn? 

The Deputy Minister In the Minis-
try of Health (Dr. D. S. Raju): (a) 
Investigations made by Government 
of India have revealed that neither 
thalidomide under any name nor pre-
parations containing thalidomide are 
available in the country. 

(b) Does not arise. However, the 
Drugs Standard Control Officers at the 
ports have been instructed to apprise 
the Customs authorities to be on the 
look out for stray import of this drug 
as part of personal baggage and to 
advise such passengers to refrain 
from using it 

Shri Hari VJshDu Kamath: Apart 
from the question of this particular 
drug, thalidomide, is there any organi-
sation or machinery to have a pre-
sale check, analysis or examination, 
of drugs and medicines manufactured 
in the public and private sector in-
dustries, before their sale in the-
market? 

Dr. D. S. Raju: Yes, Sir; We have 
got a very bi.:: organisation. There 
are drug control inspectors all over 
the country. 

Shri Hari Vishnu Kamath: Inspec-
tors cannot analyse and check the 
drugs. 1 want your protection, Mr. 
Speaker. The answer is quite wide· 
of the mark. Have they got any 
machinery to analyse and check the 
drugs? They have no scientists to 
analyse them. The senior Ministry 
may answer, Sir. 

Dr. D. S. Raju: The drug control 
inspectors collect samples and send 
them to laboratories where the drugs 
are checked and analysed. 
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Shri Hati Vishna Xamath: Who 
does that? 

Dr. D. S. Raja: The laboratory tech-
nicians and experts. 

The Minister of Health (Dr. Sushila 
Nayar): May I add to what my col-
league has stated? The hon. Mem-
ber probably refers to imported drugs. 

Shri Hari Vishua Itamath: No; I am 
referring to drugs manufactured here 
i:l India. 

Dr. Sushila. Nayar: For the imported 
drugs.... : 4 

Mr. Speaker: He does not refer to 
-imported drugs. 

Dr. Sushila Nayar: Let me explain, 
·Sir,. For the unported drugs, the 
Government of India is responsible. 

.Samples are taken and checked. So 
:tar as the drugs within the country 
are concerned, which are being manu-
:tactured here, my colleague has al-
ready stated that samples are regular-
ly taken and they are tested and 
-checked. I cannot say that 
each and every batch of drugs 
that is being produced is checked. 
But random checking is being done. 
It is being analysed and the enforce-
ment of the provisions of the Drugs 
'Control Act is carried out as far as 
·possible. 

Shri Daji: Has the attention of 
Government been drawn to the fact 
that though thalidomide is not open 
for sale, there are drugs with similar 
constituents which are on sale and if 
so, may I know what steps have been 
taken to prohibit them? 

Dr. D. S. Raja: There are three 
'~rugs in the market with composi-
tion which is somewhat similar to 
thalidomide .... 

Some Hoa. Members: Not audible. 

Mr. Speaker: The health minister 
·should speak with greater vigour. 

Dr. D. S. Raju: There are three 
drugs in the market with composition 
which is somewhat similar to thalidO-
mide. They are doridon, megimide 
any hygroton. But their chemical 
composition is not identical with tha-
lidomide. None of these contains the 
two· radicules of thalidomide but only 
one of the radicules. Naturally the 
therapeutic effects vary. 

Shri Thirumala Rao: Does the Minis-
try exercise any control over issuing 
licences for the import of this drug 
and if so, what manner of control is 
it? 

Dr. Sushila Nayar: The licences are 
issued in consultation with the Drugs 
Controller of India. 

Threat of Plague iB the Country 
+ f Shri Vishram Prasad: 

Shri Bhagwat Jha Azad: 
I Shri Rameshwar Tantia: 

Shri P. Ituahan: 
·45. ~ Shri Nambiar 

I Shri Subodh Hansda: 
I Shrj Narendra Singh 
I Mahida: 
I Shri D. N. Tiwary: 
L Shri Ba1mIId: 

Will the Minister of Health be pleas-
ed to state: 

(a) whether it is a fact that the 
Director General of Health Services 
cautioned the 15th Regional Commit-
tee of W.H.O. at its session held in 
New Delhi in September, 1962 that 
plague was on the increase in Andhra 
Pradesh, Madras and Mysore States; 

(b) if so, whether Government have 
given any warning to the people of 
these States of this danger; and 

(c) what further steps are being 
taken to prevent its spread to other 
-States? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a> 
and (b). Yes, Sir. 

(c) The following further steps 
have been taken to prevent its spread 
to other States: 

(1) Cyanofumigation. 
(2) Insecticidal spraying. 
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(3) Anti-Plague Inoculations. 
(4) Treatment of cases. 
(5) Investigations. 
(6) Health Education. 

The Governments of Mysore, 
Madras and Andhra Pradesh have also 
been advised to work in collaboration 
and to take intensified action to stamp 
out plague foei in those States. 

Price of Sugar 

+ r Shri Umanath: 
·46. ~ Shri S. M. Banerjee: 

L Shrimati Savitri Nigam: 

Will the Minister of Food and Agri-
~u1ture be pleased to state: 

(a) whether it is a fact that price of 
sugar showed an upward trend in 
some of the States in September, 1962; 

(b) if so, to what extent; 

(cl the steps taken by Government 
to check the same; and 

(d) the additional quantity of sugar, 
if any. released for different States? 

The Parliamentary Se6etary to the 
lIIiaIster of Food and Agriculture 
(Shri Shinde): (a) and (b). Yes, Sir. 
There was a small rise in prices. 

(c) and (d). A special release of 
82,000 metric tons was given on 5th 
September and another release of 2.5 
lakh metric tons was given on 14th 
September, 1962. 

Shri Umanath: May I know whether 
after the issue of this stock prices 
bave come down and if so to what 
extent and also the States in which 
ihis has been released? 

Shri Shinde: The prices have come 
down by between Re. 1 to Rs. 2 per 
maund. That means the entire differ-
ence has been wiped out now and the 
present prices prevailing in different 
States are more or less on a level 
prevailing at the time of control. 

81m Umanath: May I know 
States where these stocks have been 
released? 
1984 (Ai) LSD-2. 

Sui Shinde: This is the positioD 
practically in all the States except 
some pockets in the country. 

Shrimati Savitri Nigam: Is the hon. 
Minister aware that the retail prices 
in some of the States, especially in 
some of the towns of Uttar Pradesh, 
have been increased by two annas per 
seer? 

Shri Shinde: According to the in-
formation available with the Govern-
ment, at present, at least in the month 
of October, this has not been the state 
of affairs. 

India's Best Village 

+ r Shri Shree Narayan Das: 
*47. ~ Shri Bibbuti Mishra: 

L Sbri Dasaratha Deb: 

Will the Minister of CommanitT 
Development, Pancbayati Raj and 
Cooperation be pleased to state: 

(a) whether there was any nation-
wide competition for adjudging India's 
best village during 1961-62; 

(b) if so, the name and locali1¥ of 
the best village so adjudged; 

(c) what are the special features of 
the said village whiCh led to this re-
sult; and 

(d) what prize has been given? 

The Depoty Minister in the Minis-
try of Community Development, Pan-
ehayati Raj and COOperation (Sbrf 
B. S. Murthy): (a) Yes, Sir. 

(b) Village Sarsa, Block Fatehpur 
Sikri, District Agra, Uttar Pradesh. 

(c) The outstanding feature of this 
village was that it achieved an aver-
age production of 39 mds. of wheat 
per acre through effective production 
planning, community effort and const-
ant follow uP. The entire village was 
covered with improved seed. The 
percentage of overdues to the village 
cooperative was nil. 

(d) Rs. 5,000. 
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Shri Shree Narayan Das: May I 
know what were the criteria laid 
down for this competition"? 

8hri B. S. Mathy: The main criteri-
on is increase in production especially 
on items like agriculture, irrigation, 
co-operation, animal husbandry and 
allied items. . 

Shri Shee Narayan Das: What was 
the number of villages that were 
taken into consideration? 

Shri B. S. Murthy: The competit:on 
is among all the States. Therefore, 
one village from each State will be 
competing at the national levei com-
petition. 

11ft ~ ~ : ~ "'1X\')e"i~I'1 if 
.j~ ~1vTlr iF ~ ;rtcr ~ m<: ~ 
il:~ ¥{ ;;it '1Ff~ ~ iF ¥{ ? ~ 
tT ~';;rr;r-rr ~ ~ ~ ~ ~ ~ 
iF 00 ~ ~ if ~l'T r.m, ~ 
If<: ~ ;r.r fiMr;rr ~ gm ? 

Shri B. S. Marthy: There is ,10 dif-
ference between package districts and 
non-package districts. It is the State 
that will select a certain village as the 
best in the State and here, at the 
Centre, we will adjudge the perfor-
mance of each village as recommend-
ed by each State. 

Shri Bhagwat Jha Azad: May I 
know whether it is a fact that the 
second best village, which should 
have been the first, was in Bihar and 
it could not become first because 
wrong figures were given by the State 
Government"? 

Shri B. S. Marthy: May I request 
the hon. Member to lodge the com-
plaint with the State Government? 

Shri Bhagwat Jha Azad: Thp. point 
is whether the Central Government is 
fit and efficient to judge the ~taUstics. 

8hrimati Savitri Nigam: May I know 
what prize was awarded to <h;, vil-
lage and whether this competition is 
held annually or every six months? 

Shri B. S. Murthy: I have already 
said that the prize given was 
B.s. 5,000. It is an annual competi-
tion. 

'IT q 0 <'if 0 f~ : II ;;rr;r-rr 
~~fiI;~;r.r~~ if 
fiMr;rr oq1f gm ? W'IT'IT ~ ~ ~, 

~ 'I» ~ ~ if fiMr;rr ~ 
gm? 
Shri B. S. M~y: I do not think 

there will be much expenditure be-
cause at the block level the block-
level people will do the thing, at the 
district level the district officers will 
do it and at the State level the State 
people will do it. We only b· .. ite 
certain pane he::; or sarpanche.:i con-
cerned and for that very little !l1"n"y 
is spent. 

Shri Sham Lal Saraf: What was :he 
common driving force behind this 
achievement; "\vas It a governmental 
agency or a TI,)Il-governnlental age·.l~'Y'? 

Shri B. S. Murthy: Con:!:Jined 
agency. 

Shri K. C. Pant: May I know if the 
success or failure of the family plan-
ning programme in the villag(~ \\"a,5 

also a criterion in determining the 
best village? 

Shri B. S. Murthy: So far, family 
planning has not been included as 
one of the main items but the per-
SGns who are there will also ~ake .:-.:s 
into consideration. 

Gulhati Commission Report 

*48. 

!: 
(Sbri A. K. Gopalan: 
I Sbri Jashvant Mehta: 
1 Shri P. Kunhan: ! Shri P. K. Deo: 

Shri Kolla Venkaiah: 
1 Shrimati Maimoona Snltan: 

" 

Shri P. R. Chakraverti: 
Shri Mohsln: 

I Shri B. D. Deshmukh: 
~ Shri Shivaji Rao s. 
1 Deshmukh: 
I Shri Jedhe: 
, Shri Rawandale: 
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Shri V. T. PaW: 
Shri J. S. Patil: 
Shri K.Isan Veer: 
Sbri Tulshidas Jadhav: 
Shri D. N. Tiwary: 
Shri Yashpal Singh: 
Shri BishaachaJl.der Seth: 

I Shri Yallamanda Reddy: 
l Shri Wart.: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether Government have final-
ly considered the Gulhati Commission 
report on the distribution of waters of 
Krishna and Godavari rivers; and 

(b) if so, when the report is likely 
to be impl.emented? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri Ala-
gesan): (a) The report is still under 
consideration of the Government. 

(b) Does not arise. 

Shri A. K. Gopalan: May I know 
whether any recommendations or 
opinions from the concerned States 
had been received? If so, what are 
they? 

Shri Alagesan: They have not yet 
been received. We have sent copies 
of the report to the concerned States. 
We have not had their reaction so 
far. We would have that soon. 

Shri Narendra Singh Mahida: On a 
point of order, Sir. An hon. Deputy 
Minister is knitting in the House. Is 
it allowed? 

Shri Frank Anthony: There is a 
sub-committee going on. 

The Deputy Minister in the Minis-
try of Education (Shrlmati Soundaram 
Ramachandran): If it is prohibited, I 
will not do so. 

Mr. Speaker: It must be something 
in connection with the work- of the 
House and not any other thing. 
Question Hour is over. 

WRITTEN ANSWERS TO 
QUESTIONS 

Upper Sileru Project 

f Shri Kolla Venkaiah: 
Shri Y. D. Singh: 

"9. Shri p. Venkatasubbaiah: 
l Shri P. K. Deo: 

Will the Minister of Irrigation ad 
Power be pleased to refer to the reply 
given to Starred Question No. 661 on 
the 2Bth August, 1962 and state: 

(a) whether the Chief Ministers of 
Andhra Pradesh and Orrisa have 
arrived at an agreement on Upper 
Sileru Project at their meeting held in 
September, 1962; and 

(b) if so, the details of the agree-
ment? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) Yes; Sir. 

(b) A copy of the agreement is 
laid on the Table of the' House. 
[Placed in Library. See No. LT-487/ 
62]. 

Hindustan Shipyard 

*50 • .i Shr.i Morarka: 
L Shn K. C. Pant: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) the foreign exchange content 
in each ship built in Hindustan Ship-
yard at present; and 

(b) the future programme for re-
ducing this imported content? 

The Minister of Shipping in the 
Ministry of Transport and Communica-
tions (Shri Raj Bahadur): (a) .l1d 
(b). The requisite information is 
being collected and will be placed on 
the Table of the Sabha in due course, 
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Power Crisis in Delhi 

r Shri BarIsh Clhalldra Matilu: 
Shri Prakash Vir Shastri: 

\ Shri . .Jape ... SiDgh SiddbaDti: 
Shn p. C. Borooab.: 
Shri D. N; TiW&r7: 31. I Shri Yashpal SiDc'h: 
Shri BisIJa!1e1uU1der Seth: 
Shri Warior: 

L Shri Shree Narayan Das: 

Will the Minister of Irrip.tion and 
Power be pleased to state the result 
of the enquiries made by the Dharma 
Vira Committee and Damle Committee 
into Power failure in Delhi during 
July-August. 1962 and action taken in 
consequence thereof? 

The Minister of State in the MiIlis-
try of Irrigation and Power (Shri 
AIagesan) : A statement giving the 
required information is laid on the 
Table of the House. [See Appendix I, 
annexure No.9]. 

Package Procramme 

r Shri R. G. Dubey: 
I Dr. P. N. Khaa: 
I Shri Subodh Hausda: 
I Shri S. C. Samanta: 
I Shri Bibhuti Mlshra: 
I Shri Bhagwat .Jha Azad: 

*51. i Shri Bhakt DarshaII: 
Shri P. R. Chakranrti: 

I Shri P. K. Deo: I Shri Iud.,.. :1. Malhotra: 
Shri Karui Singhji: 

L Shri Maheswar Nalk: 

Will the Ministee of Food aud Agri-
culture be pleased to state: 

(a) the progress at,aine.:l by various 
districts in India under the Package 
Programme towards the increase in 
the yield 01 load crops in the country; 

(b) what was the nature of delibera-
tions in the recent Conference of key 
personnel of Package Programme dis-
tricts held at Delhi; and 

(c) the suggestions made therein? 

Tbe Minister of State in the MiDIa-
try Of FOOd aDd Agriculture (Dr. Ita. 
Sabhag SiDc'h): (a) to (c). A state-
ment is laid on the Table of the 
Sabha. [Placed in Library. See No. 
LT-438 I 62]. 

Explosion of Chlorine CyliDder at 
Ujjaiu Station 

r Shri Bibhuti Mishra: 
Shri S. M. Banerjee: 

I Shrimatl Maimoona Sultan: 
I Dr. M. S. Aney: 

~ Shri BacrI: 
*53. Shri Hem Raj: • 

Shri YashpaI SiDlrh: 
I Maharajkumar Vljaya 
I Ananda: 
I Shri p. K. Dee: 
L Shri Kajrolkar: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that about 
300 persons fainted at Ujjain Railwav 
Station on the 21st September 1962, 
when a chlorine cylinder exploded 
there at the time of loading; 

(b) whether any enquiry has beeD 
made; and 

(c) if so, the result thereof? 

The Deputy Minister in the Ministry 
of Railways (.8hri Shalmawaz Khan): 
(a) No Sir. There was no explosion 
but a chlorine gas cylinder developed 
a leak due to which large quantities 
of gas fumes came out and 273 persons 
were affected. 

(b) and (c). A Senior Scale Railway 
Officers' enquiry has been held and 
their report is under examination. 
The matter is also being investigated 
by the Ass!t. Inspector. of ~plos~ves, 
Owalior, whose report IS stIll awaited. 
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Fair Price Shops for Wbeat 

r Sbri P. R. Cbakraveril: i Shrimati Santri Nipm: 
-54. Sh~i Tan SllI&"b: 

Shri A. K. GopaIaD: 
L Shri P. KIIDhaD: 

Will the Minister of Food and Arri-
calture be pleased to state: 

(a) whether Government have sug-
gested to the States to open fair price 
shops in larger number for the sale 
of wheat and sugar in areas where 
prices haW! shown tendency to rise; 

(b) whether it is a fact that there 
has been large scale diversion of land 
from rice to jute in the Eastern region 
of India; . 

(c) if so, how their requirements 
will be met; and 

(d) whether there is any proposal 
to release wheat-flour through the fair 
price shops? 

The Parliamentary Secretary to the 
Minister of Food and A(ric:lUnre 
(Shri Shinde): <a) The State Govern-
ments have been asked to step up dis-
tribution of wheat by increasing the 
quantity that a person can purchase 
at a time from the existing fair price 
shops and by opening additional fair 
price shops in areas which are not at 
present adequately served' by such 
shops. The distribution of sugar is 
not being made through fair price 
ahops. 

(b) There has been a significant 
diversion of land from rice to jute In 
the States of Blhar and West Benpl 
during 1961-62. In other States it is 
not SO marked. 

(e) The diversion has undoubtedly 
resulted in reducing the availability of 
rice in these States. The Govemmem 
of India hold adequate stocks of food-
.... ins which are being released to 
supplement the available supplies. 

(d) Atta is being distributed throtllh 
fair price shops in the States of West 
BeReal, Bihar ancl Allum. 

Price of Saprc:&Ile 

S Shri Tridib ~amar 
-55 Cballdhun: 

. 1 Shri p. R. Chakraverti: 
L Shri P. C. Borooah: 

Will the Minister of Food and Arri-
clllture be pleased to state: 

(a) whether the Government have 
fulalised the new price-linking fer-
mula for calculating the extra cane 
price to be paid by producers of sugar 
to sugarcane growers with effect from 
1st of November, 1958 upto 1961-62 
under the provision of the Sugarcane 
Control Order, 1955 and the Sugarcane 
Control (Additiona! Powers) Act, 1962 
on the Tariff Commission Report on 
the Price Linking formula of 1953 and 
promises subsequently made by him 
on the floor of the House; and 

(b) whether the sugar mills con-
cerned have been informed about the 
actual payment that have to be made 
by them to the sugarcane growers 
and whether the mode and manner of 
payment have also been decided upon? 

The Parliameatary Secretary to the 
MiDlster of Food and ArrlC1IIture 
(Shri Sbinde): <a) Yes, Sir. 

<b) Not yet. Machinery to deter-
mine the amount which may become 
due to sugarcane growers from fac-
tories in various parts of the country 
is being set up. 

'IIIf~1i ~~~IR~ 

(tit 1(0 ,"0 tiQt I tit 80 .~ ~ 
*~,. Jtit P ~: 

1 tit ~ ; 
l-ft~~: 
l-n ..... ft 

111fT bIi 1I''lfi q: ~ Ij\" "" 
mfiJ : 

(iii') ~~'Rit~u. 
'~~IA,~t~ ~~1Rf 
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Korba 

*57. ~ 

Thermal Power Station 

Shrimati MaimooDa Sultu: 
Shri Rameshwar Tantia: 
Shri M. L. Dwivedi: 
Shri Basumatari: 

Will the Minister of Irrigation and 
"ower be pleased to state: 

(a) whether contract for the supply 
of equipment worth Rs. 11'27 crores 
by the U.S.S.R, for the Korba thermal 
power station in Madhya Pradesh has 
of late been signed; 

(b) what are the major terms of the 
contract; 

(c) what are the cost and the foreign 
exchange content of the scheme; and 

(d) whether the equipment has 
since been received? 

The Minister of State in the Minis-
try of Irri~ation ud Power (Sbri 
Alagesan): (a) Yes; Sir. 

(b) The plant and equipment is 
being procured under the U.S.S.R. 
Credit arrangements. 

(c) The total cost of the Korba 
Thermal Power Station Extension is 
estimated at Rs. 19 crores of which 
the foreign exchange component is 
Rs. 12 '22 crores. 

(d) Pari shipments have been 
effected and the complete equipment 
is expected to be received progressive-
ly till first quarter of 1965. 

Road Board 

r Shri Rameshwar Tantia: 
·58. ~ Sbri Sham La! Saraf: 

L Shri Basumatari: 

Will the Minister of Transport and 
C~mmunications be 'pleased to refer 
to the reply given to Starred Question 
No. 79 on the 7th August, 1962 and 
state: 

(a) whether any final decision 
towards the setting up ot the Road 
Board has since been taken; 



273 Written Answers KARTIKA 18, 1884 (SAKA) Writte. Anawers 274 

(b) if so, what are the details there-
of; and 

(c) if not, the reasons for the delay? 

The Minister of Shipping in the 
:\Iinistry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to 
(cl. The matter is stin under consi-
deration and it may take some more 
time to take a decision. 

Bye-Products of Sugar Industry 

( ijhri B. D. Deshmukh: I Shri Shivaji Rao S. 
Deshrnukh: 

I Shri Jedhe: -5S'i Shri Rawandale: 
S:rri V. T. Patil: 

I Shri J. S. PaIn: 
I Shri Kisan Veer: 
l Shri Tu'shidas Jadhav: 

W'iJ th~ Minister of Food and Agri-
culture be pleased to state: 

(a) what steps Government have 
taken to utilise the bye-products of 
sugar industry; and 

(b) whether Government intend (0 
take any steps to manufacture the 
cat.tle feed from the bye-products to 
improve the cattle feeding? 

The Parliamentary Secretary to the 
Minister of Food and Agriculture 
IShri Shinde): (a) Government have 
granted licences for establishment of 
distilleries for productiOn of industrial 
alcohol from molasses and for manu-
facture of paper and paper boards 
from bagasse. Use of sulphitation 
press mud as manure is being en-
couraged and efforts are being made 
to develop sugarcane wax from such 
press mud. 

(b) The matter is one for industria-
lists to take up. 

Central Research Institute of 
Indigenous Medicine, Jamnagar 

-60. Shri D. N. Tiwary: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that Govern-
ment haVe decided to make a radical 
change in the set up, management and 

control of the Central Research Insti-
tute of Indigenous Medicine, Jam-
nagar; and 

(b) if so, the details thereof? 

The Minister of Health (Dr. Sushila 
Nayar): (a) and (b). The Govern-
ment of India have under considera-
tion a proposal to amalgamate the 
Central Institute of Research in Indi-
genous Systems of Medicine, the Post-
Graduate Training Centre in Ayurveda 
and the Ayurvedic college run by the 
Gulabkunverba Ayurvedic Society, 
Jamnagar, into one single institution 
and to place it under one Governing 
Body. 

Attack by a Mob on Praya&' Station 

(Shri Hem Raj: 
-61 J Shri Ram Rata. Gupta: 

. I Maharajknmar Vijaya 
l Ananda: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that a crowd 
of some hundred people mobbed the 
room of the Railway Magistrate on 
the 28th September while he was try-
ing the cases of ticketless travellers at 
Prayag Railway Station on the 
Northern Railway; 

(b) if so. the details of the incident; 

(c) the action taken to apprehend 
the leaders of this unruly mob; and 

(d) the steps Government propose 
to take against such ugly incidents? 

The Deputy Minister in the Minis-
try of Railwa;ys (Shri Shahnawaz 
Khan): (a) and (b). Yes, Sir. Conse· 
quent upon a scuffle between a Ticket 
Collector and a Police Constable at 
Prayag station, a mob of 40150 persons 
assembled in front of the Railway 
Magistrate's court room in his absence 
and got rescued the 27 ticketless 
passengers who had been arrested 
earlier. 

(c) The Police after rearresting 'I 
of the ticketless passengers, rer,istered 
a case under Section 147j3321224j2251 
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428 I.P.C. and are investigating into 
it. 

(d) Maintenance of law and order is 
the concern of the State Government 
who are alive to their responsibilities. 

rllft ~ ~: 
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Delhi Water Supply 

{ Shri BishaDchau4er Seth: 
*113. Shri Prakash Vir Shastri: 

Will the Minister of Health be 
pleased to refer to the reply given to 
Starred question No. 56 on the 'It!!. 
Aucust 1962, regarding Delhi Water 
Supply and state: 

(a) whether any enquiry has been 
conducted about the doubt nn the 
etlIIineering side whieh was I>linted 
out during the discussion with the 
Punjab Irrigation Minister; 

(b) if so, the details thereool'; 

(c) whether the proposal for con-
struction of 760 feet dam on the Tons 
River has been examined; and 

(d) if so, when it is likely to be 
constructed? 

The· Minister of Health (Dr. SlIShiIa 
Nayar): (a) to (d). The information 
is being collected and will be laid on 
the Table of the House. 

Transfer of D.V.C. Headquarters 

*64 .r Shri Bhapat. Jha Azad: 
. l Shri D. N. Tiwary: 

Will the Minister of Irription aud 
Pewer be pleased to state: 

(a) whether any final decision has 
been taken regarding the transfer of 
D.V.C. Headquarters from Calcutta to 
Maithon; 

(b) whether Government's attention 
has been drawn to the statement of 
the President of Damodar Valley Pro-
ject Workers' Association stating that 
due to delay, resentment prevailed 
among the workers of the Project; and 

(c) if so, when a decision in this 
matter is likely to be taken? 

The Minister 9f State in the Millis-
try of Irriptlon and Power (Shri 
Alagesan): (a) Yes; Sir. It has been 
decided to shift the Operation and 
Maintenance Wing of the Electricity 
Department to Maithon as early . as 
possible. In addition, the Corporation 
also proposes to move in stages, such 
of its stair as can function better at 
Maithon or in any other place in the 
Valley. No actual shifting has, how-
ever, taken place so far on the basis 
of this decision. 

(b) There is no Union called the 
Damodar . Valley Project Workers' 
Association. The Secretary of the 
D.V.C. Karmt"hari Sangh has, however, 
made a representation to the ()overn-
mellt of Bihar in this regard. 

(c) Does not arise. 
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Chiplima Projeet 

r Shri Surendranath 
·15. ~ Dwivedy: 

L Shri Mallick: 

Will the Minister of Irrication and 
Power be pleased to refer to the reply 
given to the Unstarred Question 
No. 2295 on the 5th September, 1962 
and state: 

(a) whether the proposal to divert 
some power from Chiplima Project 
(the Second Stage of the Hiralrud 
Project) to the coal-belt of West 
Bengal and Bihar has been finalised; 

(b) which are 
areas to which 
available; and 

the particular coal 
the power will be 

(c) what is the total quantity of 
power proposed to be transferred and 
for how many years and at which 
rate? 

The Minister of State iD the Minis-
try of Irrigation and Pcnrer (Shri 
AIaCesan): (a) Yes; Sir. 

(b) The power is being pumped into 
the DVC grid which serves the coal 
ftelds of West Bengal and Bihar area. 

(c) 25 MW, for a year initially. The 
rate for supply of power will be 
Rs. 5:50 per KVA per month, plus 8 
n.P. per kwh. 

Private Air Compuies 

0&6. Shrimati Rena Chakravartty: 
Will the Minister of TraaspDrt aad 
C._WlIeatiODs be pleased to state: 

(a) whether it is a fact that several 
private air companies are combining 
to form one big air company; 

(b) what are the new routes for 
which they are trying; and 

l c) what are the regular daily 
freight trips they make and where? 

'l'be Depaty Mbdster ba &be lIIiBiIItry 
of TraIIsport aII4 CemmWlleaU-
(Sb11 IlHiddbl): (a) No, Rir. 

(iI) and (c). Do not arise. 

Railway Bridge OD GodaYaI)' at 
RajahmlUldry 

·87. Shri D. B. Raja: Will the· 
Minister of RailwaYs be pleased to. 
state: 

(a) whether a proposal for addi-
tional Railway Bridge on Godavary at. 
Rajahmundry has been sanctioned and 
Government have made any decision. 
regarding the location of the Bridge; 

(b) if so, when the work is likely' 
to be taken up; and 

(c) whether any proposal is under 
consideration to provide for road traffic 
on the present Railway Bridge on 
Godavary at Rajahmundry in order to 
connect Trunk Road? 

The Depaty Minister iD tile MiDls-
try of Railways (8hri S. V. Rama-
swamy): (a) and (b). The doubling' 
of track between· Kovvur and' 
Godavari (2'75 miles) including the 
construction of a second rail bridge' 
on Godavari river, is under considera-
tion. The rail bridge is likely to be· 
located at a distance of about 400 fto-
upstream of the existing bridge. 

(c) No, Sir, 

Detention of Vessels by.East PakisfaB, 

·68. 8bri Maheswar Naik: Will the· 
Minister of Transport aDd CommllDi-
eaUoDS be pleased to state: 

(a) whether it is a fact that a, 
number of vessels belonging to a 
shipping company of Calcutta have-
been illegally detained recently by 
East Pakistan; 

(b) if so, whether any reasons have 
been assigned 'by the East Pakistan 
Government; and 

(c) whether any action has been 
taken by Government of India"! 

The MiJlister of SJajppIac ill thlt 
Mbalstry of Trulsport aad CammlUll-
catiOlls (Sbrl BaJ BahRIlar): (a) to 
(c). A statement is laid on the Table-
of the House. [See Appendix J •. 
alUlexure No, 10]. 
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Water Famine in Delhi 

r Shri Surmdra Pal Singh: 
I Shri D. C. Sharma: I Shri Ram Ratan Gupta: 

\ 
Sh~ Rameshwar TaBtia: 
Shrl P. C. Borooah: 
Shri Yashpal Singh: 
Shri Bibhuti Mlshra: 
Shrimati Savitri Nigam: 
Shrj S. M. Banerjee: 

\ 
Shd Daji: 
Shri Bhagwat .Jha Azad: 

-69. ~ Shri Bhakt Darshan: 
I Shri Prakash Vir Shastri: 
I Shri Sagdev Singh 
I Siddhanti: 
I Shri R. G. Dnbey: I Shri Nambiar: 

Shrimati Maimoona Sultan: 
I Shri Barish Chandra I Mathur: 
Sh~ D. N. ~wary: 
Shn Y. D. Singh: 

I Shri P. Venkatasnbbaiah: 
l Shri Kajro'kar: 

Will the Minister of Health be 
. pleased to state: 

, a) whether there was a serious 
water famine in Delhi in the wake of 
a breakdown at the Chandrawal Water 
Works, on the 17th September, 1962; 

(b) if so, what were the causes 
thereof; and 

(c) what is the esimated cost of the 
damaged equipment? 

The Minister of Health (Dr. SushUa 
Nayar): (a) There was restricted 
water supply in Delhi following the 
breakdown at Chandrawal Water 
Works No.2 on the 17th September, 
1962. Government are not aware that 
there was any water famine in the 
city. 

(b) In Chandrawal Water Works 
No.2, a concrete thrust block was 
constructed to support the 'T' joint of 
the 36" water main. The earth 
beneath this thrust block had become 
damp owing to leakage of water and 
the thrust block slipped. The T point 
gave way and there was flooding of 
the pump house. 

(c) It has been ascertained from the 
Municipal Corporation that there was 

. no serious damage to any equipment. 

Sagar ExPOrt to U.SA. 

r Shri Rameshwar TaBtia: 
I Shri Surendra Pal Sing": 
I Shri Ram Ratan Gupta: 
1 Shri Basumatari: 

·70. ~ Shri Sarjoo Pu.dey: I Shri SUbodh Bansda: 
Dr. p. N. Khan: 
Shri S. C. Samanta: 

L Shri N. R .• Laskar: 

WilI the Minister of Food aDd Agri-
culture be pleased to state: 

(a) whether it is a fact that the 
U.!S.:A. has included India in the 
group of countries which are to seIl 
sugar to that country under the U.S. 
Global System; and 

(b) if so, what is the quantity of 
sugar India is to supply to the U.S. 
under that system, and by when? 

The Parliamentary Secretary to 
the Minister Of Food and Agriculture 
(Shri Shinde): (a) Yes, Sir . 

(b») There are no country-wise 
quotas under the global system. 
India has been able to sell 35,357 
metric tons and the entire quantity 
has been shipped. 

Price of Fertilizer 

'71. Shri P. C. Borooah: Wia the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that the 
Central Government have of late 
decided that nitrogenous fertilisers 
covered by the pool system ,':auld be 
sold at the same price to all plantations 
in the country, thus removing the dis-
parity in the prices at which the ferti-
lisers were supplied to different plan-
tations; and 

(b) if so, at what uniform rate it 
is to be sold to plantations? 

The Minister of State in the M1ai8-
try of Food and A«riculture (Dr. Ram 
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i 
:' Subbag 8111gb): (a) Yes, Sir, with effect from 1.9.1962. 

Cb) AmmoniumSulphate • 
Ammonium Sulphate Nitrate 
Vrea . . . 
CalCium Ammonium Nitrate 
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b,qaiJT illto Dum_ Bail-7 
AccideDt 

J Shri S. M. BaDerjee: 
Shri Daji: 

1 Shri Prakash Vir Shalltrl: 
l Shri P. It. Dee: 

Will the Minister of Bailwa7ll be 
pleased to state: 

(a) whether the inquiry into the 
Railway accident at Dumraon has 
been concluded; 

(b) if so, what are the findings; and 

(c) if not, when the report is 
likely to be submitted? 

The DePlIty MiDisteI' ill the MiDIs-
tr,. of Bailwa7ll (Shri ShllhDawu 
Khan): (a) No, Sir. 

(b) The findings haVe not yet been 
drawn up by the . Commission. 

(c) The report is expected to be 
finalised by the first week of Decem-
ber, 1962. 

Worltl Health OrpDiaaUoa 

r Shrlmatl MaiDlOODa SlIUaD: 

~ 
Shri Bhagwai Jha ADd: 
8hri Bhalr.t DusIum: 
Shrl R. G. DlIbey: 

·75. Shri BishaDehaDder Seth: 
Shri Yashpal SiqJa: 

I Shri p. VeDlr.atasabbaiah: l Shri Y. D. SiDlrh: 
Shri BalIr.rishna WIIIIIIik: 

Will the ,Minister of Health be 
pleased to state: 

(a) whether the South East Asia 
:Regional Committee of the W.H.O. 
had its meeting in September this 
year in New Delhi; 

(b) if so, the main decision taken 
and schemes approved by the W.H.O.; 
aDd 

(e) ... hat action is to be taken by 
Government in the light of those 
4ecisions? 

!'lie IIbIIII&er ., JleaHIa (Dr. SuIdJa 
Nayar): (a) Yes. 

('b) A Statement is laid on the Table 
of the House. [Placed in LibraTll • .!ee 
No. LT-489162]. 

(e) The resolutions passed by the 
Committee are under the considera-
tion of Government. 

VlsakhapatDam Port 

r Shri Tridlb Kumar 
.76 I Cbandlnui: 

. 1 Shri p. K. Deo: 
l Shri Kolla VenkAiah: 

Will the Minister of Transport alii 
COIIUD1IDicatiODs be pleased to state: 

(a) whether the National Harbour 
Board which met at Visakhapatna-m 
recently took a decision for the fur-
ther expansion of Visakhapatnam 
port in order to enable it to handle 
the increased volume of sea-borne 
traffic diverted from Calcutta follow-
ing the silting of the Hooghly river; 
end 

(b) whether any time table hu 
been fixed for the different phases of 
this expansion? 

The Minister of Shlpplq iD thfl' 
MiDiBtry of Transport aDd Communi-
eatlollS (Shri Raj BahadUl'): (a) No. 
Sir. 

(b) Does not arise. 

AequisltiOD 01 Wqons 

*". Shri D. N. Thrary ad Shit 
Daljit SinP: Will the Minister or 
Bailways be pleased to state: 

(a) whether acquisition 01 more· 
wagons than envisaged in the Third' 
Five Year Plan has been decided; 

(b) if so, their number and sources: 
01. supply; and 

(c) the amount of foreign exchange 
required in acquisitiOn of additional 
wagons? 

Tbe Depaiy MiDIrIter In the MlDIs-
try of RaHway. (Art S. V. RaIllB-
~ma1llY): (a) Yes, SIr. 

(b) 35320 to be manulactured in-
digenousl3' with importeld wheelsetl. 
and steel. 

(C) Rs. 17 crores, approximatel,.. 
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Natioaal Water Supply and 
SaDitation Committee 
Shri Bisbanebander Seth: 
Shri Hem ,Raj: 

Win the Mniister of Health be 
plea~E'd to refer to the replies given to 
Starred Questions Nos. 439 and ~7 
on the 20th August, 1962 and state: 

<a) whether the recommendations 
of the National Water Supply and 
Sanitation Committee were consider-
ed by the States; 

< b) if so, how far this has solved 
the water problem in rural and 
urban areas; 

(c) whether the proposal for setting 
up a non-statutory drinking water 
Board in the Union Ministry has been 
considered; and 

(d) if so, what will be its powers 
and functions? 

Tbe Minister of Hf!alth (Dr. Susldla 
Nayar): (a) and (b). From further 
replies received from State Govern-
ments it appears that the recommen-
dations of the National Water Supply 
and Sanitation Committee are still 
under their consideration. 

(c) Yes, but the proposal has not 
yet been finalised. 

(d) Does not arise in view of (c) 
above 

Government Doctors for Rural Areas 

r Sbri SureDdra Pal Singh: 
I Sbri Prakash Vir Shastri: 

*7'1 ~ Sbri Jagdev Singb 
1 Siddbanti: 
l Sbrimati Savitri Nigam: 

Will the Minister of Health be 
pleased to state: 

(a) whether it is a fact that her 
Ministrv 'has devised a three point 
formula to compel fresh medical 
graduate and other Government doc-
tors to serve in the rural areas for a 
specified period of time, and that the 
formula in question has been com-
municateod to the States for imple-
mentation: Rnd 

(b) if so what are the main pOints 
of that formula and whether the 
State Governments are agreeable to 
enforce it? 

The Minister Of Health (Dr, Sashila 
Nayar): (a' and (b). The folJowinC 
pIoposals have been under considera-
tion of Government to overcome the 
unwillingness Of fresh Medical Gra-
duates and Gther Government doctors 
to sprve in the rural areas:-

(i) Confirmation in State Healtla 
Service, anC' crossing of efficiency bars 
should be subject to the Medical 
Officer having served in the rural areas 
for 2 and 5 years respectively. 

(ii' A !le~iod of one year's service 
in the rural areas after one year's 
otatint' hO'lse!Ilanship as recommend-

eo~ bv 'theo T'ldian Mt'dical Council be 
made obligatory before full registra-
·~i('n is fT3.l. ted. 

(iii) Th.. incentivf: of scholarships 
in consideration of entering into a 
be-nd. to SE'n e the Government for a 
:>eriu.i of !I years lifter qualifying, 
shOl':!d be of!ered to medical students. 

T!l"~" s'J1gestions were considered 
,md aclopt· ~ by thl Centra] Council 
of Health at its recent meeting held 
in Ma"aba'"shwar in CK-tober, 1962 
and the relevant resolution is being 
8ent to the State GovernmentsiAdmi-
nistrations for implementation. 

C.H.S. Scheme 

r Sbri S. M. Banerjee: 
J Sbri Umanatb: 
I Shri Bbakt Darsban: ·SO. 

L Shri Bbagwat Jha Azad: 

Will the Minister of Health be 
pleased to refer to the reply given to 
Starred Question No. 944 on the 22nd 
May, 1962 and state: 

(a) whetJhen Government pension-
ers in Bombay city will also be cov-
ered by the C.H.S. Scheme; 

(b) whether pensioners in Delhi 
are already getting this benefit; and 

(c) if not, the reason for delay in 
the implementation? 
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The Minister of Health (Dr. Sushila
Nayar ) : (a) There is no such proposal
at present.

(b) No, Sir.

(c) The matter itI under considera-
tion.

Consumer Cooperatives

*81 f Shr ima ti Maimoona Sultan:
. L Shri Lakhmu Bhawani:

Wil] the Minister of Community
Development, Panchayati Raj and Co-
operation be pleased to state:

(a) whether there is a scheme for
the encouragement of consumer co-
operative stores for checking the rise
in prices;

(b) if so, the details thereof; and

(c) the number of such stores to be
set up in Delhi?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shrt
Shyam Dhar Misra): (a) Yes, Sir. A
scheme for the development of con-
sumers cooperatives is under imple-
mention in the third five year plan.
In order to broadbase this movement
in the light of the current emergency,
a more, comprehensive scheme is
being prepared by the Government of
India.

(b) !A statement showing the de-
tails of the existing scheme is laid
on the Table of the House. [See Ap-
pendix I, annexure No. 11.]

(c) Under the existing scheme it is
proposed to organise jrevitalise 60
Cooperative Stores in Delhi during
the Third Plan. Out of these 12
stores have been organisedjrevitalised

, during the year 1961-62

National Smallpox Programme

r Shri D. N. 'I'iwary :
I Shri Yashpal Singh:
I Shr i Ram Ratan Gupta:
I Shri Rameshwar 'I'antia:

*82. {Shri Bhagwat Jha Azad:

28.89

I Shri Vasudevan Nair:
I Shri P. R. Chakraverti: I 'J
I Shri Y. D. Singh: )liJ
L Shri P. Venkatasubbaiah: eat

Will the Minister of Health be Sir
pleased to state:

(a) whether Government have can- an.
sidered the recommendations of the Ja
Advisory Committee on the National tel
Small-pox programme about enact- th
ment of a legislation or promulgation tho
of the Epidemic Diseases Act of ]897 be
in all the States; and be

(b) if so, the decision of Govern-
ment in the matter and if not what
steps Government are taking to tac-
kle the problem of smallpox?

is
The Minister of Health (Dr. Sushila

Nayarj , (a) and (b). Yes. Sir. The
recommendations of the Advisory
Committee have been considered and
steps are being taken to advise the
State Governments to take necessary
action under the Epidemic Diseases
Act, 1897 in all areas where even
sporadic cases of smallpox are in
existence so as to achieve 85 cov-
erage of population with a potent
vaccine which is being supplied to all
the States.

iJ
I
E
t
t

Second Shipyard

r Shri Bishanchander Seth:
I Shri Warior:
I Shri Y. D. Singh:
I Shri Venkatasubbaiah:
I Shr i P. K. Deo:
I Shri Narendra Singh Mahida:

*83. ~ Shri A. K. Gopalan:

\
Shri Himatsinghka-
Shri P, C. Borooah:

I Shri Surendra Pal Singh:

I Shri Vasuvedan Nair:
Dr. L. M. Singhvi:

I Shri Bade:
L Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that Gov-
ernment have sought economic and
technical; assistance. in the construe-
t.ion of a second state shipyard at
Cochin; and
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Shri Vasudevan Nair:
Shri P. R. Chakraverti:
Shri Y. D. Sinffh:

L Shri P. Venkatasubbaiah;
ViU the Minister of Health
ased to state:
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(b) if so, the details thereof?
The Minister of Shipping in the 

Ministry of Transport and Conununi- 
eations (Shri liaj Bahadur); (a) Yes
Sir.

(b) The Mitsubishi Ship building
and Engineering Limited, Tokyo,
Japan, have offered to send a team of
technical experts to investigate how
the project could be progressed. When
the team arrives further details will
be discussed and when finalised will
be placed before the House.

Hospitals under the control of
Central Government

65. Shri Laxmi Dass: Will the Min­
ister of Health be pleased to state:

(a) how many hospitals are work­
ing under the control o f ihe Central
Health Department and in what plac­
es they have been situated, and what
type of diseases are being treated in
those hospitals;

(b) how many employees are work­
ing in these hospitals; and

(c) the monthly salaries of the em­
ployees category-wise in Hospitals in
big cities like Bombay, Calcutta,
Madras, Hyderabad, Delhi, Bangalore
which are under the Central Health
Department?

The Minister of Health (Dr. Sushila
Nayar): (a) Two in Delhi; the Safdar- 
jang Hospitai and the Willingdon
Hospital. Treatmejnt for all diseases
is available.

(b) Willingdon Hospital . . 697
Safdarjang Hospital ■ ■ 1262

(c) There are only two hospitals
under the direct control of the Cen­
tral Healthi Ministry They arc in
Delhi. The pay scales of the emplo­
yees of Central Government Hospitals
in Delhi are given in the Ministry of
Finance Notifications No. S.O. 2519 
dated the 15th October, 1960, and

' S.O. 1785 dated the 22nd July, 1961.

National Highways

66. Shri Laxmi Dass: Will the Min­
ister of Transport and Communica­

tions be pleased to state the length of
the National Highways State-wise?

The Minister o£! Sliipping in the 
Ministry of Transport and Communi­
cations (Shri Raj Bahadur): A state­
ment giving the required information
is laid on the Table of the House.
[See Appendix I, annexure No. 12].

Post Offices in Punjab

67. Shri D. C. Sharma: Will the
Minister of Transport ana Communi­
cations be pleased to state:

(a) the total number o f post offices
soi far opened and proposed to be
opened during the current year in: 
the State of Punjab;
RSi

(b) how many of the offices already
opened have been provided with tele­
communication service facilities; and

(c) what is the future programme
therefor?

The Deputy Minister in the Minis­
try of Transport and Communications 
(Shri Bhagavati): (a) Number opened 
from 1-4-1962 to 31-10-1962.......... 143.

Proposed to be opened during the re­
maining period of current year. . . 62.

(b) None of the Post Offices open­
ed during the current year has been- 
provided with tele-communication
facilities. However, two Public Call
Offices and six telegraph offices were
opened during the current year at
places where post offices existed prior
to 1-4-1962.

(c.) 626 post offices, 80 Public Call
Offices and 70 telegraph offices are
expected to be opened during the
remaining period of the Third Five
Year Plan.

Over/Under Bridges proposed by
Punjab Government in Third Plan

68. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the total number of over/under
bridges proposed by the Punjab Gov­
ernment to him for inclusion in the-
Third Five Year Plan;
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(b) how many of them have been 
:accepted by the Central Government; 
,and 

(c) the reasons for not accepting 
'the rest of them? 

The Deputy Minister in the Ministry 
.of Railways (Shri S. V. RamaswamT): 
'(a) to (c), T!,? Railways undertake 
'constructinn of over/under-bridges in 
:replacement of level cro~ings whel'-, 
ever a firm request is made by the 
'State Govenunent or the Local Au-
,thority who has also to 3!(ree to bear 
their share of cost and provide funds 
for the same, 

The State Government of Punjab 
have intimated their intention w m-
dude tentatively five over-bridge!' 
during the Third Plan period, but so 

:far firm demand has been received by 
the Railways only for one over-bridge 
'at Amritsar. This proposal J; under 
(,~xamination of the Railway. 
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Foreign Tourists 

70. Shri Mate: Will the Minister of 
Transport and Communications be 
pleased to state: 

(a) whether it is a fact that Direc-
tor of Tourism invites complaints and 
suggestions from the foreign tourists 
visiting India; 

(b) if so, the number of complaints 
received in 1961 and 1962 separately; 

(e) nature of the complaints; 

(d) whether it is also a fact that 
most of the complaints are about 
cheating by the travel .agencies and 
shopkeepers; aDd 

(e) if so, action taken by Govern-
ment in the matter? 

The Minister of Shipping in the 
Ministry of Transport and Communica-
tions (Shrj, Raj Bahadur): (a) to (d'). 
In order to elicit the opinion of fore-
ign tourists visiting India about the 
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existing facilities and reception ser-
vice, an Opinion Survey was started 
at the end of the year 1961 through a 
Questionnaire printed on Business 
Reply Envelopes. There are ten ques-
tions in this Questionnaire of which 
six concern opinions on items such as 
hotels restaurants, traI1S1POrt, guides, 
shops: shopping, entertainment, cus-
toms and immigr.ation procedures. The 
survey is intended to last for one year 
at the end of which the analysis of 
the replies received will be taken up. 
The opinions under each item are of 
a,. varied nature varying from com-
plete satisfaction to utter dissatisfac-
tion. A preliminary analysis of about 
2,000 opinions regarding shops (viz. 
type of shop, whether weH-kept, 
welJ-stocked etc.) and shopping re-
ceived upto June, 1962, has shown 
the following results: 

Item Satisfod Dissalisfod 

Shops 68'0% 
Shopping 58 '6% 

No opinion 
expressed 

:23'7% 
24'2(% 

In addition to the above, another 
source through which the reactions 
of the tourists are assessed is the 
Visitors' Book placed at the counter 
in the different Tourist Offices. Some 
tourists also write direct to the 
Headquarters or to the various Tour-
ist Offices complaining against Rail-
ways, Indian Airlines Corporation, 
Customs, Prohibition, beggar nuis-
ance hotels, guides and taxi opera-
tors.' As the complaints are received 
and dealt with in the various Tour-
ist Offices all over the country as 
also in the Headquarters of the 
Deptt. of Tourism, the total number 
of such complaints received in the 
year 1961 and 1962 or their' break 
down is not readily available. It 
may, however, be stated that the 
exact number of complaints under 
different heads is not known. 

Majority of the complaints pertain 
to cheating by Shop-keepers and the 
complaints about the recognised 
travel agencies are negligible in 
number. 

All the complaints received either 
in the Deptt. of Tourism or by its 
1m (Ai) ~. 

various Tourist Offices are thorough-
ly investigated and the matter is 
pursued till a satisfactory settlement 
is arrived at. In the absence of any 
legislation the Deptt. of Tourism has 
no control over shops and complaints 
have to be settled only by negotia-
tions with the shopkeepers. In case 
of hotels, recognition given by the 
Deptt. of Tourism has been with-
drawn on the basis of complaints 
made by foreigners. 

Complaints pertaining to Customs 
and Indian Airlines Corporation are 
referred to the respective Ministries / 
Departments for investigation. 

Ring Railway Around Delhi 

72. Shri E. Madhusudan Rao: Will 
the Minister of Railways be pleased 
to state the progress of work in 
regard to the construction of Railway 
line around Delhi? 

The Deputy MiDister in the Minis-
try of Railways (Shri S. V. Rama-
s:wamy): The work "Delhi Avoiding 
lme (Ring Railway)" has been sanc-
tioned. Fegging out of the different 
portions of the alignment and colJec-
tion of field data for preparation of 
detailed plans for bridges etc. is in 
hand. So far it has not been possible 
to take over any portion of land 
required for this proj ect and conse_ 
quently it has not yet been possible 
to let out contracts and to take up 
the actual construction work in hand. 
Acquisition of land is being vigorously 
pursued. 

Meetings held at Srinagar 

'73. Shri Narendra SinKh Mahida: 
Will the Minister of FOOd and Agri_ 
culture be pleased to state: 

(a) whether it is a fact that the 
Department of Agriculture of the 
Government of India recently held a 
series of meetings and conferences at 
Srinagar; and 

(b) if so, the details of such meet-
ings/conferences? 

The MiIlIster of State In the MbQ... 
try of FOOd and Acr1caltare (Dr. KalIl 
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liiubhag Siugh): (a) and (b). The 2nd 
All India Rice Research WorkeR 
Conference combined with the meet-
ings of the Rice Committee of the 
Indian Council of Agricultural Re-
search from 18th to 22nd September, 
1962. the 4th All India Rinderpest 
Control Officers Conference from 3rd 
to 5th October, 1962 and a meeting in 
connection with grading Walnuts on 
the 17th September, 1962, were held 
at Srinagar. 

Building at Mahara;jganj Bazar. 
Agartala 

74. Shri' Biren Dutta: Will the 
JvLI1;';~er of Health be pleased to state: 

(a) whether the building built by 
Rehabilitation Department at Maha-
rajganj Bazar, Agartala is still lying 
vacant; and 

(b) whether Agartala Municipality 
has any proposal for reshaping the 
building so that it can be allotted to 
businessmen? 

The Minister of Health (Dr. Snuita 
Nayar): (a) No. 

(b) The Tripura Administration 
have reported that there is no such 
proposal at present. 

V.M. Hospital, Agartala 

75. Shri Biren Dutta: Will the 
Minister of Health be pleased to state: 

(a) the average attendance of out-
door patients in V.M. Hospital, Agar-
tala during the period, March 1961-
JlIarch, 1962; 

(b) the number of out-door patients 
in female ward during the same 
period; and 

(c) whether the attending physi-
cians are enough to meet the number? 

The Minister of Health <Dr. Snshila 
Nayar): (a) (620.47) daily. 

(b) 73605. 

(e) The number of attending physi-
cians are at present inadequate as a 

-Il1.UDber of posts at C.A.S. Grade I are 

lying unfilled. Offers of appointments 
have been sent to the candidates who 
are expected to join shortly when the 
strength of doctors will be sufficient 
to meet the requirements. 

Stations in Orissa 

't6. Shri Mallick: Will the Minister 
of BaDwa1ll be pleased to It&te: 

(a) whether there is any proposal 
to increase the line, siding, and station 
capacity of the following stations of 
Orissa under South Eastern Railway 
during the Third Five Year Plan 
periods (i) Baitarani Road, (ii) Korai-
Passenger-Halt (iii) Jajpur-Keonjhar 
Road, (iv) Jakhapura, (v) Haridas-
pur, (vi) Bhadrak, and (vii) Garh-
madhupur; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Bama-
swamy): (a) and (b). The loops at 
Baitarani Road, Jajpur-Keonjhar 
RO:1d, Jakhapura, Haridaspur, Bhad-
rak and Garhmadhupur stations are 
proposed to be extended to the stan-
dard length of 2250'. A crossing 
sth tion is proposed to be constructed 
between Baitarani Road and Jajpur-
Keonjhar Road, which is at a distance 
of about ~ mile from Korai Passenger 
Halt. It is also proposed to construct 
an additional platform at each of these 
stations for crossing of passenger 
trains. 
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Pisciculture in Tripura 

78. Shri Dasaratha Deb: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) whether there is any scheme 
for giving long term loan for piscicul-
ture in Tripura; 

(b) if so, the details of such scheme; 

(c) what steps have been taken to 
implement such scheme; and 

(d) if no step has been taken, the 
reasons therefor? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
A. M. Thomas): (a) Yes. 

(b) The scheme provides for the 
grant of long-term loans at the ~ate 
of Rs. 500 per acre to piscicuJturists 
for the reclamation of ponds etc. for 
fish cultivation. An amount of 
Rs. 1.50 lakhs has been provided for 
the scheme in the Third Five Year 
Plan for bringing a tolal water area 
of" 300 acres under fish cultivation. 
The loan advanced is recoverable in 
ten equa.ted annual instalments of 
principal and interest beginning from 
the third year of its drawa!. 

(c) During 1961-62 thirteen indivi-
dual pisciculturists and one Coopera-
tive Society were granted a total loan 
of Rs. 23,943. 

During the current year it is pro-
posed to advance Rs. 2:1,000 as long-
term loan for which applications have 
been invited by the Tripura Adminis-
tration. 

(d) Does not arise. 
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.. Import of Fertilizers in Tripura 
'19. 8hri Dasaratha Deb: Will the 

Minister of Food and Agriculture be 
pleased to state: 

(a) the total quantity of fertilisers 
imported in Tripura during 1959-60, 
1960-61 and 1961-62; and 

(b) the total quantity of fertilisers 
sold? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) 420 tons in 1959-
60 and 30 tons in 1961-62. There was 
no import during 1960-61. 

(b) 202 tons in 1959-60, 406 tons in 
1960-61 and 120 tons in 1961-62. 

Year NameofInstitute 

Nature Cure 

80. Shri Himatsingka: Will the Min-
ister of Health be pleased to state 
what amounts, if any, have been 
donated or given to Nature cure 
(Naturopathy) institutions during tne 
period from 1st April, 1958 to l~t 
October, 1962, for (i) Research; (ii) 
treatment; (iii) appliances or for any 
other purposes connected with nature 
cure centres and treatment on 
Naturopathy system'! 

The Minister of Health (Dr. SushUa 
Nayar): The Government of India 
have given grants for conducting, re-
search to the Nature-Cure institution~ 
as indicated below:-

A:nJu::1t given 

1958-59 NisargopaChar Ashram, Uruli Kanchan, Poona Rs. 60,000 

1959-60 Do. 
1959-60 Arogya Nikeran, Lucknow . 
1959-60 Nature-Cure Haspi!,l, Hyderabad 
1960-61 Do. 

Food Resources 

J Shr~ S. C. Samanta: 
81. Shr~ Subodh Hansda: 

I Shr! B. K. Das: 
L Shri M. L. Dwivedi: 

Do. 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether tentative programmes 
have been drawn up for conservation 
and effective utilisation of available 
food resources during the Third Plan 
based on the recommendation of the 
working group on subsidiary foods 
and scientific food advisory Panel; 
and 

(b) if so, the details thereof? 

The Parliamentary Secretary to the 
Minister of Food and Agriculture 
(Shri Shinde): (a) and (b). A state-
ment is laid on the Table of the 
House. [See Appendix I, annexure 
No. 13.] 

R,. 60,oao 
R;. 24,000 
Rs. 10,000 

Rs. 8,900 
Rs. 10,000 

Fertilizers in West Bengal 

r Shri S. C. Samanta: 
J Shri Subodh Hansda: 

82. I Shri B. K. Das: 
L Shri M. L. Dwivedi: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether it is a fact that huge 
quantity of fertilisers remained un-
sold in West Bengal in the current 
year; and 

(b) if so, the reason therefor? 

The Minister of state in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) No. 

(b) Does not arise. 

Popularisation of New Fertilisers 

83. Shri D. C. Sharma: Will the 
Minister of Food ad Agriculture be 
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pleased to state: 

(a) the steps taken to popularise 
new fertilizers in the country; 

(b) the reaction of the farmers 
thereto; and 

(c) the amount spent during 1961-112 
on the same and the amount allocat-
ed for 1962-63? 

The Minister of State in the MiIIIs-
try of Food and Agricalture (Dr. Bam 
Subhag Singh): The foIIowing steps 
have been taken to popularise new 
fertilisers:-

(i) Demonstration: Demonstra-
tions on cultivators' fields are 
held under a Government of 
India Scheme. 

(ii) Training: Training program-
mes have been taken up with 
regard to the benefits accU;.-
ing from use of fertilisers 
and methods cif application. 

(iii) Publicity: 
1. Monthly journals are pub-

lished containing inter-alia 
articles about fertilisers use 
in relation to different 
regions and different crops. 

2. Press releases to all the 
newspapers and magazines 

Urea . . 
Amrnn. SuI. Nitrate 
Cal. Amm. Nitrate 

in India are written on ler-
tilisers in different regional 
languages. 

3. Radio features on fertiliseu 
are released to the various 
Stations of AIl India Radio 
for being broadcast to rural 
people. 

•. Exhibits on better fertiliser 
use are sent out to rural 
areas. 

5. Posters, charts and other 
visual aids are also publi..>it-
ed and distributed. 

6. Films on fertilisers have a;~o 
been produced and distribu-
ed fOr showing to farmers. 

(iv) Distribution margin: Higher 
distribution expenses (inciui-
ing distributors' Commission) 
is aIIowed in the case of new 
fertilisers than in the case of 
popular fertilisers, namely the 
margin allowed on sulphate 
of ammonia, a popular ferti-
liser, is Rs. 30/- per tonne 
while the margin allowed In 
respect of new fertilisers is as 
follows:-

R •. Per tonne. 

45 
35 
32 

a bias in favour of its use. 
Similarly the prices of other 
new fertilisers, on nitrogen 
basis, are cheaper than sul-
phate of ammonia. 

(v) Price differential: Even though 
the nitrogen content of sul-
phate of ammonia (a popular 
fertiliser) and C.A.N. (a new 
fertiliser) is the same, the 
selling price of calcium 6mmo-
nium nitrate has been fixed 
at a lower level (Rs. 50/-
less), with a view to creating 

(b) The above steps have paved the 
way for increased demand for new 
fertilisers as will be seen from the 
following table:-

Urea 
A.S.N. 
C.A.N. 

Name offenili.er 
1959-60 

Rs. 

1,35,045 
!,83,516 

79,846 

Demand durin! 

1960-61 1961-62' 1962-63 

Rs. Rs. 

1,93>347 2.S2,j04 2,77,766 
2,25,Soo 3,07,859 2,85,040 
1,10,237 3,14,143 3,23,275 
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'(e) The amOll'lt spont on the various steps indicated against reply to part (a) of the quos 
tion is as under - :-

Item 
Spent in 
1961 -62 

Allneation 
fOrI962-63 Remarks. -----

(Rs. in lakhs). 

I. Demonstration 
2. Training 

3. PubliCity 

4. Distribution margin 

5. PriCe differential . 

Attaek on Pas&encer Train near 
Nagpnr 

r Shri Bam Batan Gupta: 
M. -{ Shri Bameshwar Tantia: 

L Shri Yashpal Singh: 

Will the Minister of Railways be 
pleased to state: 

(a) whether armed men attacked 
Jharsuguda-Nagpur Passenger Train 
near Nagpur on 16th September, 196Z; 
and 

(b) if so, the details of the incident? 

The Depnty Minister in the MiDJs-
try of llailways (SUi Sbalulawal 
lOla.): (a) and (b). No, Sir. A case 

Training programmes are Con-
ducted by th e State Govern-
ments. The Centre renders 
technical assistanCe only. 

PubliCity on fertilisers being a 
part of overall information 
programme, separate figures 
on account of fertilisers Bre not 
available. 

The Central Gwt. fixes Pool 
PriCes to be Charged to the 
State Govts. and other Cor-
p~rate bodies who are allowed 
to add oresCribed distribution 
eXDenses to th~ Pool priCes 
before selling the fertilisers 
to the farmers/users. No 
expenditure is therefore in-
curred by Govt. on this ac-
Count. 

53'00 During 1961-62 and upto Oc-
tober. 1962 there was a priCe 
dfference of R •. 18,'- between 
sulphate of ammonia and C.A. 
N. No seplrate estimate on 
this account wcC::.·.:-111.:. The 
PriCe differentia I has been 
increased to Rs. 50/- per 
tonne from Oct., 1962 by 
redUCing the Central Pool 
issue priCe of C.A.N. by 
Rs. 32/- per tonne. Tbe 
loss to the Central Pool on 
this account is estimated at 
Rs. 53 luhs during 1962-
1963· 

of train robbery however occurred on 
the night between September 15/16, 
1962 wherein 5 or 6 miscreants travel-
ling in a Third Class compartment of 
Jharsuguda-Nagpur Passenger Train 
iried lo rob a lady passenger and 
threw away her luggage. In the 
scuffie that followed, another co-
passenger received a knife inj ury 
from one of the miscreants. There-
after the miscreants, pulled the alann 
chain and when the train came to a 
halt, they ran away with two wrist 
watches, Rs. 9Z in cash and certain 
other articles. 

The Police have registered a case 
under Section 39Z I.P.C. and are 
investigating into it. 4, persons have 
so far been arrested. 
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Development' of Co-operatives 

r 8hri B. K. Das: 
85. J 8hri 8. C. 8amanta: 

") 8hri 8ubodh Hansda: 
L Dr. P. Mandai: 

Will the Minister of Community 
Development, Panchayati Raj and 
Cooperation be pleased to state: 

(a) which States have not been 
able to utilise the sum allotted to 
them for the development of coopera-
tives during the Second Plan period; 

(b) whether the URspent balance. 
have been carried over in their favour 
for the Third Plan period; and 

(c) what steps have been taken to 
remedy their weakness? 

The Deputy Minister in the Minis-
try of Community Development, 
Panchayati Raj and Cooperation (Shri 
8hyam Dhar Misra): (a) Except 
Madras and the Union Territory of 
Manipur, the other States have not 
been able to utilise the entire assist-
ance allocated to them for schemes of 
co-operative development during the 
Second Plan period. The shortfall has 
mainly been in expenditure on depart-
mental staff. 

(b) No. The unspent balances in a 
year are adjusted again!rt the allot-
ments during the subsequent year. 

(c) In the early years of the Second 
Plan the progress with regard to 
utilization of funds was not even as 
the administrative machinery had not 
been fu!1y geared up. The entire 
complement of staff was also not in 
position. Some of the States were also 
affected by reorganisation. These 
wer~. set right in the later years of 
the plan period. Procedures were 
streamlined and funds were released 
through .ways and means advances. 
The position accordingly improved 
during the later period of the Second 
Plan period. States are also being 
constantly urged to regulate the flow 
of expenditure evenly throughout the 
year. The position is also reviewed 
When officers of the Ministry visit the 

State governments. It is expected that 
as a result of all these measures the 
progress will be more satisfactory. 

Fishing Harbour at Vishinjam 

f 8hri P. C. Borooah: 86. L 8hrl Warior: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether the con!rtruction work 
of the fishing harbour at Vishinjam 
near Trivandrum had commenced in 
September. 1962; 

(b) if so, when it is scheduled to 
bp completed; and 

(c) how far the country's fish out-
put per annum is expected to rise a. 
a result of its completion? 

The Parliamentary S~cretary to the 
MinIster of Food and Agriculture 
(Shri 8hinde): (a) The project for 
the construction of a fishing harbour 
at Vizhinjom was inaugurated by the 
Union Minister of Food and Agricul-
ture on the 12th September, 1962. The 
construction of the approach road i. 
in progress. No other work has been 
started. 

(b) The probable date by which the 
entire Project will be completed can-
not be stated at present. The first 
stage works are expected to be com-
pleted within a period of five years. 

(c) When the fishing harbour at 
Vizhinjom is completed, it is estimat-
ed to result in an annual fish catch. 
of about 4,300 tons. 

Working Group on Co-operatives 

87. 8hri P. C. Borooah: Will the 
Minister of Community Development, 
Panchayati Raj and Cooperation be 
pleased to refer to the reply given to 
Starred Question No. 451 on the 20th 
August. 1962 and state: 

(a) whether the working Group on 
Co-operatives under Railways and 
Posts and Telegraphs etc. has since 
been formed; 
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(b) if so, how many meetings of 
the Group have so far been held and 
how many study tours, if any, have 
been undertaken by the Group; and 

(c) what observations/recommen-
dations, if any, have so far been made 
by the Group? 

The Deputy Minister in the Minis-
try of Community Development, 
Panchayati Raj and Cooperation (Shri 
Sllyam Dhar Misra): (a) Yes. The 
Group was constituted on 9th October, 
1962. 

(b) The Working Group has held 
two meetings so far, to settle the 
procedure and to finalize the ques-
tionnaire, which is under issue. No 
study tours have so far been under-
taken by the Group. 

(c) The Group has not yet submit-
ted its report. 

Working Group on Fisheries 
Co-operatives 

88. 8hri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to refer to the reply given to 
Starred Question No. 451 on the 20th 
August, 1962 and state: 

(a) whether the working Group on 
Fisheries Co-operatives has since -been 
formed; 

(b) if so, how many meetings of 
the Group have so far been held and 
how many study tours, if any, have 
been undertaken by the Group; and 

(c) what observations/recommen-
dations, if any, have so far been made 
hy the group? 

The Parliamentary Secretary to the 
MiDister of Food aDd Agriculture 
(Shri Shinde): (a) Yes. 

(b) and (c). The working Group on 
Fisheries Co-operatives has just been 
formed. It is expected to meet shortly 
to consider it~ programme, including 
study tour. 

Working Group on Dairy and ADiJal 
Husbandry Co-operatives 

89. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to refer to the reply given to 
Starred Question No. 451 on the 20th 
August, 1962 and state: 

(a) how many meetings of the 
working Group on Dairy and Animal 
Husbandry Co-operatives have so far 
been held and how many study tours, 
if any, have been undertaken by the 
Group; and 

(b) what observations/recommen-
dations, if any, have so far been made 
by the Group? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
A. M. Thomas): (a) The first meet-
ing of the Working Group was held 
on the 31st October, 1962 and no 
study-tours have been undertaken by 
th Group. 

(b) The Group at the first meeting 
considered model schemes prepared 
by the Mini.try of Food and Agricul-
ture (Department of Agriculture) for 
setting up (i) co-operative societies in 
poultry industry, (ii) dairy industry, 
(iii) pig rearing and preparation of 
pork products, and (iv) collection and 
utilisation of animal carcasses. The 
Group has generally approved the 
model schemes on the first two sug-
gesting certain important modifica-
tions, e. g. a liberal financial assistance 
pattern to encourage expeditious 
formation of cooperatives; permitting 
individuals with small holdings of 
livestock to make use of the facilities 
that would be available through these 
cooperatives; setting up of largu scale 
intensive poultry development blocks 
in suitable areas in order to directly 
make available much more eggs and 
poultry than at present possible; a 
liberal pattern of assistance to co-
operatives to handle dairying units 
especially and more especially to 
tbose who may take up the manufac-
ture of milk products; setting up of 
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an All-India Co-operative Federation 
in these fields and Boards in the 
States; allocating more of the Plan 
funds for Dairying under the co-
operative sector, etc. 

2. The model schemes on coopera-
tives for pig rearing and handling 
pork products as also the model 
scheme On handling and utilisation of 
animal carcasses was recommended to 
be revised. 

3. The Group also recommended 
that the possibility of setting up of 
cooperatives on livestock marketing 
should be studied. 

Working Group on Transport 
Co-operatives 

90. Shri P. C. Borooah: Will the 
Minister of Transport and Communi-
cations be pI eased to refer to the reply 
given to Starred Question No. 451 on 
the 20th August, 1962 and state: 

(a) how many meetings of the 
working Group on Transport Co-
operatives have so far been held and 
how many study tours have been 
undertaken by the Group; and 

(b) what observations/recommen-
dations, if any, have so far been made 
by the Group? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) Two 
meetings of the Study Group have 
been held. The Group have not 
undertaken any tour so far but a ten-
tative programme has been drawn up 
for their visits to a few States after 
the middle of November, 1962. 

(.b) As the Group have not yet 
completed their work, the question of 
their making any observations or 
recommendations does not arise. 

Preservation of Fish 

91. J 8hri P. Kunhan: 
\. Shri A. K. Gopalan: 

Will the Minister of Health be 
pleased to state: 

'/ ",- clt}': 
(a) whether the -d~/!~aliQn which" 

visited Singapore, PenllUt an,ii~;.:-' 
Lumpur under the South-J&~t ~-'.: 
Group fellowship on food insjiecrwn 
sponsored by the W.H.O. has submit-
ted any report to Governm!!nt on the 
preservation of the protein content of 
fish for a long time; 

(b) if so, the details thereof; and 

(c) what action is being taken on 
this report? 

The Minister of Health (Dr. SushUa 
Nayar): (a) Three officials from India 
were deputed on W.H.O. fellowship!! 
to observe food inspection organiza-
tions in Singapore and Malaya from 
the 23rd July to the 11th August, 
1962. Their studies did not include 
the preservation of the protein con-
tent of fish. No report has yet been 
received from the officials concerned. 

(b) and (c). Do BOt arise. 

Pharmacy Decree CoUere 

r Dr. P. Mandai: 
lIZ. -< 8hri Subodh Hansda: 

L Shri S. C. 8amanta: 

Will the Minister of Health be 
pleased to state 

(a)' whether there is a proposal to 
establish a Pharmacy Degree College 
in any part Of India; and 

(b) if so, whether the site for thp. 
same has been selected? 

'lbe Minister of Health (Dr. SushU, 
Nayar): (a) Yes, Sir. It is proposed 
to set up a Central Institute of Phar-
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macy. in addition to the nine Depart-
ments/College already imparting 

Degree Courses in Pharmacy in th~ 
country (vide list below):-

List showing the names and addresses of Institutions providing Bachelor of 
Pharmacy Course of Study 

SI. No. Name & address of the Insti-
tutions 

2 

J. V . D. College of Science & 
Technology, Waltair 

2 College of Technology, Banara. 
Hindu University, Varanasi-s 

State 

3 

Andhra 
Pradesh 
U.P. 

3* Department of Chomica! TeCh- Maharashlra. 
nolcgy, Bombay University, 
Bombay. 

<4 * L.M. College of PharmaCy, Gujarat 
Navrangpura, Ellis Bridge, 
Ahmcdahad-9· 

ConduCting Authority Course of 
study 

Andhra B. Pharo. 
University 

Banaras Hindu Univer- B. Pharm. 
sity. M. Pharm. 

Bombay University. B. Pharm 

UniversityofGujarat B. Pharm. 
M. Pharm. 

5* Madras Medical College, Park Madras. University of Madras. 
Town, Madras-3. 

B. Pharm. 

6* Department of PharmaCy, Pan- Punjab. Panjab University. 
jab University, Chandigarh 

B. Pharm. 
M. Pharm. 

-3· 
7* Bir!aC~aege,Pilani. Rajasthan UniversityofRajasrhan. A. Pharm . 

.. \1. !) larm. 
S* Saugar University, Saugar M.P. University of Saugar. B. Pharm. 

M.Phann. 
Ph.D. 

9 Nagpur University, N1Igpur Maharashtra. NagpurUniversity. B. Pharm. 

*Approvedbythe PharmlCy C)unci. of inli. unj,r.SeCtion I2 of the Pharmacy ACt, I948. 

(b) Not yet. 

Cooperative FaI'JDiDc Societies ia 
rural areas 

93. Smi Laxmi Dass: Will the 
Minister of Community Development, 
Panchayati Raj and Co-operation be 
pleased to state: 

(a) whether Government are taking 
any steps to form cooperative farm-
ing societies in tribal areas; 

(b) if so, where and the detail! 
thereof; and 

(c) if not, the reasons therefor? 
The Deputy Minister iD the Miais-

try of Community Development, 
Panchayati Raj and Cooperation (8hri 
Shyam Dhar MIsra): (a) to (c). The 
information has been called for from 

the State Governments and will be 
laid on the Table of the Sabha as soon 
as it is received. 

NaprjlUlallaPr Project 

H. Shri Laxmi Dass: Will the 
Minister of Irription and Power be 
pleased to state: 

(a) whether Andhra Pradesh Gov-
ernment have requested the Central 
Government to treat the construction 
of Nagarjunasagar Projeet as a Cen-
tral Government project and make the 
loan free of interest till the comple-
tion of the project; 

(b) if so, what decision has been 
taken by Government; and 
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(c) how much amount and how 
much time will be taken tor comple-
tion of the Nagarjunasagar Project? 

The Minister of State in the Minis-
try .. of Irrigation and Power (8hri 
Alagesan): (a) Yes. 

(b) The proposal of the Andhra 
Pradesh Government that the Nagar-
junasagar Project should be financed 
from the Central sector outside the 
State Plan is under consideration of 
the Planning Commission. It may, 
however, be stated that ''Irrigation'' 
being in the State list, all irrigation 
projects, major and medium. fonn 
part of the State Plans and are 
executed by the State Governments 
concerned. As regards the proposal 
that the loans given for the execution 
of the Nagarjunasagar should be free 
of interest, it has not been possible to 
accept the proposal. 

(c) The present sanctioned estimate 
of the Nagarjunasagar Project is 
Rs. 91.12 crores. A revised estimate 
for Rs. 139.54 crores has been sub-
mitted by the State Government, 
which is under examination in the 
Central Water and Power Commis-
sion. According to the present sche-
dule of construction, it is expected to 
b@ completed in the Fourth Plan. 

-
C a>-

Sa/darja"" Hospital 
(i) CHS Side 
(i.) Hasp. side 

Willi"lld"" Hospital 
(i) CHSSide 
(ii) Hosp. Side 

ITfl)in Hospital 

( b)-

Sa/darja"ll Hospital 
(I) CHS Side 
Cii) Hosp. Side 

Willinl1don Hospital 
(i) CHS Side 
eii) Hosp. Side 

Irwin Hospital . 
-Information not readily available). 

Drap 

95. Dr. L. M. Singhvi: Will the 
Minister of Health be pleased to state: 

(a) whether any concrete measures 
are proposed to be taken to curb 
profiteering in drugs; and 

(b) if so, when and what? 
The Minister of Health (Dr. Susbila 

Nayar): (a) and (b). A proposal to 
control the prices of essential com-
modities i.e. food, cloth and drugs in 
under consideration of the Govern-
ment of India in the Planning Com-
mission and the decisiOn will be 
publicised shortly. 

Government Hos;ritals in Delhi 
96. Dr. L. M. Singhvi: Will the Min-

ister of Health be pleased to state: 
(a) how many complaints against 

the behaviour of the doctors and the 
sta1f 01 the Government hospitals in 
Delhi in regard to inordinate delays 
and negligence have been received 
during the last 3 years, year-wise; 

(b) in how many cases and what 
action has been taken by Govern-
ment; 

(c) whether the Health Minister or 
her Deputy Minister paid any surprise 
visits to government hospitals in Delhi 
in this connection; and 

(d) if so, with what result? 
The Mial9ter of Health (Dr. Snshila 

NIQ'U): 

COMPLAINTS 

1959 lQ60 1961 1962 
CUpto 30-9-62). 

• 18 ZI 9 
10 6 16 13 

• 30 27 16 
6 6 7 

61 45 61 * 

• 2 IO 
2 

• 2 

2 2 • 
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(ii) Action taken: WarningiCensurei 
Displeasure or advice was adminis-
tered in thirty-two cases. In one case 
steps were taken to terminate the 
services of the person concerned. In 
another case, the person concerned 
was suspended and action was also 
taken by the Police against him. 
Thirty-two cases are still in enquiry 
stage. Enquiries in the rest of the 
cases of complaints revealed that the 
complaints made had no relation to 
the facts. 

(c) and (d). The Deputy Minister 
paid visits to Delhi Hospitals accom-
panied by the Deputy Director General 
of Health Services. Necessary action 
on Ill,; tour notes is being taken. 

Secon. Railway Bridge on Jamuna ill 
Delhi 

97. Shri Yashpal Singh: Will the 
Minister of RaIlways be pleased to 
state: 

(a) the progress made so far in the 
construction of second Railway 
Bridge on Jamuna in Delhi; and 

(b) whether the work is proceed-
ing according to schedule? 

The Deputy Minister in the Minis-
try of RaIlways (Shri S. V. Rama-
swamy): (a) Work on the founda-
tions for piers and abutments on the 
bridge is in hand. The left guide 
bund has been completed, The right 
guide bund has also been completed 
except for a small portion of apron 
where the land is encroached upon 
by unauthorised occupants. 

Contract for the fabrication of 
girders has been awarded. The over-
all progress of work on the bridge is 
17 per cent. 

(b) Yes. 

lDdia-Bhutan Postal Agreement 
r 8hri P, ][. Deo: 

H. ~ 8hri BhUt Dal"l!Ilwl: 
l 8hri Bhagwat Jha Azad: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether any bilateral postal 
agreement has been signed between 

Bhutan and India; 

(b) if so, details thereof; and 

(e) what system was prevailing 
prior to this agreement regarding the 
postal movements? 

The Deputy Minister in the Minis-
try of Tr3.llS]lOrt and Communications 
(Shri Bhagavati): (a) Yes. 

(b) The agrement provides for the 
exchange between India and Bhutan 
of fully prepaid unregistered corres-
pondence only. India will also for-
ward \0 such of the member countries 
of the Universal Postal Union as 
indicated by Bhutan articles of 
oorrespondence of Bhutanese origin. 

(c) The Bhutanese Government had 
their own arrangements for collecting 
mails from certain border Indian post 
offices to which they were addressed, 
Similarly, letters from Bhutan for 
India and other countries were posted 
in these post offices by affixing Indian 
postage stamps. 

Doubling of Railway Line between 
Delhi and Madras 

99 8hri Bibhuti Mishra: Will \he 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that Gov-
ern:',:cnt propose to build double rail-
way lines between Delhi and Madras; 
and 

(b) if so, when the project will be 
taken up? 

The Deputy Minister in the MiIlis-
try of Railways (8hrl 8. V. Rama-
swamy): (a) There is no proposal 
for complete doubling of track between 
Delhi and Madras, except on certain 
sections where the traffic has reached 
a saturation stage. 

(b) Does not arise. 



317 Written Answers KARTIKA 18, 1884 <SAKAl Written Answers 

too • .n ~ fiN: 'FIT ~ 
~~$rr~~tt'l"ITrnfll; : 

(~) 'FIT ~ ~ ~ flI; ~l1f 
~ ~ ~ ~ r.r.rr 'f1Xm:'f 
(~) ~ ~ ~ (i'!i <Pm <tW 
~ qro ~; 

(~) 'FIT ~ m ~ ~ fit; ~ 
,:;",ft (i'!i <i;m;rr <tW ~ om: ~ flI; ~ iti 
m-~ ~ ~ f.rm;it ~; "Ih:: 

(lJ") m-~,;iT ~ lJ11lf ~ iti 
~ ~-m ~ '!m<f ~ ? 
~~~~,,~ 

~ (.nmf~): (~) ~,~ I 

(~) ~, <tW I H~o if ~ 
~iti~~~~if 
1fur~~tt~~iti~ 
~ ~ f.!;lfT 'iT "Ih:: ~ om: if ~ 
~tt~I~~ifm 
~ iti ~ f.rour ~ rnr 
f.rnrcr Iit;;r;rr <Pm tt ~m "Ih:: 
oolmriti~~~tt~ 
tt ~ I ~ 'fiT1t ffimt ~ Iit;;r;rr 
if mfm;r ~ f~"lrpr'!IT ~ m <n: €. • 0 0 

OfNmiti~~~~ I 

(lJ") ~ oro ~r ~ I 
Agrarian Research Centres 

101 Shri Bibhuti Mishra: Will the 
Minister of Food and Agriealture be 
pleased to state: 

<al whether it is a fact that the 
Food and Agriculture Organisation 
has proposed to establish agrarian 
research centres in Asian countries; 
and 

<b) if so, whether Government of 
India has received any request from 
the Food and Agriculture Organisation 
to establish such a Centre in India? 

The Minister of State in the Mlnis-
try of Food and Agriculture <Dr. Ram 
Subhag Singh): <a) Yes. At the 
Eleventh Session of its conference held 
in 1961, the Food and Agriculture 
Organisation decided to establish a 
Regional Agrarian Research and Train-
ing Institute in Malaya for the Asian 
and the Far East Region. 

<b) No. 

PrOduction Of Copra 

102. Shrimati Savitri Nigam: Will 
the Minister of Food and Agriculture 
be pleased to refer to the reply given 
to Unstarred Question No. 674 on the 
14th August, 1962 and state: 

<a) what quantity of Copra was 
produced in Andaman and Nicobar 
during 1961-62; and 

(b) whether it is a fact that because 
of lack of transportation facilities all 
the produce of Andaman and Nicobar 
could not be brought to the main land? 

The Deputy Minister of State in the 
Ministry of Food and Agriculture 
(Shri A. M. Thomas): <a) and (b). 
Necessary information is being col-
lected and will be placed on the Table 
of the 80':>11:,. ~, soon as it is available. 

Loss of Crops 

103. Shrimati Savitri Nigam: Will 
the Minister of Food and Agriculture 
be pleased to state "'h~t has been the 
approximate loss of crops caused by 
th!! two .breaches in Jamuna Bund 
near the Alipur Block1 

The Deputy Minister in the Minis-
try of Food and Agrlealtnre (Shrl A. 
M. Thomas): The value of crops lost 
is estimated at Rs. 1'82 lakhs. 

Be-opening of Dingwahi Station on 
Banda Manlkpur Line 

1M Shrimati Savitri Nigam: Will 
the Minister of Railways be pleased 
to state: 

<a) whether he has received any 
representation regarding re-opening 
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of Dingwahi Station on Banda Manik-
pur Line; 

(b) what action Government pro-
pose to take regarding this request; 
and 

(c) whether he is aware that this 
station has been a regular station for 
more than 15 years and was disconti-
nued during the Second World War? 

The Deputy Minister in the MiDistry 
of Railways (8hri 8hahnawaz Khan): 
(a) Yes. 

(b) The proposal is under exami-
nation 

(c) Yes. 

Caravelles Aircraf1s 

r 8hrimati 8avitri Nigam: 
105. ~ 8hri Bhapat Jha Azad: 

L 8hri Bhakt Darshan: 

Will the Minister of TraIIsport IUld 
Communications be pleased to state 
whether any progress has been made 
in tnA negotiations betw.een India and 
Franc.. regarding the purchase of 
caravelles aircrafts to run on the 
trunk services"? 

The Deputy Minister in the Minis-
try of Transport I.Dd Communications 
(Shri Mohiuddin): No decision has 
yet been arrived a t on the proposals 
received from the Indian Airlines 
Corporation for the purchase of Cara-
velie Jet aircraft for use on their 
trunk routes. 

Committee on Nationalilled Road 
Transport Services 

106. 8hri Shree Narayan Das: Will 
the Minister of Transport and Com-
munications be pleased to refer to the 
reply given to Starred Question No.8] 
on the 7th August, 1962 and state: 

(a) whether the recommendation of 
the Transport Development Council 
that an official committee be set up to 
study the difficulties of the nationa-
lised road transport services and to 

sug.gest whether they needed any in-
centives in the form of tax relief or 
otherwise, has sinCe been considered; 
and 

(b) if so, the result thereof? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and 
(b). The proposal to set up a Com-
mittee has been dropped since the 
various difficulties brought to the 
notice of the Govt. of India have been 
and are being separately examined by 
the Ministries concerned. 
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Training in Dairyinc 
108 r Shri Bhakt Darshu: 

. L Shri R. O. Dubey: 
Will the Minister of Food and Arri-

eultnre be pleased to state: 
(a) whether any F.AO. sponsored 

course to train students from Asian 
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and African countries in dairying has 
been inaugurated in India; 

(b) if so, the details thereof; and 

(c) the number of students who 
have undergone training? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): <a) Yes. 

(b) The dairy training courses have 
been sponsored jointly by the Royal 
Danish Government and the Gov-
ernment of India under the auspices 
of the Food and Agriculture Organi-
sation of the United Nations for the 
benefit of countries Of Asia and the 
Far East. Training was started in 
October, 1960. Four courses, each of 
four months duration, have been held 
and the fifth course is now in opera-
tion since the 20th September, 1962 at 
the Aarey Milk Colony, Bombay. The 
training programme includes dairy 
husbandry, production, collection, pro-
cessing and distribution of milk and 
manufacture of dairy products. The 
earlier courses were held at the Kaira 
C<l-operative Milk Producers Union, 
Anand; Poona Milk Scheme, Poona; 
NatiOnal Dairy Research Institute at 
Karnal and Bangalore and the Delhi 
Milk Scheme, Delhi. 

(c) 83 (Eightythree). 

Vamsadhara Project 

109. Shri Kolla Veakatah: Will the 
Minister of Irription and Power be 
pleased to state: 

(a) whether Governments of Andhra 
Pradesh and Orissa have arrived at 
agreement on Vamsadhara Project; 
and 

(b) if so, the details thereof? 

The M"mjster of State in tbe Minis-
try of lrricatioD and Power (Shri 
A'agesan): (a) Yes. 

(b) Broad details Of the agreement 
reached are given below:-

(i) The water available from 
Vamsadhara basin at Gotta to 
be utilized by Andhra Pradesh 

and Orissa States on a 50-1ICI 
basis. 

(ii) It was agreed to provide a 
sluice on the left flood bank of 
N eradi B:irrage at a place to be 
indicated by Orissa fOr future 
irrigation 'in the territory of 
Orissa. The cost of the sluice 
shall be borne by the Orissa 
Government. If and when 
future irrigation is decided in 
Orissa State, the cost of the 
proposed anicut will be borne on 
ayacut basis. 

(iii) The existing irrigation interests 
of both the States will be the 
first charge on the supplies 
available from the basin. 

(iv) After protecting the existing 
irrigation interests of Andhra 
Pradesh, the balance of water 
would be available fOr utiliza-
tion by Orissa. 
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Nen-Operating Expenditure of I.A.C. 

113 J Shri Rajesbwar Patel: 
. L Smi R. S. Pandey: 

Will the Minister of Transport u4 
Communications be pleased to state: 

(a) whether it is a fact that the 
non-operating expenditure in Indian 
Airlines Corporation increased from 
Rs. 11 lakhs in 1959-6() to about Rs. 2() 
lakhs in 1960-61 and still more in 
1961-62; and 

(b) if so, the reasons for this 
increase? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Mobiuddin): (a) and (b). The 
non-operating expenditure of the 
Indian Airlines Corporation during the 
year 1959-60 was Rs. 1(),BOO and not 
Rs. 11 lakhs. The non-operating ex-
penditure of Rs. 19,81,865 for the year 
1960-61 included Rs. 19,75,000 on 
account of special provision made 
against anticipated loss on sale of 
Heron aircraft and Viking and Heron 
spares. Thus the net non-operating 
expenditure of Rs. 6,865 for the year 
1960-61 compares favourably with 
similar expenditure of Rs. 1(),BOO 
during the year 1959-60 as well as 
that during the year 1961-62 which 
was of the order of Rs. 7,547. 

Air India Staft I1auled up for 
Smugglinc 

11'- J Shri R. S. Pandey: 
L Shri Morarka: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether some members of the 
stalI of Air India were hauled up for 



w,.itt"" An.nDers KARTlKA 18, 1884 (SAKA) Written Answer. 

smuggling during 1960, 1961 and 1962 
upto September; 

(b) if so, the number of such per-
SOIlS and the details of the incidents; 
and 

(c) action taken against Lnem? 

The Deputy MiDister in the Minis-
tIT of Tnmspori amI CommlUlicatioDS 
(8hrl Mohiuddba): (a) to (e). Some 
members of the Stalf of Air India 
Corporation were involved in gold 
smuggling activities during the years 
1959 and 1962. As a result of the 
investigations made, a number of 
employees were dismissed from the 
service of the Corporation as indicated 
below:-

Number of 
Emp!o1!ees 

2 
1 
2 
3 

Cases of 2 more 
investigation. 

Dismissed from 

12-9-1959 
3-11-1959 

2-7-1960 
3-8-1962 

officers are under 

Modernisation of Sugar Factories 

115. Shrimati Savitri Nigam: Will 
the Minister of Food and Agriculture 
be pleased to state whether the sugar 
factories have asked fOr Government's 
help for modernising their plants? 

The Par'iamentary Secretary to the 
Kinister .f Food and Agriculture <Shrl 
SJrlnde): No specific request from 
trugar factories for Government's help 
for modernising their plants has been 
received. However, the Indian Sugar 
Mills Association in September, 1962, 
forwarded a copy of their Resolution 
suggesting that the National Industrial 
Dev"lopment Corporation should 
grant the loans to the Sugar Industry. 
The matter is being examined. 

Postal Dak 

116. Shrl G. Mohanty: Will the 
Minister of Tran."POrt and CommlUli-
_tl_ be pleased to state: 

(a) whether Government's attention 
has been drawn to a news published 
in the Oriya Daily 'Kalinga' of 22nd 
1984(AI) LS-4. 

August, 1962 reporting that a bagful 
of letters undelivered (post cards and 
envelopes) numbering about 2000 
were dug out from a place at Baud 
in Boud-phulbari District of Orissa; 
and 

(b) if so, action taken in the 
matter? 

The Deputy MiDister in the Minis-
try of Tnmsport and CommlUlications 
(Shri Bhagavati): (a) Yes Sir. 1314 
articles of mail were recovered from 
the waters of a ditch at Baudhraj in 
Phulbani District of Orissa on the 
15th August, 1962. 

(b) of the recovered articles, 438, 
being completely spoilt, could not be 
forwarded to addressees. The remain-
ing 876 were delivered to respective 
addre~ees. Postman involved haa 
been placed under su§pension and 
Police enquiries are in progress. 

Vaccinators In Tripura 

117. Shri Dasaratha Deb: Will the 
Minister of Health be pleased to state: 

(a) the total number of vaccinators 
(seasonal posts) appointed this season 
in Tripura; 

(b) how many of them are tribals 
and how many non-tribals; and 

(el whether Government have any 
scheme to make these posts permanent 
in the near future? 

TIle Minister of Health (Dr. Sushila 
Nayar): <a) 57. 

('b) 14 are tribals and 43 are non-
tribals. 

(c) No. 

Gbarchukti TID:: 

118. Shri Dasaratha Dell: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any representation bas 
been received against the introduction 
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of the uniform rate of the Gharchukti 
Tax on the Jhumias throughout Tri-
pura; and 

(1)l whether Government have 
taken any final decision to have a 
uniform rate of Gharchukti Tax in 
Tripura'? 

The Deputy MiDlster in the MinIs-
IrJ of Food and Agriculture (Shrl 
A. M. Thomas): (al No. 

(bl No, The question of a uniform 
rate of tax is not being considered. 

Land for Displaced Perscms Ia 
Tripura 

119. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(al the stePs that have been taken 
to provide residuary land to the dis-
placed persons who have been settled 
in the colonies of Tripura and who did 
Dot receive full quota of land as 
provided in the scheme; and 

(bl when this work of providing 
land to them in Tripura would be 
mmpleted? 

The Depaty MInister in the Minis-
try of Food and Agricnltnre of Food 
(Shrl A. M. Thomas): (al The Tri-
pura Administration is at present 
processing acquisition of 450 acres out 
of 1400 acres required for the purpose. 
This land will be distributed to dis-
placed agriculturists after acquisition 
proceedings are finalised. The Ad-
ministration is also on the look out for 
additional land for distribution to the 
displaced persons. 

(bl During 1964-65. 

Land for Displaced Persons 

120. Shrl Dasaratha Deb: Will the 
Minister of Food and Agricultnre be 
pleased to state: 

(al whether any assessment has so 
far been made regarding the avail-
ability of Khas land to be distributed 
among the displaced persons who have 
.at received 5 kanis of land in the 
mlonies in T"1rpura; and 

(bl if so, the amount of land whkh 
may be made available ~o the displaced 
persons in Tripura? 

The Deputy Minister in the MinIs-
try of Food and Agriculture 
(Shri A. M. Thomas): (al No. It is 
not possible to assess the availability 
of Khas land till the survey and 
settlement work which is currently in 
progress in the territory is completed. 

(b). Does not arise. 

Rangoon-~dras Air Service 

1%1. Shri Koya: Will the Minister 
of Traasport and CommlDlications be 
pleased to state: 

(a) whether it is a fact that the 
Union of Burma Airways had ap-
proached the Government of India 
for permission to start an air service 
from Rangoon to Madras ui.a Colombo; 
and 

(b) if so, whether Government 
intend to give the necessary permis-
sion? 

The Deputy Minister In the MInls-
try of Transport and Communi/lBtioDS 
(Shri Mohiuddill): (a) No, Sir. 

(b) Does not arise. 

Coastructlon of Over-Bridge at 
Ambala Cantt. 

122. Shri D. D. Purl: Will the 
Minister of Railways be pleased to 
atate: 

(a) when the construction of the 
over-bridge on the railway line at 
Ambala Cantt. is to IItart and by when 
it is expected to be completed and 
opened to traffic; and 

(b) when the road traffic was 
diverted to the bye-pass for the 
construction of this bridge? 

The Depnty MbWrter in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). For under-
taking the construction of the over·-
bridge at Ambala Cantt. road tralllc 
was diverted in December, 1961, and 
the work on the bridge proper YU 
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started. The work had, however, to 
be stopped in February, 1962, at the 
request of the Chief Engineer of Stste 
P.W.D. who was considering a revision 
in the design Of the approaches. The 
work was started again in August, 
1962, and is now in progress. Rail-
way portion of the work is expected 
to be completed by the end of March, 
1963. 

Dam on Godavari 

123. Shrimati Maimoona Sultan: Will 
the Minister of IrrIgation anel Power 
be pleased to state: 

(a) whether the Madhya Pradesh 
Government have proposed a scheme 
for the construction of a dam on the 
Godavari; and 

(b) if so, what is the Central Gov-
emment's'decision in this regard? 

The Minister of State In the Minis-
try of Irrigation and Power (Shn 
A!ageaan): (ai There is no wch pro-
posal for the construction of a dam on 
Godavari. A multi-pu~l)se "roject 
on upper Wain ganga, a tributary of 
Godavari, is, however, under investi-
gation by the Central Water and 
Power Commission. 

(b) Does not arise. 

Poultry Development Bleeks 

r Shri Mohsin: 
lZ4.{ Shrl S. B. Patil: 

lShri A. K. Gopalan: 

Will the Minister of Food and Agrl-
e1Iltare be pleased to state: 

(a) Whether it is a fact that Gov-
ernment have decided to establish 50 
intensive poultry development blocks; 

(b) where and when they will be 
established; 

(c) what is the foreign exchange 
involved for the import of the Incuba-
tors for the purpose; 

(d) whether the scheme would fulfil 
the requirement of eggs in the coun-
try; and 

(e) the amount set aj)art tor the 
purpose of poultry development, 
State-wise, during the Third Plan 
period! 

The Depoty Mlnister in the Ministry 
Of FOOd and Agriculture (Shri 
A. M ... Thomas): (a) and (b). 
The Third Five Year Plan pro-
vides for the establishmeftt of 50 
intensive poultry development blocks 
in the States. The State Governments 
concerned have, however, so far 
accepted the allotment of 34 blocks 
only. Out of these, 7 have alr~ady 
been set up, while 27 more are ex-
pected to be set up by the end I)f 1963-
64. A statement showing the State-
wis(! allocation of the blocks is' 'aid 
on the Table of the House. [See 
Appendix I, annexure No. 15]. 

(c) No foreign exchange aUotment 
has been made exclusively for this 
scheme. The requirements of inc1\ba-
tors for this scheme will be met partI}" 
from indigenous production and partly 
from a lot of 167 incubators "'hich 
are being imported largely for 'he 
State Poultry Farms and the Regicnal 
Poultry Farms. 

(d). This is one of several schemes 
taken up or proposed to be taken up 
under the Third Five Year Plan for 
increasing the production of 2ggS. It 
all these schemes are fully implement-
ed. it is expected that the prndur: :on 
of eggs will be Increa.ed ·0 5000 
millions in 1966 as against the esti-
mated production of 2880 millions in 
1081. 

(el A statement is laid on the Table 
of the House. [See Appendix I, 
annexure No. 16], 

Robbery at Kank!narrah BaD ... a,. 
Station 

r Shrl Mohsin: 
US. '\. Shrl S. B. PaUl: 

Will the Minister of Rallwa,.s be 
pleased to state: 

(a) whether it is a fact that some 
armed people threw crackers at 
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Kankinarrah Railway station near 
Calcutta on Sth September and robbed 
the Station Master of cash and ether 
things; 

(b) what is the total loss of railway 
property; 

(c) whether the culprits have been 
traced; and 

(d) what steps have been takE'n to 
stoP. recurrence of such incidents? 

The Deputy Minister for RaUways 
(Bhrt Shahnawaz Khan): (a) and 
(bl. By exploding a cracker in the 
Kankinarrah Railway station yard on 
8-9-62, some miscreants managed to 
divert the attention of the Assistant 
Station Master on duty and snatched 
away from him two sealed cash bags 
containing Rs. 4,900'12 nP in cash, 
credit Notes valuing at Rs. 19,669 and 
Pay Orders for Rs. 811'66 nP. 

(c) Two persons have so far been 
arrested and the matter is still under 
Police investigation. 

(d) Notwithstanding the tact that 
the maintenance of law and order is 
the responsibility of the State Govern_ 
ment concerned, the following pr"vcn-
tive measures have been adopted by 
the Railway Adminlstration:-

0) Patrol\;ng and secret watch has 
be2n intensified; 

(ii) Sp~,,:al attention is being paid 
to stat!ons situated in criminal 
are&l9; 

(iii) Government of West Bengal 
hay" I:een approach"d for 
ro"".::n;: up the de .. pente 
crimina:. operating in c~rtain 
areas; 

(iv) RP.F. starr is being provided 
both tor escorting cash and for 
guarding of stations whiCh ;ie In 
criminal areas. 

Cold Storage WapDII 

I' Shri Tulshidas Jadhav: 
126. ~ Shri V. T. Patil: 

l Sllrl G. K. Jedhe: 

Will the Minister at Railways be 
pleased to state: 

(a) whether it is a fact that there 
is a persistent demand by the Orange 
Growers Associations fOr providing 
cold-storage wagons for the transport 
of oranges from centres such as Nag-
pur, Katol and others; and 

(b) if so, what arrangements have 
been made by the RaUways to provide 
these facilities? 

The Deputy Minister in the Minis-
try of Railways (Shrl Shahnawu: 
Khan): (a) No, Sir. 

(b) Does not arise. 

Damboroo Project in Tripara 

127 r Shri Biren Dutta: 
. L Shri Sarj~o Pandey: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether Tripura Administra-
tion demande.i an allocation of R& 
40 lakhs for starting the works on 
Damboroo Project at Amarpur in 
Tripura; 

(ob) if so whether the sum has 
been given for the said project; 

(e) if the reply tD part (a) is in 
the negative, the reasons for delay 
in allocating the swn; and 

(d) the progres made in this Pro-
ject so far? 

The Min.iBter of State In the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) to (d):-A provision 
of Rs. 40 lakhs was originally made 
in the Third Plan for this project. 
Thi; was: subsequently reduced to 
RI. 34'SI lakhs. The Scheme has 
been investigated by the Centrnl 
Water & Power Commi~on, and 
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lIhe ·project report is under final exa-
mination. Work on the scheme will 
he taken up only after it is found 
techr:;eally aceptable by the AdVI-
sory Committee ot the Planning Com-
missbn on Irrigation, Flod Contra. 
aIld Power Projects. 

Derailment of Madras-Delhi "&IIta 
Express. 

r 8hri Yashpal SJqh: 
128. ~ 8hri Bhagwat Jna Azad: 

L :"aharajkumar Vijaya Ananda: 

WiU the M:ni3ter of Railways he 
pleased to state: 

(a) whetheI' there was II! derail-
ment of Madras-Delhi Janta Express 
On 26-9-62; and 

(b) if so, the details of the acci-
dent? 

The Deputy Minister in the Minis-
try of Rail ... ays (Shri S. V. Rama-
swamy): (a) Yes, Sir. 

(b) While 17 Dn. Madras-New 
Delhi Janta Expres was running bet-
ween Agasod J.nd Karonda stati'ons 
On Bina-Jhansi Single line Broad 
Gaug~ Section of Central Railway, 
the tyre of the right leading wheel 
of the trailing bogie Of the engine 
tender burst and fell off and all the 
four trailing bogie wheels of the 
engine derailed hetween KMs 99118 
and 9. 

Zonal Restrictions on Movement of 
Rice 

129. 8hri M. K. Knmaran: Will the 
Minister of Food and Agriculture 
be pleased to state: 

(a) whether Government have 
received any representation from the 
Federation of the All India Food-
grains Dealers' Associations request-
in!:, the removal of zonal restrictions 
on the movement of rice; and 

(b) if 80, what action has been 
taken thereon? 

'11Ile Parllameutary Seeret:l.ry \~ 't.\...... 
the Minister of Food and AgricuJ·, •. 
tore (8hri ShiDde): (a): Yes, Sir. c, 

(b) It is not considered advisable 
at present to· disturb the existing 
zonal arrangements. 

Co-operatives for Road TraBsport 

13C. Shri Kajrolkar: Will the Mi,,>o-
1<:r of Transport and COmmunlCll-
Lions b" pleased to state: 

(a) whether any study was made 
to evolve a system of co-operatives 
in the field of road transport and if 
so, with what result; 

(b) whether any' programmes have 
been formulated for promotion of 
transport co-operatives in Third 
Five Year Plan; 

(c) whether any State has come 
out with such proposals; and 

(d) the sum allotted for fmancing 
such road transport co-operatives in 
the SLates? 

The Minister of 8hipipng in the 
Ministry of Transport and CommUBi-
cations (Shri Raj Bahadur): (a) and 
(b). A study Group on Transport 
Cooperatives has been set up by 
Government to consider the pro-
blems relating to the organisation and 
promotion of transport cooperatives 
and formulating concrete pro-
grammes for the Third Plan. The 
Group has not yet completed its 
work. 

(c) No. 

(d) No specific sum has been ear-
marked by any State for this pur-
pose. 

~~~ti.m.~ 
"" qn't ~ ~ 

n t· l5i\ ~ ~ : ifll1 't.=R 
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PaelUa~ ProIftlllD1e tor I"Iah JIuIu. 
tIT 

132. Shrl M. K. Kumaran: Will the 
Minister of Food aDd AcrIcDlture be 
;;; leased to state: 

(oa) whether Government propose 
to start a package programme In the 
fish industry in Kerala; and 

(b) if so, the details thereot? 

(Shrl SIdJuIe): (a) No such propGl81 
is under co~ideration at preaent. 

(1)) Does not ariseo 
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Pong Dam 

t3G. Shri Hem Raj: Will the MinIS-
ter of Irription aDd Power be pleased 
Power be pleased tc state: 

(a) whether it is a fact that the 
height of the Pong Dam of the Beas 
Project has again been revised; 

(b) if so, the level upto which it ia 
propo5E'd to raise it; 

(c) the number of extra villages 
hesides the former ones whieh will be 
affeeted after the proposed height; 

(d) the names of such villages; and 

(e) whether the proposal to raise 
this height will affeet the Bridge at 
Deragopipur on River Beas? 

The MlDIster of State ID the MIn.II-
try of Irrigation aDd Power (Shrt 
AlIII'-): (a) and (b). It has been 
decided to raise the top of the Beas 
Dam from E. L. 1415 to E. L. 1430 a8 
a safety measure. The reservoir level 
will remain the same as originaJ..ly 
proposed viz. E. L. 1400. 

(c) None. 

(d) Does not artse. 

(e) No. 

c. B. S. Dispensaries ID DeJh1 

136. Shri Wadiwa: Will the Minis-
ter of Health be pleased to Etate: 

(a) the number of attendance of 
new and old patients in the C. H.S. 
dispensaries in Delhi in the year 
1961 and 1962 month-wise; 

(b) whether the doctor in charge 
is able to examine all the patients· 
daily; and 

(C) if not, what percentage appro-
ximately is examined daily by him? 

The Minister of Health (Dr. SushiIa 
Nayar): (a) A statement is laid on the 
Table of the House. [See Appendix I, 
annexur2 No. 17]-

(b) Yes. 

(c) Does not ariR. 
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Production and Distribution of Seeds 

148. Shri P. C. Borooah: Will the 
Minister of Fod and Agriculture bl! 
pleased to refer to the reply given to 
Un starred Question No. 800 011 the 
16th August, 1962 and state: 

(ell whe~her the Commitee set up 
by the Indian Council of Agricultulal 
Research to draft a model BilI tor 
adoption by the different States for 
reguiating production and di3tribu-
tion of qualitv seeds has since pre-
pared the draft Model Bill; and 

(b) if so, how does it compare with 
the draft model Bill prepared by Dr. 
Carter of T. C. M. in regard to ita 
main features? 

The Minister of State In the Minis-
try of Food Agriculture (Dr. .... 
Subllal' Singh): (a) The Committee is 
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still engaged in the drafting of the 
lIodelBi11. 

(b) Does not arise. 

Delhi-<Phoolbagh Air Sernce 

1fl f Shri Y. D. Singh: 
. l SIbn p. Venkatasubbalah: 

Will the Minister of Transport lUId 
00mm1l1licatiOllS be pleased to state: 

(a) whether it is a fact t..'lat the 
Air service between Delhi and Phool-
bagh (Nainital) is going to be con-
verted into a daify service; and 

(b) if so, when this daily servke 
will start? 

The Deputy Minister ID the Minis-
try of Transport and Communication 
(Shri Mohiuddin): (a) No, Sir. 

(b) Does not arise. 

D.V.C. Navigational Can~l 

142 r Shri RaDen Sen: 
. L Shri DlDen Bhattacharya: 

Will the Minister of Irrigation lUId 
Power be pleased to state: 

(a) whether it has !Jeen decided to 
make the D.V.C. canal from Durga-
pur to Tribeni navigable by curtailing 
the supply of water for rabi crop cul-
tivation by 50 per cent; and 

(b) if so, whether this will adverse-
ly affect the rabi crop in the area or 
not? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) and (b). The West 
Bengal Government are of the view 
that having regard to the requirement 
of water for industrial and domestic 
consumption whiCh are progressively 
on the increase, the full needs of rabi 
irrigation cannot be met out of the 
present storage after allowing for 
'navigation'. They have, however, 
agreed to give preference to naviga-
tion over rabi irrigation. This would 

mean limitation of rabi irrigation to 
the extent of 55,000 acres only during 
the Third Plan as against 100,000 
acres. 

Derailment of Train on Southern 
Railway 

143. Shri Ramakrisb.na Reddy: Will 
the Minister of Railways be pleased 
to state: 

(a) the cause of derailment of 
wagons and passenger compartments 
of mixed train between Dharamava-
ram Junction and Zangalapalle of S. 
Railway on the 30th September; 

(b) the probable damage caused to 
Railway property and loss of human 
life; and 

(c) what steps Government propose 
to take to avert such kind of frequent 
drailment? 

Deputy Minister of Railways (Shrt 
S. V. Ramaswamy): (a) There was no 
accident to any train between Dharma-
varam and ZangalapalI& stations on 
30-9-1962. However No. 1056 Dn. 
Mixed train met with an accident on 
30-9-1962 resulting in the capsizement 
of 12 wagons between Anantapur and 
Zangalapalle stations. The cause of 
accident is under investigation. 

(bl The approximate cost of damage 
to Railway property has been esti-
mater at Rs. 8,141. 

There was no loss of human life. 

(cl Necesary corrective measures 
are adopted by Railway Administra-
tions from time to time according to 
their own respective requirements. 

A few such measures adopted to 
minimise the incidence of derailments 
are given below J.or illustration: 

(i) Enjoining Train Examiners to 
ensure a high standard of 
carriage and wagon examina-
tion. 

(ii) Restriction on acceptance of 
M. G. Wagons with 10 It. 
wheel base or less for 
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Khandwa Hingoli Section. 
When M. G. Wagons with 
wheel base 10 ft. and below 
have to move, precautions by 
w:ry of speed restrictions are 
observed. 

. (iii) Attaching of empties or light-
ly loaded wagons in the rear, 
next to the rear brake-van as 
tar as possible. 

,(iv) Improvement of drainage of 
track and provision of more 
ballast. 

,(v) Stricter Supervision of track 
maintenance. 

'(vi) Realigning of curves on pro-
grammed basis. 

(vii) Strengthening of track. 

,(viii) Propagating among villagers 
th~ necessity of keeping their 
cattle awa~ from Railway 
lines. 

(ix) Closer supervision of repack-
ing and allied works In sick 
lines and traffic yards. 

,(x) Reviewing the adequacy of 
the tools and the equipments 
supplied for examination and 
repairs to stock.. 

(xi) Obtaining factual reports 
from experienced and reliable 
drivers on track condition. 
which are felt to be abnormaL 

(:xii) Surprise checks by Mechani-
cal Officers of completely 
formed and examined trains 
at originating stations and en 
route. 

-(xiii) Checking of loading irregu-
larities. 

-(xiv) Scrutiny of control charts by 
Divisional Officers in order to 
locate excessive speed and 
arrest such trend where notic-
ed. 

(XV) Enforce'rnent of Marshalling 
Instructions in force so that 

ful1 brake power is available 
On the train. 

(xvi) Intensifying inspection to .. n-
sure that the staff concerned 
maintain cross level and 
Superelevation properly etc . 

MOVement of F~ ID PDJ$.b 

144. Shri Daljlt Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) the qauntity of foodgrains which 
moved out of Punjab during 1961-62 
and the quantity oilfoodgrairu; brought 
to Punjab during the same period by 
Railways; and 

(b) the freight charges earned by 
Railways on these movements or 
foodgrains? 

The Deputy Minister In the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) During the year 1961-62 
approximately 38129 B.G. and 14904 
M.G. wagon loads of food grain were 
moved out of Punjab and 6486 B.G. 
wagon load. of food grain were 
brought to Punjab. 

(b) The approximate freight charg-
es earned on these movementB of 
foodgrain are as follows: 

From Punjab-Rs. 3,47,77,986. 
To Punjab-Rs. 37,77,495. 

Drlnklng Water Supply at Nangal 
Townsh.lp 

145. Shri Daljlt Singh: Will the 
Minister of Health be pleased to reler 
to refer to the reply given to Un star-
red Question No. 907 on the 28th 
November, 1960 and state: 

(a) Whether the scheme for the sup-
p:y of drinking water to outer colony 
called 'Pratap Nagar', Nangal Dam 
has since been submitted by the 
Punjab GII'Fernment; IID4 

(b) if so, the decision taken there-
on? 

The Mlniste~ of BeaItll (»1'. SnshlJa 
Nayar): (a) and (b). The soheme for 
&UPP17 of drinking Wl4ter to Pratap 
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Nagar, Nangal Dam was first received 
by the Government of India in Nov-
ember, 1961 but was returned to the 
Government of Punjab in February, 
1962, with tl!(:hnical comments. The 
revised scheme has now been received 
()n 1-11-1962 and is under examination. 

Ex-Servicemen appointed as Branclt 
Post Mastms 

1". Shri Hem Raj: Will the Minis-
ter of Transport and Commanicatiou 
be pleased to state: 

(a) whether it is a fact that most of 
the ex-Servicemen have been appoint-
.ci as Branch Post Masters in the vil-
lages; 

(b) whether they are considered 
as re-employed in government ser-
vice or appointment on monthly 
allowance basis for part-time work; 
and 

(c) whether they are considered as 
government employees to be given 
full benefits of Provident Fund and 
pension benefits etc.? 

The D"puty Millister in the Minls-
try of Transport and Communications 
(Shrl Bha~av~ti): (a) Information is 
being collected and will be placed on 
the t3ble of the Sabha when ready. 

('b) No. They are part-time workel'll 
on a fixed monthly allowance. 

(C) No. 

Ticketless Trayelllnlr 

147. Shrl Tan Slnlrh: 
Minister of Railways be 
state: 

Will the 
pleased to 

(a) the estimated total loss caWied 
yearly by ticketless travelling; 

(b) whether the Kanpur-LucltnoW' 
section holds the highest record 01 
ticketless travelling; and 

(c) if so, any special measures 
adop!ed particularly for this section 
to check ticketless travelling? 

The Deputy Minister In the MIaU-
try of Railways (Shrt Shalmawaz 

Khan): (a) About RIll. 5 crores aA-
nually. 

(b) No. 

(c) Does not arille. 

Panai-nan 

ItS f Shri IDdrajlt Gapta: 
'l Shri Dajl: 

Will the Minister of Healtll be 
pleased to state: 

(a) whether the Indian herb, 
PUNARNA VA, is now being exported 
for medicinal purposes to Austria and 
other foreign countries; and 

(b) if so, whether this signifies 
international recognition of the value 
of Ayurvedic research? . 

The Minister of Health (Dr. SDShila 
Nayar): (a) The Government 01 
India have no information as to the 
extent of the export of Punarnava 
as figures in respect of this are classi-
fied under the broad head "Plants, 
Seeds, Flowers and part of plants, 
mainly for use in medicines and 
perfumeries". It may be that small 
consignments were imported by 
foreign countries for the purpose of 
research and experiment. 

(b) The present interest on 'Punar-
nava' does not signify international 
recognition of the value of AyurvediC 
Research. 

TraIn Aeeldent on Salem.-VInItDua-
chelam 

It!. Shri IDdraJlt G1I}Ita: Will the 
Minister of Rallwa,w be pleased to 
state: 

(a) whether a passenger train and 
a "lorry collided at a level crossing 
on the Salem-Virudhachelam section 
of the Southern Railway on the 17th 
September, 1962; 

(b) the casualties suffered in tJIe 
accidents; 

(c) whether the level crossing COD-
cerncd was manned; and 



347 Written ANtDeTB NOVEMBER 9, 1962 Written Answers 348 

(d) the number of collisions at 
unmanned crossings on all railways 
during the last three months? 

The Deputy Minister in the Minls-
try 01 Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir. 

(b) Seven persons travelling in the 
lorry were injured, of whom four 
persons sustained serious injuries. 

(c) Unmanned. 

(d) Fifteen. 

Integral Coaeh Factol"J' 

r Shri Bishanchander Seth: 
158. -< Shri Yashpal Singh: 

L Shri Warior: 

Wil the Minister of RailwaYIII be 
pleased to state: 

(a) whether it is a fact that special 
welding grade steel is still being im-
ported; 

(b) if so, what steps Government 
are taking to produce such wel1ing 
grade -steel from the Rourkela Steel 
Plant; and 

(c) how much of this kind of steel 
is required for every coach? 

The Deputy Minister in the Ministry 
of Railways (Sh-"i S. V. Ramaswamy): 
(a) Yes. The special welding grade 
steels required by Railways including 
that indented for coach construction 
by the Integral Coach Factory at 
Perambur, Madras, is mostly being im-
ported; 

(b) The requirements of special 
welding grade steels for the Integral 
Coach Factory are mainly steel plates 
and sheets. Although a small quan-
tity of this grade of steel is manufac-
tured in India, the bulk of the require-
ments for integral Coach Factory have 
to be imported. 

M!s. Tata Iron & Steel Company and 
mnciustan Steel Ltd., Rourkela are the 
main indigenous producers Of such 
steel. The production capacity of 
Bourltela Steel Plant has not yet 

touched the planned targets while the 
demand of such steel has gone up 
considerably. However some quantity 
of this special grade welding steels has 
-been planned by the Iron and Steel 
Controller on Bourkela Steel Plant for 
supply during 1962-63 for the Integra} 
Coach Factory. Supplies against thUJ 
order are awaited. 

(c) Requirements of such steels per 
Coach produced at Integral Coach 
Factory, Perambur is approximatelY 
16 metric tons. 

Production of Jute 

151. Shri Surendranath Dwivedy; 
Will the Minister of FOOd and Agricul-
ture be pleased to state: 

(a) the expected production of jute 
-this year in the country; 

(b) how far it compares with the 
proauction of last year; and 

(c) whether any enquiry has been 
made about the effects of price fluc-
tuation of raw jute on the jute culti-
vation as a whole? 

The Minister of State in the Ministry 
of Food and Agriculture (Dr. ltam 
Subhag Singh): (a) and (b). No offi-
cial estimates are available as yet. 

(c) No enquiry has been conducted 
recently. It has. however. been observ-
ed that prices have a significant in-
fluence on jute cultivation. 

Railway line between Tomka and 
Jakhapura in Orissa 

152. Shri Surendranath Dwivedy: 
Will the Minister of Railways be 
pleased to refer to reply given to Un-
starred Question No. 2344 on the 5th 
September, 1962 and state: 

(a) the progres made in tlhe survey 
of a new Railway line between Tomka 
and Jakhapura in Orissa; 

(-b) whether it is also proposed to 
extend tbis survey to the port at 
Paradip so that -the iron ore could be 
carried directly by the Railwaye from 
Tomka minea to the Port; Bnd 
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(c) whether 'this aspect of the matter 

has ben discussed wdth the Govern-
ment of Orissa? 

The Deputy MiDlster in the MInIstry 
of RaIlways (Shrt S. V. Ramaswamy): 
<a) and (b). Preliminary Engineering 
and Traffic surveYs ror a rail }ine COR-
necting TomkalDa:1eri and Nayagarh 
areas with Paradip Port are proposed 
to be undertaken c!uring 1963-64. 

(c) Yes Sir. 

Forellt Research IDstitutes 

153. Shri P. K. Deo: 
l Shri Bhakt Darshan: 

Will the Minister of FOOd aDil ApI-
eultlll"e be pleased to state: 

(a) whether two more forest re-
search institutes are to be located at 
Gauhati and Jabalpur by Govern-
ment; 

(b) the coot involved and when t.hI7 
will start functioning; 

(c) whether they will be affiliated 
to the Forest Research Institute at 
Dehra Dun; 8Ild 

(d) in which Branch of Research 
work these two institutes will special-
ise? 

The MinL"lter of State In the MinJstry 
~d Food and Agriculture (Dr. Ram 
Subhag Slnrh): (a) There is a propo-
'sal to set up two regional fore9t re-
.search centres. one at Gauhati and the 
other at Jabalpur. 

(b) Its. 29 lakh. for Gauhati Cen-
tre and Rs. 2-4.6 lakh.o; for Jaba1pur 
Centce. Th~ fl.gures are tentative. 
'No dates have So rar been fixed for 
th"ir ('ommencing to function. 

(c) Yes. They will be under the 
'Forest Research Institute. Dehra n'ln. 

(d) Th., Gauhati Centre will con-
duct cesearch on problems of a region-
al nature un-ler the following &ec-
tiom,-S:lviculture, Soli Science. Tim-
b<'T Ut'li7.ation. Chemistry and Myeo-
lpgy of FO""'t Products. 

The Ja'ba1pur Centre Wlill ~ 
conduct research under the follow~ 
IJeCtions:-SIlviculture, Soil Science, 
Timber Utilization and Forest Protec-
tion. 

Labour Co-operatives 

1M. 8hr1 P. K. Deo: Will the 
Minister of Community Develop-
ment, PaDchayatl Raj and Coopera-
tionbe pleased to state: 

(a) whether it is the desire of the 
Government that all development 
work in the country will be done by 
labour co-operatives instead of con-
tractors; 

(bl whether there is any proposal 
to establish an All India Federatioa of 
labour co-operatives. free from Gov-
ernment control; and 

(C) it so, the details of the federa-
tion? 

'!be Deputy Minister in the Minis-
try of Community Development, 
PlIDC:hayati Raj and Co-operation 
(Shri Shyam Dhar Misbra): (a) It is 
the pollcy of Government to encourage 
the development of labour contract 
a,d construction societies for the exe-
cution of works through them to the 
maximum extent possible. 

(·b) No, Sir. The All India Seminar 
on Labour Contract and Construction 
Cocperative5 held at Nagpur has re-
commended that an advisory body 
should be set up .at t"e national level 
to advise Government in drawing llIP 
suitable plDn~ and pt'Pgrammes for 
the development of la"oour co-opera-
tives. 

(el Does not arise. 

Domiciliary Tr~.atment for T.B. 

155. IIhri Yallam!lnila RRddy: Will 
the Minister of HM'th be pl'o'ased to 
state: 

(,a) "'''ether th .. re is a"V rroposal 
to expand the scheme for treating 
tuberc'll()'9l..Cf on domi~i'i;:).ry basis so 
QAI! tl) r"f\ver 8 lar~!""r s~tion {'If the 
aft'ect.ed patients; and 
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(b) It so, the details thereof? 

The MIDister at Health (Dr. 81111bUa 
Nar.ar): (a)· Yes. 

(b) A copy of the DOte giving re-
commendations for a District Tuber-
culosis Control Programme, inter-aLia 
supporting domiciliary treatment at 
tuberculosis patients, as circulated to 
Administrative Medical Officers in the 
States and Union TerritOries, is laid 
on the Table of the House. [PLaced in 
LibTary. See No. LT-1486j62]. 

Blhand Power to D.V.C. 

r Shrimati Rena 
156. ~ Chakravartt,-: 

l8hri Mohammad Ellas: 

Will the Minister of IrripUoa an' 
Power be pleased to state: 

(a) how much power is being used 
by D.V.C. grid from Rihand; 

(b) how much more will be avail-
able; and 

(c) whether it is a fact that the 
whole of D.V.C. grjd ·has not been 
linked with Rihand grid? 

The Minister of State In the Minis-
try ~ Irription aJld Power (Shri 
Ala,tesaD): (a) 20 MW at 100% load 
factor. under normal conditions. 

(b) Nil. 

(c) The two systems have been 
linked but they are not operating In 
parall~l with each other. 

DriDJdnIl' Water Suppl,. lD 
Wed BeDpI 

15'7 Shrlmati Benu Chakranrtt,.: 
Will the Minister of Health be pleas-
ed to refer to the reply given to Star-
red Question No. 929 on the 22nd May, 
1982, and State: 

(a) thel amount allocated for the 
WateI' Supply Schemes In Third 
Plan ·for BI"Iatpara. Dumdum., North 
Dumdum South Dumdum and their 
reapectiv~ water supply capacity 
Rllctioned; 

(1;) hOW' far these schemes have 
been completed; 

(c) the progress recorded in theo 
water! supply schemes at Baranagar. 
Kamarhati, Bhatpara (phase I) in 
Second and Third Plans; and 

(d) how far water supply has im-
proved! in the respective municipali-
ties? 

The Minister of Health (Dr. SushUa 
Nayar): (a) 1:> (d). Necessary in-
formation is being collected from the 
Government of West Bengal and will 
be laid on the Table of the Sabha 
when received. 

Telephones 

158. Shri P. C. Borooah: Will the 
Minister of TraDSpOrt and Communi-
cations be pleased to state: 

(a) the number of telephones per' 
1000 inhabitant, in (i) India a. a 
whole. (ii) urban parts of the coun-
try and (iii) rural parts of the coun-· 
try; and 

(b) how these figures compare with, 
corre.ponding figures for Asia a. it· 
whole and highly-developed countries 
in Europe? 

The Depmt,- Minister In the MiDla-
try of TraDSpOrt aDd CommuDicatioD5· 
(Shri Bhapvati): (a) (i) 1.1 Tele-
phene per 1000 of population. 

(ii) & (iii). Almost: all the tele-
phones are in urban parts of the 
eountry. 
(b)~ 

Indi. 
A,i. 
Prance 
Sweden. 
Switzerland 
West Germany 
U.K. 

Te'~p\V"nes per 
1000 Popu'atbn 

t· t 
5'0 

95'0 
360·8 
306· 5 
107'0 
156 9 

Zonal Medical CoileI'M 

159. Shr1 N ..... Lull.ar: Will the, 
Minister ~ Health be pleased to-
state: 

(a) whether any zonal medical col-
lege or oolle&es are functioning in. 
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di1ferent parts of our country at pre-
sent; 

(b) if so, their total number; 

(c) whether there are proposals to 
start new zonal medical colleges; 

(d) whether it is a facU that the 
Central Government is considering to 
start a zonal medical college at Sil-
char, Assam; and 

(e) if so, the details thereat? 

The MInIster of Health (Dr. SuhUa 
Nayar)': (a) No. 

(b) Does not arise. 

(c) Proposals were received from 
the Governments of Assam, Orissa 
and Nagaland through the Eastern 
Zonal Council for the establishment 
of zonal medical colleges in their r€'s-
pective State. The proposals were 
not accepted cn the grounds that:-

1. The West Bengal State has a 
surplus of doctors and the 
ne'ghbouring areas like 
Assam and Orissa can attract 
these surplus doctors by giv-
ing suitable incentives. 

2. The needs of Union Territories 
like Manipur. Tripura and 
N.E.F.A. and also of Nagaland 
are fully met by the existing 
sylJ1em of reservation of seats 
in various medical colleges in 
the country for candidates 
from these areas. 

3. tt w?,s also f~lt that the medical 
colleges which were r!!<,pn'··· 
started in Orissa and Assam 
should be fully and properly 
equipped before setting out to 
implement another project. 

Recently the Chief Minister of Ori_ 
has repeated the request of his Gov-
ernment and the Governments of 
Madhya Pradesh and Uttar Pradesh 
have also SQUirM to raise the question 
of establishment of zona' aedical col-
lei!"es ini their respective States 
through the Central Zonal. Council 
The proposals are under examlnatiOD 
in consultation with the Planning 
CornmilllJion. 

(d) No. 

(e) Does not arise. 

160. 

Past 01llees in V.IlJaces 

( Shri Talllhidas Jadhav: I Shri Shlvaji Rao S. 
Deshmu.ll:b: 

j 8bri Jedbe: 
") 8hri Rawandale: 
j Shri Kban Veer: 

Sbri V. T. PatiI: 
L Shri J. S. Pati1: 

Will the Minister of Transport anet 
CommunIca*klas be pleased to state-
the total number of fresh applications 
received to open new post offices in 
vi'lages (State-wise) by October, 1962: 
this year? 

The Deputy Minister in tbe MinIs-
try of TraDsport ud Communications 
(Shri ~vati): A statemen1! is 
laid on the table of the House. [See-
Appendix I, annexure No. 18]. 

8a.le of Railway TIme Table on Book· 
Staus on Northem Railway 

161. Sbri Hem Raj: Will the Minis-. 
ter of Railways be pieased to state: 

(a) whether it is a fact that the 
sale of copies of Railway Time Table-
through the~k stalls on Northern 
Railway has been stopped and the-
work has been entrusted to the staff 
working at enquiries and reservatiOD; 
offices o! the Railway Stations; 

(b) if so, the reasons therefor; 
(c) whether it is a1so a fact that the 

copies of the RailwaY' Time Table 
enforceable from 1st October, 196Z 
were not available at the counter OIl" 
the 1st October, 1962; and 

(d) when itl was publiShed! and 
why it was not made available for 
&ale? 

The Deputy Minister In the Minis-
try of Ballways (Shri ShahDawas 
Khan): (a) and (b). Sale of Time-
Tables through book stalls has not 
been stopped. 150~ copies of North-
ern Railway Time Tables are sold 
throul!h ReservationfEnquiry {Book-
in_ OIftCH and the remaininr 50~· 
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copies through the book stalls at sta-
tions. As the book stall agents have 
not taken their quota, the supply of 
time tables to Reservation/Enquiryj 
Booking) offices is being enhanced 
't-",yond their quota; to ensure the 
availabilityl ~ adequate number of 

1 :!TIe tables for sale to the public. 
te) and (d). Northern Railway time 

tat!'5 in force from 1-10-62 were pub-
lhhcd on the 23rd September 1962 
c,d were made available for sale at 
'R"s~rvation/Enqujry /Booking offices 
'at important stations from the 24th 
·September, 1962. 

Roads In B\Khways 

162. Shrl Ramanathan Chettlar: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) the amount allotted for deve-
lopment of major roads and highways 
in the country durin,g the Third. Five 
·Year Plan siate-wise; 

(b) the progress made so far; and 
ec) the amount actually spent so 

,far? 
The Minister of Shipping in the 

Ministry of Transport and Communi-
cations (Shr! Raj Bahadur): (a) The 
Tbird Five-Year Plan pravides for a 
total outlay of Rs. 324·59 crares for 
road development under both the 
Omtral and State Sectors. Out of 
this, a sum of Rs. 244·59 crores is for 
roads in the State Sector and B.s. 80 
crares in the Central Sector. A state-
ment giving a State-wise break-up of 
the outlav in th .. St~t .. Sectr>r i' '.id 
.on the Table of the House. [See Ap-
·pendix I, annexure No. 19]. It is ~ot 
possible tq indicate th.. allocatIon 
separately for major roads and high-
'ways, The provision in the Central 
Sector is allocated tor the following 
'Schemes covering the country as a 
·whole: 

(i) 
'(ii) 
.(iii) 

(Ro. in creres) 
48 ,50 Nationa' }~ighways 

Other Roads in Sikkim 
Ce"ltral v aided State 
road. o(lnter-State or 
economic importance 30 . 00 

80.00 

Besides, the Intenultional n"-,,,!op-
ment Association; hav<!ll extended a 
Development Credit of $60 million 
(about Rs. 29 crores) for financing 
certain selected National Highway 
works in the States of West Bengal. 
Bihar, Orissa and Maharashtra. ThX< 
credit is 'in addition to the provi-
sion of Rs. 48·5() crares already made 
for National Highways in the currenl 
5-year Plan, 

(}:) and (c). About 8.500 r.1Jps of 
s·.rrtaced roads are expected to b(' 
added to the road system of l!'le coun-
try during the 1st two years c! th~ 
current Plan under both the Central 
and State SectOrll besides the hn-
provement of existing roads .ond the 
liIridging of a number of unbridged 
river crossings, etc., with a total esti-
mated outlay of about Rs. 133 crores. 

Civil Aviation Training Centre, 
Allahabad 

( Dr. Rauen Sen: 
163. L Shri DineD Bhattareharya: 

Will the Minister of Transport and 
Communications be pleased to ..tate: 

(a) whether it is a fact that Flying 
Training School, Civil Aviation Train-
ing Centre, Allahabad is being clos-
ed down; 

(b) it so, the reasons therefor; and 

(c) the steps proposed to absorb 
the staff rendered surplus due to the 
closure? 

The Deputy M'mister (Shri Ahmed 
Mohiuddln): (a) Yes, Sir. 

(btl Due to unemplGymen~ among 
the pl.lots no, new batch of trainees 
has been admitted into the school and 
the aerodrome at Allahabad along with 
the area where the present Flying 
Schoo' is located is required by the 
Ministry of" Defence. 

(c) It is) proposed to absorb the 
stat! rendered surplus as a result of 
the closure of the Flying School iu 
the Civil Aviation Deptt. and in the 
establishment of the Indian Air !'orce. 
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Power .:IUPPly from Punjab to Delhi 

16'4. Shri Daljit Singh: Will the 
Minister of Irrigation aDd Power be 
pleased to state: 

(a) the amount dul' from Delhi 
Electric Supply Undertaking to Pun-
jab State Electricity Board and PUll-
jab State Government for supply of 
power from Bhakra; 

(b) whether thl' dul's have been 
cleared by the Delhi Electric Supply 
Undertaking; and 

(c) if not, what steps Government 
propose to take in this respect? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) to (c). The Punjab 
Government have claimed a sum of 
about Rs. 56.73 lakhs as duty on elec-
tricity supplied by the Punjab State 
Electricitv Board to the Delhi Electric 
Supply Undertaking, up to the end 
of March, 1963. The Undertaking 
challenged the claim, and did not pay 
the amount. This matter is. under 
negotiation, and a settlement is ex-
pected to be reached shortly. 

The amounts due from th~ Delhi 
Electric Supply Undertaking to the 
Punjab State Electricity Board in res-
Pect of supply of Power from Bhakra 
are paid by the fonner promply as 
bills therefor are received. 

1Z hrs. 

RE; RESIGNATION OF SHRI 
KRISHNA MENON 

Shri Ranga (Chittoor); Sir, we 
Jearpt from the papers that the hon. 
Defence Minister has resigned and 
that the hon. Prime Minister has an-
nounced in the Congress Party meet-
Ing ....... . 

Shrl Barish Chandra Mathur 
(Jalore); Sir, after the Que~tion 
Hour, you had proposed to take up 
another matter. 

Mr. Speaker: I have allowed this 
maMer to be raised. 

Shri Ranea: That resignatIon was 
accepted, but uptilI now no authentic 
1984 (Ai) LSD-5. 

information has been made available 
to this House. The usual practice in 
Parliament is thaot whenever such an 
important eVf>nt takes place' it is for 
the hon. Leader of the HOuse to make 
a statement in regard t8 that matter 
and take the House into his confidence. 
So far it has not been done. We would 
like to know whether it is correct for 
lIS to understand Ithat the hon. De-
fence Minister has resigned and that 
his resignation has been accepted by 
the hon. Prime Minister. 

Some Bon. Members: Minister of 
Defence Production and not the Mi-
nister of Defence. 

Shri Ranga: Both the Minister of 
Defence and the Minister of Defence 
Production. 

The Prime Minister and the Minis-
ter of EIternaI Mairs, Defence and 
Atomic Energy (Shrl .1awaharlal 
Nehru): I take it that the hon. Mem-
ber is referring to Shri Krishna 
Menon Who for oome days paSt has 
not been the Defence Minister but 
the Minister of Defence Production. 

Shrl Ranga: I stand corrected. But 
both the statements had to be made 
before this House. 

Shri .1awaharlal Nehru: He had 
offered his resignation several times 
but he offered it again day before 
yesterday, I thin:" and I forwarded 
it to the Preside::; recommE'nding that 
in the circumstances it might be ac-
cepted. Today only, in fact, just be-
fore I came t ~ the House, I received 
the reply fro", the Presidenlt that in 
the circumstances he accepts it with 
regret. I suppose, in the course 
of the day they will announce 
it over the radio and in the 
newspapers probably together with 
the correspondence that has passed 
between Shri Krishna Menon and me 
On this subject, that is, his resigns--
tion letter and my reply. 

It is customary that a Minister who 
is resigning makes a statement be-
fore the House. Shri Krishna Menon 
put it to me whether It was necessary 
on this occasion to do so. I thought 
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[Shri Jawaharlal Nehru] 
that as we are discussing this matter 
fully, not his resignation but the whole 
matter and the Resolutions before 
,the House, and the facts art' fairly 
well-known, it is not really necessary 
unless the Hou~ so desires for him 
to make a statement here. That is 
thl! position: 

Some BOD. Members: It is not 
necessary. 

'" (I~~"(I"'" (~) : ~ 
~,~~~it~~~1 

~~:m;m~~ 
;mr ~ fit; o.fr ~ ir.;.r if ~ ~ m, 
~T~~~if~~~ 
f<;rIrr ~ I 

12.04 hrs. 

RE: MOTION OF NO-CONFIDENCE 
IN THE COUNCIL OF MINISTERS 

Mr. Speaker: I have to inform the 
House ....... . 

'" ~ (~) : im ~ 
~m<Ii~~1 

Mr. Speaker: Order, order. There is 
nothing before the House and there-
fore there cannot be any poin<! of or-
der. 

.n~ :itiJ~~!A';;\"~ I 

~~:~itiJ~¥ 
<'iTf;pf; f'fi<: li ~ ~Of <fIT I 

I have to inform the House that I 
have received notice of the following 
motion of no-confidence in the Coun-
cil of Ministers under Rule 198 from 
Sarvashri Ram Sewak Yadav and 
Mani Ram Bagri: 

'This House expresses its want 
Of confidence in the Council of 
Ministers.' 

Council of Ministers 

The reason given is:--

Inactive and unprincipled 
foreign and defence policy of the 
Government of India.' 

May I request those Members who 
are in favour of leave being granted 
to rise in their places? 

'" mf ~ IlmI" (~) : 
~~, mq" imf.m;r m ¥ ~ I 
~hl1"r i!t 0lI<I'r0 ~ ~ I 

~~:~~~ 
'tiT~~~~~~Wq;::~ 
~~~~? 

,"mf~ 1fNI(:~~ 

~~~ifm,~,m~ if 
~ f.'I<rIr ~ ~ fit; mq" ~ ~ 
i!t~fit;~~~q;::~~~ I 
~ ;;rq en; fit; ;a"Q" ~ <tT omt1 
'liT llW q;:: ~ ~ ~ ~, ;jfq' 

~~~~tWrrfit;~'fllT 
~~~~~~.rn;qq;rr~ 

~~~it;ft;rlJ? ~if~~ 
~ m, ~, m ~ '!iRVI" ~ ~ 
~~~~fit;"ll:~~~ 
"¥iN'Ir~,~~~~ I~~ 
~ m, I m lIT m m ~ '!iRVI" llW 
~ ;;rRt lIT ~ ~ <r.mr ~ it; ~ 
~if>'tOll<l'ro~m~it~~ 
;m: fir;re" ~ ;mr ~ ~ ~ ~ 
~~m~~~llW~ 
~I 

~~~: wmif~mq; 
~ ~R: ~ q;:: iro ~ m-~ i\'@' ~ I 
~ filw:it ~ ~ ~ ~ lfli ~ 
~"lft ~ ~it~~ ~,;;rq 

15!1 ''''<I'''f~il:it~itm~~ ~ 
~I fu1t~it ~~II1T: 
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"This House expresses its vote 
of no confidence." 

firi; ~ ~ ~T iflrr "IT I ~ 
1f;f on ~ ~~fo!v ~ ~ ~ 
-.:ft q"~ ~ ~ f.f; f.Fr cnr~ 'Il'T ~ 
~m<f~~qm:;i\" ~ ro 
~~I 

I5it ~~~y;r.q (~) :;;ru 
~ ~ ~ if +IT ~ ~ ;;m:r, q1ft 
firi; ~ if ~ ~ iflrr tl 
~ ~ :If.rroliT~~~ 

~T lfiW~ f.f; ~ ~ omr ~ om <m: 
ll1[ lfiW ~ or..; ~ t I 

~ (liI~iH""q : ll1[ ~ ~­
~ f.rtn:r ~ I 

!IIUm ~ : ll1[ omr -;af;rn ~ 
f.f; ~ ~ omr 'R ll1[ lfiW~ I 

·~"(T1'fm qmr:1m ~ 
m~~1 

~~; m1f.ton ~­
~ ~ fffi~, m m if ffiT ~ 
;ntIi~ I ~~~~~~~ 
~;;rifij"'fi"f.f;ll1[~~"'~ 
f.f;m<f~~ 'fi<:m~ I~on 
~ ~T ~ ~ ~~ \'r.ft ~ f.f;;m1IT 
m<f ~ omrr G:T ;;m:r lIT ~ f.f; m<f ~ 
~~'fi<:m~ I wn:m'i~~m 
;f.t omrr it G:T lit, cr.r ~ 'fU ~ 
~ wr.ft omr ~ 'tiT I Oil" I'{ m'i 
~ ~ f.f; ;;it <i'ffi ~ fit;l!T ~ 
~<i'ffim<f~~m~ ~ 
~ ~ wm +/TffOT ~, m 
'f.T"JT ~ ff; mr ~ ~ ~ 
l1~fffi;;rr~~ I~;;it~ 

~ ~ ~)<ft ~ ~ q7 'fiT{ +If!fUT ~ 
~ I il"'( f'<;rq ll1[ ~ ~ f.f; ~ ~ 
if;~I'{~"'1~~if;mWt~, 
m<:I'{~~~~~ 

~f.f;on.r\1r~~if;~if@~ 

Council oj Ministers 

~ ~ wr-iT wr.ft ~~ ~~ 
;;ml I I'{ ~ ~ f.f; ~ 'imf ~ 

~ ~ g11; ~, ~ 1m f.r;m: ~ 
f.f; ~ ~ ~~ ~ ~ 'Il'T 11"m'T ifty 
WI 
~ (iil~"(I,,;q ; ll1[ ~ ~ 

wr-rr ~ ~ ~, ~ ll1[ ~ 
iij;f~~1 

!f!!~~;m'i~~1 

~ (lo1~"(I .. ;q ; ~~ ~~. 
m'i ~ ;:fpff ~ ~ I 

~~;;;rifroliT~~ 
~, cr.r I'{ ~ ~ mt ? 

I5it (iii~(i .. ;q ~ ; ll1[ .r\1r '!it;r ilRt 
~ ~ .m:r, m<f i!l'i" ~ ~ m ~ 
~ ;;M if; f'<;rq I 

I5it ~ ; 1m ~ m1fi ~ 
~i 

~~;lf.r...-rr~~ 

~~lfiWtf.f;~m"Ii~~ 
;ft;;rif;~it~~~onf.f;~ 

if; mWt ~ I ~'fi ;ft;;r fiR1f ~, ~ 
q1ft oft ~ lit cr.r m<f ~if; m if 
~m"Ii~~br'fi<:~~~ ? 
;;rif ~ ;ft;;r ~ <i'ffi ~ if; mWt ~ 
~,ffil'{~~ii"i'ii~~ 

~? 

~~;I'{~~m'i~ 

~~f.f;l'{on~~~ 
~ ~ G:'RR if; m if ~, ~ ~ 'lft 
~~mv.r~if;mit~ II'{ 
m'i ~ am: am: f;;m 'fi<: "j;'tiT ~ f.f; ~ 
~ ;;rifTi[ ~ ~ 
f.f; ~ *r" ~ lIT ~ I ttlfi 
~ ~;j~ lfiffi ~ ii1f~ ~ 

~ "IT ~ G:'RR if;~, illf 
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f~ ij; ;;n't if I ~'li"I" ~ ~ 'mCfT 

~~~~~~f'f'"m<r~~ 
~, ~ ~ ~ ifl1f;;p:: ~T 
lfllT I llif om: om: 1ii?: f~ ..rr ~ f'f'" 
~ 1l ~ ~ ant W'RT;fjfu; Hm 
~ <:rT iflI'f ~ 1!"1 >it ~ ;;rcrr;r mr 
;;mn I ~ 1l om: om: ~ <ncr >it ~ 
~~~<:rTm<r~rn~ I 
~W<j;'f'fllT~~~~? 

~ ~:~'fiWi'Rf~ 
~~~~~rnij;ft;!11 
~~m'fi~~~~ffir~ 
~ ~ I 1l ~ ~ ij; ;fjfu; 'fiT ;;rcrr;r 
~ ft;!11~~~~ 11l~ 
mf~ ~ ~ f'f'" if;;r ~ if;;r ~ ffir 
~ i'R ~ otm+r 'l<: ~T il:f;m" 'Ii<: ft;m 
'fi'{ ~ \3i\" 'PTGi'r ",,'.1 I F ~il'iI': 
.,. ~ ~ ;;rcrr;r f~ ~ <:rT m 
~~m'fi..rr~~ ~ 
~ '.!mI' +n:<rr rn ~ f~ 1l m ~ 
~,~ll~~f'f'" Qmi ~ ~ 
~~~il"1 

'51i~ :~~if~~ 
if f'f'" m<r ~ w irf;;m; I llif ~ 
~ f'f'" mt ;fjfu; lIT ~ f~ 'fiT <:rT 
~ 'IiQf f'f'" ~ '1cfT ~ I ~ 'flIT 
f'f'"l!T~1 

~~:~'li~~ 
;ftfz<r ~~~ ~ ~ 
~ 'fiT ~ ~ f~ ~ ~ f'f'" ~ 
iRI<'ITIl; f'f'" qrg ;fjfu; ~ ~ 'flIT 

~I~m<r~~ <:rT~ ~f'f'" 
q-m~~~~iI"'f'"~lIT~ I 

12.12 hrs. 
PAPERS LAID ON THE TABLE 

AMENTMENTS TO INDIAN TELEGRAPH 
RULES 

The Minister: of Traasport and Com-
munications (Shri Jagjivan Ram): I 

beg to lay on 'the Table a copy each 
of the following rules Wlder sub-sec-
tion ( 5) of section 7 of the Indian 
Telegraph Act, 1885:-

(i) The Indian Telegraph (Ninth 
Amendment) Rules, 1962, 
published in Notification No. 
S.O. 2708 dated the 1st Sep-
tember, 1962. 

Oi) The Indian Telegraph (Tenth 
Amendment) Rules, 1962 pub-
lished in Notification No. S.O. 
2851 dated the 15th Septem-
ber. 1962. [Placed in Library, 
see No. LT-475/62.] 

AMENDMENTS TO DELHI MOTOR VEHICLES 
RuLES 

The Minister of Shipping in the Mi-
nistry of Transport and Communica-
tions (Shri Raj Bahadur): I beg to 
lay on the Table a COpy of N otifica-
tion No. F. 12i69!55-62ITransport pub-
lished in Delhi Gazette dated the 26th 
July, 1962 making certain further 
amendments to the Delhi Motor Vehi-
cles Rules, 1940, under sub-section 
(3) of section 133 of the Motor Vehi-
cles Act, 1939. [Placed in Library, see 
No. LT-472/62.] 

ANNUAL REPORT OF ALL-INDIA INSTITUTE 
OF MEDICAL ScIENCES F&R 1961-62 

ANNUAL ACCOUNTS OF ALL-INDIA INSTI-
TUTE OF MEDICAL SCIENCES FOR 1960-61 

M;Il AvnIT REPORT THE"!'ON 

The Minister of Health (Dr. Sushi,a 
Nayar): I beg to lay on the Table a 
COPy each of the following papers:-

(i) Annual Report of the AIl-
India Institute of Medical 
Sciences, New Delhi. for the 
year 1961-62, Wlder section 19 
of the All India Institute of 
Medical Sciences Act, 1956. 

[Placed in Library, see No. LT-473/ 
62.] 

(ii) Annual AccoWlts of the All-
India Institute of Medical 
Sciences, New Delhi, for the 
year 1960-61 along with the 
Audit Report thereon, under 
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sub-section (4) of section 18 
of the All India Institute of 
Medical Sciences Act, 1956. 
[Placed in Library, see No. 
LT-474/62.] 

AMEr."1lMENTS TO FERTIuSER (CONTROL) 
ORDER 

'JIbe Minister of State ia the Minis-
try of Food and Agricu.lture (Dr. 
Ram Subhag Siagh): I beg to lay on 
the Table a copy each of the follow-
ing" Orders under "ub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955:-

(i) The Fertiliser (Control) Fifth 
Amendment Order, 1962, pub-
lished in Notification No. GSR 
1202 dated the 8th September, 
1962. 

(ii) The Fertiliser (Control) Sixth 
Amendment OTder, 1962, pub-
lished in Notification No. GSR. 
1225 dated the 15th Septem-
ber, 1962. rPlaced in Library, 
see No. LT-471/62.] 

NOTIFICATIONS UNDER AGRICULTURAL 
PRODUCE (DEVELOPMENT AND WARE-
HOUSING) CORPORATIONS ACT AND 

ESSENTIAL COMMODITIES ACT 

The Parliamentary Secretary to the 
Minister of Food and Agriealtnre 
(Shri ShiDde): On behalf of Shri 
A. M. Thomas, I beg to lay on the 
Table:-

(i) A copy of the Agricultural 
Produce (Development and 
Warehousing) CorporatioIUI 
(Amendment) Rules, 1962, 
published in N otification No. 
GSR. 1182 dated the 1st Sep-
tember, 1962, under sub-sec-
tion (3) of section 52 of the 
Agricultural Produce (Deve-
lopment and Warehousing) 
Corporations Act, 1956. rPlac-
ed in Library, see No. LT-
476/62.] 

(ii) A copy each of the foIl~ing 
Notifications under sub-section 
(6) of section 3 of the Essen-
tial Commodities Aet, 1955:-

la) The Imported Foodgrains 
(Prohibition of Unauthoris-
ed Sale) Amendment Order, 
1962, published in Notifica-
tion No. GSR. 1206 dated 
the 8th September, 1962. 
rPlaced in Library, see No. 
LT-477 /62.] 

(b) Notification No. GSR 1278 
dated the 29th September, 
1962, containing Corrigen-
dum to GSR No. 876 dated 
the 30th June, 1962. rplac-
ed in Library, see No. LT-
478/62.] 

(c) The Uttar Pradesh Paddy 
and Rice (Restriction on 
Movement) Second Amend-
ment Order, 1962, published 
in Notification No. G.S.R. 
1363 dated the 15th Octo-
ber, 1962. [Placed in Lib-
rary, see No. LT-479162.1 

(d) The Rice (Uttar Pradesh) 
Second Price ContrOl Order, 
1962, published in Notifica-
tion No. GSR 1364 dated 
the 15th October, 1962. 
[Placed in Library, see No. 
LT-480/62.] 

(e) Notification No. GSR 1385 
dated the 18th October, 
1962. [Placed in Library, 
see No. LT-481162.1 

(f) The Rice (Punjab) PrIce 
Control (Amendment) Or-
der, 1962, published in No-
tification No. GSR 1386 dat-
ed the 18th October, 1962. 
[Placed in Library, see No 
LT-482/62.] 

AMENDMENT TO RAILWAY PROTECTION 
FORCE RULES 

The Deputy MiDister in the Minis-
try of Railways (Shri Shalmawu 
Dan): I beg 

(i) to re-Iay on the Table a copy 
of the Railway Protection 
Force (Amendment) Rules, 
1962, publiShed in Notifica-
tion No. GSR 1018 dated 28th 
July 1962, under aub-section 
(3) of .ec1:ion 21 of the RaiI-
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way Protection Force Act, 
1957. [Placed in Library, see 
No. LT-341/62.] 

(ii) to lay on the Table a copy of 
the Railway Protection Force 
(Second Amendment) Rules, 
1962, published in Notitica-
tion No. GSR 1411 dated the 
27th October, 1962, under sub-
section (3) of section 21 of 
the Railway Protection Force 
Act, 1957. [Placed in Library, 
see No. LT-483!62.1 

RULES UlIIDER INDIAN TELEGRAPH ACT 

'Ilhe Deputy Minister ill the Ministry 
of TraDSPOrt and Comm1DlieatioDS 
(Shri Bhagavati): I beg to lay on the 
Table a copy each of the following 
Rules under sub-S€C"tion (5) of section 
7 of the Indian Telegraph Act, 1885, 
together w.ith an explanatory note:-

(;) The Indian Wireless Telegra-
phy (Experimental Service) 
Rules, 1962, published in No-
tification No. GSR. 1164 dated 
the 1st September, 1962. 

(ii) The Indian Wireless TelegTa-
phy (Demonstration Licence) 
Rules, 1962, published in No-
tification No. GSR. 1165 dated 
the 1st September, 1962. 
[Placed in Library, see No. 
LT-484/62.] 

12.U hI"!I. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (RAILWAYS) FOR 1962-63 

The Minister of Railways (Shri 
Swaran Singh): I beg to present a 
statement showing Supplementary 
Demands for Grants in respect of the 
Budget (Railways) for 1962-63. 

12.141 hrs. 
ELECTION TO COMMITTEE 

ESTIMATES COMMI'l"I'EE 

Shri Dasappa (Bangalore): I beg 
to move: 

"That the Members of this House 
do proceed to elect in the manner 

required by sub-rUle (3) of rule 
254 read with sub-rule (1) of rule 
311 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
one Member from among them-
selves to serve as a member of the 
Committee on Estimates for the 
unexpired portion of the term 
ending on the ~Oth April, 1963 
vice late Shri B. J. Singh.". 
Mr. Speaker: The question is: 

"That the Members of this House 
do proceed to elect in the manner 
required by sub-rule (3) of rule 
254 read with sub-rule (1) of rule 
311 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
one Member from among them-
selves to serve as a member of the 
Committee on Estimates for the 
unexpired portion of the term 
encldng on thp 30th April, 1963 
vice late Shri B. J. Singh.". 

The motion was adopted. 

12.15 hrs. 
BUSINESS ADVISORY COMMITl'EE 

Seventh Report 

The Minister of Partlamentar:r 
Affairs (Shri Satya Nara:raD Sinha): 

: I beg to move: , 
I "That this House agTees with 

the Seventh Report of the Busi-
ness Advisory Committee present-
ed to the House on the 8th 
November, 1962". 

Mr. Speaker: The question is: 
"That this House agTees with 

the Seventh Report of the Busi-
ness Advisory Committee present-
ed to the House on the 8th 
November, 1962". 

The motion was adopted. 

12.151 hrs. 

BUSINESS OF THE HOUSE 
Simplication Of Procedure 

Shri Barish CluulUa Math_ 
(Ialore): You will remePlber ~t 
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you wanted to effect a simplification of drawing our questions or not putting 
procedure and this was to be taken up questions to certain Ministries which 
immediately after the Question Hour. have not very much to do with the 
But when I rose, you permitted Shri present emergency. Take Community 
Ranga to proceed with something else. Development and Health. We are 

Mr. Speaker: Now is the 
take it up. I will hear him. 

time to 

Shri Harish Chandra Mathur: You 
will remember that you mentioned it 
yesterday and then I submitted that 

.it might be postponed to today when 
we might have some suggestions to 
make. 

I quite appreciate the anxiety of 
leaders of the various Groups about 
simplification of business and proce-
dure, trying to cut down the business 
in your office as well as in govern-
men tal offices. But there are certain 
difficulties whiCh I would like to place 
before you. When I raised this ques-
tion. it was observed that it was 
within the framework of the rules 
that certain procedures had been 
sought to be adopted. But if vou look 
into the rules, you will find that they 
do impinge upon the rules. They are 
bound to. Not that I have any objec-
tion to the rules being modified to 
suit the present needs. 

You say that only 30 questions 
would be put on the list for oral 
answer. I have no objection to that. 
But this does impinge upon rule 45. 
When you have admitte..d a question, 
you have got to put it on the list 
under rule 45; you cannot put it out. 
So this does impinge on that rule. 

As I submitted earlier, I have no 
objection to the rules being modified. 
But let Us understand that we are 
revising the rules and We are draw-
ing upon a procedure for simplification 
to be adopted under the new condi-
tions. 

I will refer to your suggestion No. I 
regarding questions. The rule which 
you propose to have is that a Minister 
will be called upon to answer only 
once a week. Here I wish particularly 
to stress that we do not mind with-

prepared. We want to discriminate 
and use our discretion not to put 
questions there. But where the ques-
tion of war effort is concerned, in 
regard to those Ministries which are 
concerned with the war effort, I think 
we must get an opportunity to put 
questions at least twice a week-a 
larger number of times. This is 
because OUr administrative machinery 
has got to be geared uP. You' wilI 
yourself find that SO many questions 
of urgency and importance which will 
help the war effort are tabled bv hon. 
Members and they come before the 
House. Only today there were certain 
questions put to the Minister of Irri-
gation and Power. Here I have "'Ot 
my question, No. 51. According to 
the reply itself, the report which was 
submitted lists a complete charge-
sheet against the working depart-
ments. These things have got to be 
brought to the notice of Government 
and action has to be taken in a much 
more speedy manner. 

Therefore, I think it will not be 
proper to limit the questions parti-
cularly in respect of those Ministries 
which haVe got to do something with 
the war effort. We can so arranl!e 
our list that those Ministries which 
are concerned with the war effort 
have to answer questions twice ~ 
week; questions concerning other 
Ministries can be allowed to be taken 
up once a week. This is my sugges-
tion. 

Another thing here is that only 5 
questions will be listed. I would 
suggest that instead of listing five 
questions, we limit the 'number of 
notices being given, because once you 
get notice of the question, yoU have 
got to go through the entire Drocess, 
your secretariat as well as the minis-
tries, and when it comes. whether you 
list it or not, the whole labour haa 
already been cone throu.h. There-
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fore, if you want to save the labour 
to the ministries and if yOU want to 
save the labour in the secretariat, then 
again this will have to be amended in 
that light, because I can give notice 
of ten questions for written answers. 
They go there and the whole thing is 
processed. You may list only !ive, 
but I have a right, according to the 
present procedure, to give notice of 
ten questions for written answers, 
and they will have to be processed. 
So, it will not serve any useful pur-
pose. This simplification will not 
serve any useful purpose so far 
as work in the secretariat or 
the Ministry is concerned. If we 
want to cut down, then we will have 
to cut down the number of questions 
which we ourselves give. We can put 
a voluntary restrietion on ourselves. 
You can also frame rules or change 
the rules. I do not mind the questions 
being limited to even three instead of 
five, but I am quite clear in my mind 
that in regard to the departments 
concerned with war production and 
war effort, there should be no limit 
at least for some time, because there 
are 80 many matters which will have 
to be geared up and so many things 
will have to be evolved. Our ad-
ministrative machinery is not at all 
geared up to meet the needs of the 
war, and the hon. Members must get 
an opportunity to bring such matters 
to the notice of Government on the 
floor of the House. That is my 'ub-
mission in regard to these questions. 

I understand the position so far as 
private resolutions are concerr..ed. It 
is quite a salutary thing. Now the 
name of the Member will be ballotted 
instead of the resolutions, and it may 
cut down to the work. I have nothing 
to say regarding the other two items. 

Mr. Speaker: Dr. Singhvi. He will 
be very brief now. It should not be a 
discussion for a long time. 

Dr. L. M. SiDchvi (Jodhpur): You 
will recall, Sir, that I myself initiated 
the move by lodging a formal motion 

with you suggesting that rule 32 might 
be suspended or at least questions 
should be reduced and restricted 
during the existence of the emergency. 
The underlying idea was that we 
should try to relieve and spare the 
strains on the administration. How-
ever, the idea uti.derlying the sugges-
tions, I think, however, that Lok 
Sabha has not to be relieved to the 
same extent as the secretariat of t...lJe 
Government so that the prop~sal 
allowing only one amendment in the 
name of a group Or a party I would 
strenuously oppose. I would submit 
that this would fetter the latitude and 
the freedom that has been conven-
tionally given to Members to move 
amendments according to the best of 
their lights, and therefore these 
amendments should be permitted to be 
moved not on behalf of the groups, 
one amendment each, but on behalf 
of individual Members as such. 

Secondly, we should clarify that 
these changes or alterations which, as 
Shri Mathur said, also involve certain 
alterations in the rules automatically, 
will obtain during the period of 
emergency, not that they are. being 
put on probation as was suggested 
yesterday and that if they are found 
satisfactory, they will continue. It 
should be specifically stated that these 
rules and alterations wil] only obtain 
during the period of the emergellcy. 

Thirdly, in my humble opinion, only 
three days in the week should be 
allotted for questions as a whole, and 
each ministry may come up once every 
week. The present suggestion is that 
each ministry will come up only once 
a week, but, of course, there will be 
questions every day. This, somehow, 
does not take stock of the sense 01 
seriousness which we must endeavour 
to impart to our deliberations in the 
present state of emeI'gency. 

So far as the question of limitation 
on the number of questions is con-
cerned, it should be that Members 
should give six questions in all; not 
more than three may be starred. Thlt 
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suggestion is implicit in the proposals 
that not more than three starred and 
not more than five questions in all 
would be listed; that means, of course, 
that the Members will observe this 
restriction and will give not more than 
five questions in all. 

Shri Dari Vishnu Itamath 
(Hoshan·ga·bad): Sir, I submit that 
the idea my hon. friend Dr. Singhvi 
has in mind and perhaps shared by 
some other hon. Members here that 
Parliament might CUt down its own 
business by eliminating Question Hour 
and things like that is whollv in-
appropriate. You will recall, Sir, that 
when Hitler's bombers ....... . 

Mr. Speaker: He may kindly speak 
on our proposal that has been placed 
before the House. 

Shri Hari Vishnu Itamath: It is in 
connection with that, that I want to 
emphasise this fact that the Parlia-
ment should assume more powers and 
give more time to war business and 
war effort than it did in peacetime. 
You will remember that during the 
Second World War when there was a 
blitzkrieg over London, the House of 
Commons sat from dav to day. I do 
not want that this House < hould ~it 
from day to day, but. it must give 
more attention to the war effort. 
Therefore, the Ministries that are con-
cerned with war efforts direct may, if' 
it is possible, be called upon to answer 
questions even more than once a week 
and the other Ministries may be called 
upon to answer questions once a week 
. . . . . . (Interruptions) . 

Mr. Speaker: It is only those 
Ministries that would be engaged in 
war effort which should be spared 
some time .... (Interruptions). 

Shl'l Dari Vishnu Kamath: It is for 
the House to judge which Ministries 
are more important and Which are 
less important. 

Shri Mathur said that the right of 
t~e Members to give notice of ques-
tIOns might be curtailed or limited. 

It will confront us with some practi-
cal difficulty because the practice is to 
club one Meomber with other Members 
in one question itself. They are not 
given previous notice and a Member 
does not know which person has given 
the same question ·beforehand; he has 
no insight as to which question will 
be disallowed by you. Therefore, to 
limit the right of a Member to give 
notice Of as many questions as he 
wants will be wholly out of tune and 
out of place. It is for you to decide 
which question should be disallowed 
Or clubbed with other Members. 

Shri S. M. Banerjee (Kanpur): Sir, 
the proposal to divide the Ministries 
so as to make a Ministry reply ques-
tions only once a week is, I feel, 
something very wrong. It is the 
entire country that is busy; not only 
the Ministries. There are also the 
Deputy Ministers, Ministers of State 
and Parliamentary Secretaries and so 
on. Moreover, most of the questions 
were tabled in the month of Septem-
ber itself, that is, before the emer-
gency arose. As for myself, I have 
not tabled a single question after the 
emergency has arisen. The present 
practice should, therefore, continue. 
That is my suggestion. 

The second proposal is that not more 
than three questions should be allOW-
ed for oral questions. I may be 
excused for saying that the Ministers 
take notice of only oral questions; 
they take no notice of unstarred 
questions and vague replies are given . 
I suggest that there may be 60 oral 
questions though only 20 Or 30 may 
be answered in a day. There should 
be no restriction on this; that is what 
I have to submit. 

The Prime MiBister and Minister 
of External Affairs, Defence and 
Atomic Energy (Shri JawaharJal 
N eb.r1l) : Sir, 1 did not wish and I 
had no particular desire to enter into 
this discussion because I thought t.hat 
the person to decide this matter is 
yourself: I was quite happy to leave-
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it in your hands as you were support-
ed by leaders of the various Parties 
I thought that the matter was settled. 

Mr. Speaker: It is the Congress 
Members who have objected. 

Shri Jawaharlal Nehru: I am ,ony, 
Sir; therefore I want to make it clear 
that the han. Members who object do 
not represent my views or the Party's 
views. They are individual objections. 
There are two ways Of looking at it. 
The House values and is zealous of 
the Question Hour; I think, rightly 
so. It is a very important institution 
whicl; certainly we would not :ike to 
inhibit in any way. But, at the same 
time, it is a fact to be remembered 
that We have to face an emergency, 
and in approaching that, apart from 
the saving of time, the temper of 
emergency should be present and it 
.should always be there. If that tem-
per goes, it makes Us slacken a little; 
there is almost a tendency, there may 
be a tendency. Therefore, it is a good 
thing to place some limitations to 
things which distract our attention in 
various ways. 

I am told that there is no other 
Parliament in the world, for instance, 
where questions are asked for more 
than four days in the week. Even 
the other House here has only four 
dayS for questions. There is hardly 
any other Parliament where more than 
one or two supplementaries are asked. 
But here the practice has grown up. 
I do not object to that practice. I am 
merely pointing out that all these 
tend to change the temper of the 
House into a discussion of relatively 
petty matters whE'''' v.ery big matters 
are in our mind. Anything which 
does that, I think, ""mId not meet the 
emergency adequatLly. 

Some han. Members said there are 
some Ministries which are not inti-
mately connected with the war ~f!urt. 

1 do not know which Ministry is not 
connected in some way or other with 
the war effort. The Food Ministry 
and the Railway Ministry are most 

intimately connected with it. Trans-
port is the background of every effort 
that we make; also. the Ministry of 
Information or the Ministry of Health. 
Every Ministry is intimately connect-
ed with this effort. Some may be a 
little more connected and some may 
be a little less connected with this 
effort. In fact, we want every Minis-
try to think of this matter from the 
point of view of increasing our efforts 
to help OUr armed forces, our produc-
tion, etc. Every.body is conn~cted 
with the subject. 

One thing which was suggested by 
an han. Member is worthy of consi-
deration. He said that some attempt 
should be made to stop the onrush 
of questions at the earlier stage. When 
questions come in, all the time and 
energy and money are spent on them, 
and then, afterwards, they may not 
come up at all. If something could 
be done to stop it at the earlier stag", 
then, there would be a clear saving of 
time. 

Some Bon. Member~ rose-

Mr. Speaker: I do not think there 
is need for a further discussion. 

Shri Barish Chandra Mathur: Sir, 
on a point of personal explanation. I 
do not think we have ever viewed 
these questions on party lines. The 
Business Advisory Committee consi-
ders certain matters and they are 
always placed before this House, and 
Members of the Congress Party 3S 
well as other parties do make sugges-
tions. The House takes a decision 
thereon. I do not think we have 
viewed this matter on party lines at 
all. We have never done it in the 
past, and I thought that in the present 
emergency, more particularly it was 
in the national interest, that I spoke 
according to my own lights. 

Mr. Speaker: That is right. He 
mav have his views, and I have no 
obj~tion. But I might just give my 
explanation a~ to what prompted me 
to flake these steps. First of all, there 
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are thousands of questions received, 
and the present pra".ce is that as soon 
as a question is received it is trans-
mitted to the Ministry concern ea. 
They get to work on it. They send 
telegrams to the different quarters of 
the country. Much money and labour 
are spent on that. Ultimately, if I 
find that it should not be admitted, 
it is disallowed, and the labour and 
expense are wasted in that case. 20,000 
questions are received in a year. The 
first direction that I have given is that 
a question, as soon as it is received. 
woul-d not be sent on to the Ministry 
unless I have scrutinise"C! it and taken 
a decision whether it is to be ad-
mitted or not. Only those questions 
which I think are to be admitted will 
be passe-d on to the Ministry concern-
ed, so that the onrush in the first 
instance could be eliminated alto-
gether. I 

The second objection that !Was 
ta:ken by Shri Harish Chandra 
Mathur was that this :procedure 
would impinge upon OUr present 
rules. I cannot agree. There is rule 
38 in the Rules ot Procedure to the 
effect that I can allot days, any that 
I like, to different Ministries. In-
stead of dividing them into three 
groups, I propose to divide them 
into five groups in the first instance, 
and there is also the idea that only 
four days may be allotted tor ans-
wering questions, so that we may 
give the Ministries more time to 
work for the war effort. Certain 
objection was taken and some Mem-
bers said that this was a valuable 
right of theirs which they would 
safeguard jealously, and since it has 
been the practice here to have five 
days for questions, and it has been 
pointed out by Members that five 
days must remain there, I agreed 
that all the five days might remain 
for answering questions. But the 
Ministries would be divide-d into 
five groups so that each Minister has 
only to come here for one day in 
the week, and devote all his other 
tm, ~ to the war effort, and in the 
case of this emergency all attention 
shOuld be directe-d to the war effort 
That was the second thine. 

So far as the allotment is concern-
ed, there is nothing that prevents 
me from dividing the Ministries in-
to any number of groups and tnere-
fore, for that suggestion I 'wanted 
the approval of the House, though it 
was within my rights to divide the 
Ministries. 

Then Shri Harish Chandra Mathur 
has referred to rule 45. I have no 
objectios. There is nothing that 
impinges upon that rule. Any num-
ber Of questions might be sent, but 
I could get the permission Of the 
HOUse that only five would be enter-
ed and I would disallow the others. 
I would request hon. Members to 
give or indicate to me the priority 
as to which one has to be put in 
first, and then I shall have that in-
dicate-d, and I will put on the list 
only thOse five that I admit. There-
fore, there is no difficulty so far as 
that rule is concerned, and hon. 
Members should not feel that there 
would be any infringement of any 
rule cr that we require any modifi-
cation in that. There is no difficulty 
at all. They can send in even more 
than five questions and I will also 
allow them to do so, and they can 
put in the priority so that if one is not 
take'} ultimately or is transferred, 
the second one, which is next in 
priority, can be pushed in. So, five 
questions in a day :for each hon. 
Member shOUld ordinarily be suffi-
cient. 

So far as the putting of starred 
questions in the list is concerned, 
what I said' was that only 30 of them 
neer! be put down.' Ultimately we 
reach 20; generally it is only 10, 12 
Or 15 that we have been reaching. 
So, the others· may be automatically 
transferred to the unstarred list. That 
was what I suggested. There was 
nothing novel or strange that was 
being aone. 

Some hon.· Member has also sug-
gested that it is the Secretariats of 
th£' Ministries that have to attend to 
the war effort and there is no need 
to spare any others. So tar as our 
ltafT is concerned, I must inform the 



379 Business NOVEMBER 9, 1962 Re: Election of Shri G. 
of the House 

[Mr. Speaker] 
House, and the House will be happy 
to learn that in anticipation of sanc-
tion, I !lave already spared four men 
lind sent them to the war effort, SO 
that they might be utilised there. I 
hope that I will be able to spare more 
anu place them at the disposal of that 
machinery which is tackling the war 
effort, so that that work might be 
dune. I !lope that the other Minis-
tries -of course I am in no position 
to advise them and they know it 
best-would also think in those tenns 
and also spare some men so that we 
have not to recruit fresh people for 
,his war effort and we can do that 
..... ith the staff that we have already 
got. Therefore, there was nothing 
novel in what I had suggested: only 
a modiflcat;on of the procedure and 
the hon. Members of the Opposition 
had also agreed. I hope hon. Mem-
bers of the Congress would also be 
able to agree with that procedure. 

Let us work out the thing. We are 
net taking away any right of hon. 
Members and I can assure them that 
It is only during this period that we 
can just tackle it. Therefore, there 
ought not to be any difficulty. I hope 
hon. Members would agree to my 
appeal in this respect so that we might 
work on it just·for sometime. 

Shri Karni Singhji (Bikaner): 
want to make one point clear. When 
most :>f these questions were tabled 
by us, thel'e was no emergency in 
the country. Today, our country is 
farced with quite an emergency, and 
I am quite sure that if you could 
appeal to all hon. Members here, 
most of us would be very hal'PY to 
withdraw 80 to 90 per cent of the 
questions which we have tabled. As 
a result of the meeting that you' had 
>lith the leaders of the groups, I 
had made that submission, and as 
soon as I went home I ran through 
my questions. I have already writ-
ten to you to withc!raw 80 to' 90 per 
cent Of all the questions that I have 
tabled. I tl~ink voluntarily our coun-
try resl'onds much better. 

Mr. Speaker: I would be very hap-
py to agree with' this suggestion. If 

Basu 

I cio not receive more than five 
questlOns from each Member, I sha!l 
have T.O necessity to exercise my 
discretion at all. 

Shri Jaipal Singh (Ranchi West): 
'iesterday you put it in the fonn of 
an appeaL So far as notice of amend-
ments is concerned, groups may agree 
to it, but what about unattached 
detached and isolated Members? The; 
will be having an advantage against 
us, groups. I do not think that would 
be fair There is the other aspect 
also. I do not think-emergency or 
no cm"l"l::~cy-this particular right 
of tabling amelidments should ever 
be curbed. 

Mr. Speaker: I am not curbing 
any right of the hon. Members. They 
may re~t assured that they shall 
have that freedom. 

12.42 hrs. 

RE: ELECTION OF SHRI G. BASU 

Mr. Speaker: We shall now take 
up the matter about Shri Basu's 
membership. 

Shri Prabhat Kar (Hooghly): May 
I seek one or two clarifications about 
this question of Shri Basu's election? 
I do not know why this has been re-
ferred to Parliament, because on pre-
viouS occasions, so many elections 
have been set aside and no references 
have been made here. I want to 
have a clarification about that. 

I know this election has been set 
aside by the High Court. A stay or-
der was granted. On the question of 
appeal to Supreme Court, What is 
the position? That has not been re-
ferred to. We want these clarifications 
before ;t is taken up. • 

Mr. Speaker: There is no question 
of Supreme Court yet. The advocate 
for Mr. Basu had applied to the High 
Court that he wanted. permission to 
appea:! to the Supreme Court and the 
High Omrt was not DPen yet. Pro-
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bably it was closed till 20th So, the 
court cannot give any permission till 
the court opens. This was what 
necessita,ted Mr. Basu to apply there 
that at least up to 20th he might be 
allowed to remain a Member and 
then he would have the opportunity 
of moving the Supreme Court. Whe-
ther the intermediary order that was 
passed for the stay of ,the execution 
of that previous trIbunal's order re-
vives automatically with this order 
is not clear to me. Therefore, it was 
I who wanted a clarification whether 
really that revives the order or 
not. I requested the hon. Law Mini$-
ter to give me that assistance. 

Shri S. M. Ballerjee (Kanpur): On 
previous occasions, no such reference 
to the HOUse has been made. 

Mr. Speaker: Beceause such a case 
has never happened. 

The Minister of Law (Shri A. K. 
Sen): As L explained yesterday, on 
a perusal of the two orders-the 
original order of stay as also the last 
order Of stay granted after the dis-
missal of the appeal-the conclusion 
is quite clear that the court wanted 
the original stay order to continue 
until thE:> 20th September. The ori-
ginal stav order was to subsist until 
the disp~;ai of the appeal. The ap-
peal was dismissed on the 27th Sepo 
tern ber, but while dismissing the ap-
peal, on the application of Mr. Basu's 
counsel, the court stayed the opera-
tion Of the order of dismissal. The 
effect ot it. therefore, is that until 
the 20th November, the appeal is to 
be treated as not being disposed of, 
because the operation at the order at 
d;smis!;al has been stayed. 

The purpose is quite clear, because 
it often happens. This is to enable 
Mr. Basu to apply for certificate for 
appealing to the Supreme Court. The 
High Court will reopen on the 19th 
November. That is why the operation 
of thel order was stayed until 20th 
r;ovpmber, so that his application tor 

leave may be heard by that date and 
i,f the application is granted, a fur-
ther stay will be granted. 

Mr. Speaker: My doubt was this. 
O:1e 1S the appeal and the second is 
his application for the stay of orde~ 
of the tribunal. When the appeal was 
dismissed by the High Court, my 
doubt was that the stay order also 
terminated. 

Shri A. K. ~: That is quite true. 

Mr. Speaker: We are agreed on 
that. But my doubt is whether this 
order is confined only to the case so 
that the Election Commission might 
not declare the seat vacant and pro-
ceed with the election or whether it 
automatically revives that stay order 
also, so that he continues to be a 
Member and could have all the rights. 

Shri A. K. Sell: It is not a revival 
of that order; it is a continuation of 
that order, an order' w.hich would 
have come to an end had this stay 
order not been obtained. The origi-
nal stay order would have continued 
until the disposal of the appeal. If 
the order dismissing the appeal was 
IlIOt stayed, the original stay order 
would have terminated. 

Mr. Speaker: So far as the appeal 
is concerned, it is disposed of. 

Shri A. K. Sen: 
but the operation 
stayed. 

It is disposed of, 
of that order is 

Mr. Speaker: He should just give 
his attention to this point. So far as 
the disposal of the appeal is concern-
ed, it has been completely disposed 
of. There can be no other order 0 
far as the High Court is concerned. 

Shri A. K. Sen: But that order is 
stayed. That is the usual procedure, 
because you will see that the order 
is stayed until 20th November. The 
order says: 

"We feel also that, 
cumstances of this 
prayer is reasonable 
would, accordingly, 

in the cir-
case, the 
and we 
stay the 
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operation of our order dismissing 
the above appeal, until Novem-
ber 20 next ...... " 

Mr. Speaker: That is all right. If 
the House agrees with that view, of 
the Law Minister, I have no objec-
tion. 

Shri SureDdranath Dwived~ 
(Kendrapara): It is very difficult for 
us to make up our mind in a legal 
matter like this. How can we agree? 

Mr. Speaker: Yesterday I put it to 
the House and the House wanted 
time till today. That I gave. 

Shri Dari Vishnu Klamath (Hosh-
angabad): May I earnestly request 
you to request the Attorney-Gen-
eral to rome to the House and give 
his opinion? The Attorney-General is 
entitled to CClIlle to this House and 
give his opinion. You can summon 
him. 

Shri Iapur Singh (Ludhiana): 
After going through the papers, I am 
inclined to disagree with the Minister 
for Law. It seems clear to me that 
after the hearing of the appeal, the 
original stay order automatically 
stands terminated. The original stay 
order states that it will remain stay· 
ed un til the hearing of the said 
•. ppeal. The original stay order does 
not state that it will remain stayed 
until the disposal of the appeal or 
final disposal of the appeal. As far 
as the seconrl order of the High 
Court dated the 27th Sept.ember is 
concerned, it does not revive this 
order at all. It merely says: 

"We would accordingly stay 
the operation of our order dis-
missing the above appeal." 

Mr. Speaker: So, he means to say 
that hearing has taken place ..... . 

Shri Iapur Singh: Yes. The origi· 
nal order itself makes it clear that 
the termination date is in-built in 
the order itself. It says 

"The appeal is fixed for hear-
ing on September 3, 1962". 

That is the stay order is auto-
matically terminated on September 
3, 1962, irrespective of whether the-
appeal is disposed of or finally dis-
posed Of or not. It is the hearing. 
which is important. 

Shri U. M. Trivedi (Mandsaur): 
Yest"rday I made a request to the 
Minister that we might be apprised 
of the various positions in law 
whereby such a situation can be-
accepted by this House. The position 
is very clear. The prOVIsIons of 
s~ction 11SA are so clear, namely, 
that subject to that order which is 
pa:;,ed bv the High Court, Once and 
onc~ alone. the order of the tribunal 
is always final. Finality is attached to 
the order of the tribunal; the appel. 
late stage is only one step that is 
allowed. The finality is already 
attached to the order which is made 
by the Tribunal. In view of that, the 
High Court, the moment it passes this 
order, ia entirely functus officio and 
it has absolutely no juris:iiction 
under any provision of law to grant 
any such stay. 

Mr. Speaker: We are not sitting in 
judgement over the order of the 
High Court. 

Shri U. M. Trivedi: We may not, but 
this House will have to accept the 
position whether Or not that Member 
wiII continue to be sitting in the 
Heuse. That is the position which 
will have to be considered by this 
House. 

Shri Shivaji Rao S. Deshmukh 
(Parbhani): Sir, I only wish to make 
this submission that the position of 
law as has l:;~en clarified bv the hon. 
Minister of Law is slightly· erroneous 
The moment t~8 High Court takes 
a decision to stay an or ier of nn 
Election Tribunal, whether the High 
Court states in the order that the 
of order Of stay shall have effect only 
until the hearing Qf the election 
appeal or up to the disposal of the 
election appeal they are meaningles$ 
because the moment the High Court 
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dismisses an appeal there is nothing 
before that High Court. That is 
why a High Court ordinarily does not 
pass any stay order. Therefore,] 
agree with what has been stated by 
my learned friend that High Court 
ll>ecomes fu.nctus officio the moment 
an election appeal is dismissed. Even 
then, on the basis of various rulings, 
the Supreme Court has also accepted 
this position that a High Court even 
while sitting over an appeal or whil • 

• dismissing an appeal can pass stay 
orders on the terms that they con-
sider fit. Therefore, this order of the 
High Court which they have passed 
after dismissal of the appeal is an 
independent order. It is neither a 
revival Of the original order nOr a 
continuation of orders of stay earlier 
granted. Therefore, this independent 
order will ·have to be interpreted in 
the words and spirit in which it has 
been meant. What has been granted 
is only the right to sit in committee!! 
aad the House. Any other privilege 
Lke travelling in first-class and the 
privilege of salaries and allowance! 
have not been specifically included in 
tillS order. 

Shri Priya Gapta (Katihar): Sir, 
rise to a point of order. 

Shrim&ti Bena Cbakravartty (Bar-
rackpore): May I submifl that the 
bon. Law Minister may withdraw 
this and not put us in the predica-
ment of corning to a decision on this 
issue? 

Mr. Speaker: I think the House is 
not prepared to take thatt responsibi-
lity. I would advise Shri Basu to go 
to the Hi~ Court and get a clear 
order from there. 

Shrj i'riya Gupta: Sir, my point of 
order is that the oonstitution-making 
body is this House. 

Mr. Speaker: That is finished. Let 
us go to the next item of business. 

12.53 bra. 

RESOLUTION RE: PROCLAMA-
TION OF EMERGENCY AND-
AGGRESSION BY CHlNA-
Contd. 

Mr. Speaker: The House will now 
take up further consideration of the' 
following Resolution moved by Shri 
Jawaharlal Nehru on the 8th Novem-
ber, 1962, namely:-

"This House approves the Pro-
clamation of Emergency issued 
by the President on the 26th of 
October, 1962, under clause (1 ) 
of article 352 of the Constitution." 

The House will also discuss the other 
Resolution moved by him. We will 
now proceed with that. 

Shrl Hari Vishnu Kamath (Hoshan-
gabad): Mr. Speaker, yesterday, Sir, 
as I listened cl<:o.ely a!ld carefully to· 
the Prime Minis'~r on this solemn 
occasion and watched the play of 
passing moods on his very elOpressive 
countenance; an uncomfortable 
thought was borne down upon me 
that here is a great man who at this 
period of his glorious life is a trifle 
tired, a little weary, who sees all 
around him the laborious effort of 
years crashing. At this time, Sir, 
when the ridges and hill-tops of 
Ladakh and NEFA are being stained 
crimson with the blood of the men 
and officers of our armed forces, when 
that resounding slogan "Hindi Chini 
bhai bhai" is now becoming a pre-
lude to butchery by the perlidious 
Chinese, at a time when the blood of 
our martyrs, of our martyred jawans 
is becoming the seed of a new virile 
nation that is being born in our coun-
try, our Prime Minister is faced with 
a very difficult question, fundamen· 
tally a question of agonising reo 
appraisal, may be not of his c!lti~e 

foreign policy, not the entire d"fence 
policy, but a re-appraisal of his atti-
tude to China, to Russia, to some non-
aligned friendly countries like Indo-
nesia and Ghana and also to the 
western countries. At this time, it 
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is supremely necessary that the 
burden on his shoulders should be 
lightened. At this age many other 
great leaders might have broken 
down, but God has blessed him with 
a stamina and energy which is no~ 

given to many other men, and I pray 
to God to give him health and strength 
in the coming months and years. I, 
therefore, Sir, would plead with him 
10 appoint at the earliest opportunity 
a Defence Minister of his own choice, 
after his own heart's desire, a Defence 
Minister, might be younger in years 
but, with a purposeful dynamism and 
a man whose outlook, whose attitude 
is oriented with the policy which he 
has now set forth, which the nation 
has adopted as its own in this crisis. 
Such a Defence Minister we want 
today, and I hope very soon he will 
appoint a Defence Minister so that the 
burden on his shoulders will be 
lightened. If such a person is not 
available in the ranks of his own 
party, he should not be inhibited by 
such considerations and he should 
have the right to go outside his own 
party to find one wl}o has such a 
_suitability in this crisis. 

Mr. Speaker, we are, Sir, working 
.in an emergency. This emergency 
session of Parliament, may I plead 
with you in all humility and. with all 
earnestness, will not bear the stamp 
of an emergency that we are faced 
with u.,l~ss and until it is decided by 
the Leader of the House and you, Sir, 
in consultation, that this particular 
session shall be a brief seSSiOn. This 
-one session should be a brief session, 
-may be for five days or a week but 
not more than a week. Then let us 
have an interval. If there is other 
business with the Government let us 
have an interval of two or three 
'Weeks, whatever it may be, and we 
may at the end of the month or early 
December meet again and transact 
-that business. That will put a seal 
of emergency on this brief session 
and will convey to the people of India 
-and the world outside that we are 
=eally feeling and we are acting R 

and AggTession by China 

the spirit ot emergency that is facing 
us. I hope this suggestion will be 
accepted. 

This morning's papers brought to 
us a statement, the view of our dis-
tinguished and revered President, the 
President of India. When I read that, 
the papers, I felt sad that even the 
President has come to this view _ after 
going to the front. 

Shri Banomanthaiya (Bangalore 
City): Sir, I rise to a point of order. 

Mr. Speaker: Order, order. Unless 
know what he is going to say .... 

Shri Bari Vishnn Kamath: am 
not impugning on the conduct of the 
President. 

Mr, Speaker: His .. dme might not 
be brought in. It should be avoided 
as far as possible. 

Shri Bari Vishnu Kamath: I have 
only said that the President has said 
this, that the mistakes committed in 
the past were due to credulity and 
negligence. The amendment, Sir .... 

Shri Hanumanthaiya: Sir, I rise to 
a point of order. 

M~. Speaker: Let u, near him. 

Shri Dari Vishnu Kamath: 
Sir. that this time would 
de}J:ted against me. 

I hope, 
not be 

Shri Hanumanthaiya: Sir, it is 
well known constitutional convention 
that the President should not be 
brought into discussion on the fioor 
of this House. Some words have 
been quoted by my hon. friend. He 
did it with all good intention!!, I con-
cede. But if some other hon. Mem-
ber begins to criticise the stand taken 
by the President it will exactly go 
against the convention which this 
House has all along protected. There-
fore whatever might have been said 
outside this House by the President 
in his speeches should not form a 
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matter either for quotation or for 
rebuttal specially when it is contro-
versial. 

13 brs, 

Mr. Speaker: As far as that pro-
position is concerned, I entirely agree 
with him and I told him just at that 
moment that unless he says some-
thing I cannot decide. I agree that 
the President's name should not be 
brought in. But so far as whatever 
he has said just now is concerned, 
probably he is only going to develop 
his argument and there is nothing 
that he is going to say about the 
President. 

Shri llari Vishnu Kamath: Thank 
you, Sir. The amendment which I, 
on behalf of my Party, have tabled 
before the House is in line or in con-
formity with the observation that had 
been made by the President today. I 
leave it at that. 

The hon. Prime Minister readily 
confessed a few days ago that we, in 
this country, have been living out of 
touch with reality for many years. 
It was good to hear that observation 
from the hon. Prime Minister. We 
are not anxious to have a post 
mortem. That is not our view; that 
is not our aim here. We do not want 
a post mortem; we do not want to 
harp on past mistakes. But we want 
and we again reiterate that we 
demand that the mistakes and blun-
ders that have been committed in the 
past shall not be repeated and that 
the consequences of those mistakes 
shall be rectified in good time before 
the whole nation, the entire adminis-
tration, the Government and this 
Parliament is geared to the war effort. 
On that condition that the Govern-
ment remains firm, that the Govern-
ment sees through this conspiracy of 
international Communism, that the 
Government is firm on this that no 
talks will be held with the perfidious 
Chinese Government unless and until 
aggression is vacated both in Ladakh 
and in NEFA, only on this one 
honourable condition for a self-
1984 (Ai) LS~6 

respecting nation, I can assure the 
hon. Prime Minister and the House 
that the hon. Prime Minister will have 
the warm sympathy and the whole-
hearted support of my Party and of 
all the Opposition parties here-I do 
not speak for the Communist Party. 
But that condition must be fulfilled. 

On that may I submit that I was 
rather surprised yesterday to find that 
even so perspicuous a politician as 
our Prime Minister observed .that 
China's present action does not stem 
or flow from Communism, that it is 
not because she is a Communist coun-
try but because she is just militarist 
and expansionist. I do net know on 
what truth or facts and realities of 
the situation he based such an obser-
vation. The entire history of inter-
national Communism testifies to this 
one fact of history that world Com-
munism has consistently throughout 
its life-time during these 50 years or 
more has aimed at world deminion 

. by force of arms; not by peace but by 
force of arms. It is the fashion of 
the day to. say that Russia is con-
tented. Contented after what? It is 
contented after gobbling up half of 
EUTope. The further onrush of the 
tide has been stemmed because there 
are statesmen in Germany and France 
who are determined to stem the tide 
of Communism in Europe, otherwise 
by now the whole of Europe would 
have been engulfed by Communism. 

May I tell the House that today 
China is a partner, a strong partner, 
of this world Communist conspiracy 
in history? That is why in spite of 
the trust that the hon. Prime Minis-
ter and his Government reposed in 
Russia in the first place because they 
were not perspicuous enough to. see 
through this world Communist conspi-
racy today we have been disillusion-
ed. Today Soviet Russia calls India 
a friend and China a brother. It says 
'fraternal China' and 'friendly India'. 
That distinction has been made by 
Soviet Russia. 

The hon. Prime Minister will not 
have forgotten, I am sure, that wheR 
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[Shri Hari Vishnu Kamath] 
he demurred slightly and made a very 
mild objection, not a very vigorous 
objection, to the invasion of Tibet in 
1950 by the Chinese Communist forces 
what was the epithet used by the 
Chinese Government and press against 
the han. Prime Minister. I am sorry 
to say-it breaks my heart to say 
this-the Chinese Government and 
the press dubbed him as "the run-
ning dog of British Imperialism". In 
between, because of Panchsheel and 
because we fell in lin!' with them and 
the slogan "Hindi Chini Bhai Bhai" 
resounded from Kashmir to Kanya 
Kumari and from Kutch to Kohima 
they also relented, not out of their 
respect for India but because it served 
their purpose. But all the time they 
were conspiring to commit aggression 
and to commit inroads into our terri-
tory. The Party to which I have the 
honour to belong has been warning 
the Government for the last three 
years or mare and my han. friends 
to my extreme right used the word 
'hullabaloo' once when we put ques-
tions here. Now that hullabaloo has 
become a real hot shooting war and 
I am sorry for the plight in which 
my han. friends to my extreme right 
here have been placed. 

The . Ohinese Communist leaders 
have made it plain that one of the 
basic tenets of their doctrine is--call 
it expansionist or militarist if the 
han. Prime Minister likes to, but I 
would call it the world Communist 
conspiracy by force of arms-to attain 
world power by any means-by hook 
or by crook, by arms, by conspiracy, 
by fraud, by subterfuge, by subver-
sion, infiltration and everythi:1g that 
is not honest or honourable. The 
Chinese Communists' thesis is, "We 
do not care; we are not afraid of an 
atomic war". That is what one of the 
Ohinese leaders said two years ago. 
They say, "We are nat afraid of an 
atomic war; even if an atomic war 
carnes to China, we are in it. Well, 
we may lose 300 million people, 
stm"-look at the cynicism which is 
neither socialism nor Communism nor 

humanism but which is cruel cynicism 
for which there is no parallel in his-
tory-"still we will be left with 40B 
million, the biggest nation on the 
earth". That is what they are con-
cerned with, namely, numbers. Let 
people die like flies or worse, they 
do not care. That is their socialism 
and that is what we are up against. 

Mao Tse-tung, their leader and 
their former President, said not sO 
long ago that political power comes 
out of the barrel of a gun. Those guns 
are there On the ridges and hilltops 
of Ladakh and NEFA. Those guns 
are pointed at us, at the former Indian 
bhai by the Chinese bhai. 

Today we have got the news that 
Czech arms from Czechoslovakia are 
being shipped in a·bundance to the 
Chinese. After this, in the face of 
this Communist conspiracy, can the 
han. Prime Minister still sayar assert 
or assure that there is no Communist 
alliance and that it is nat due to 
Communism? I say once again that 
it is the inherent drive of world Com-
mU'l1ism for world power that is driv-
ing China towards Asia. Just as 
Russia wants to bring Europe under 
her influence, China's objective is to 
bring the whole of South and Soutb 
East Asia under Chinese hegemony 
or leadership. 

The friends on my extreme right 
yesterday protested and I was 
reminded of an old saying, namely. 
Milady protesteth too much. They 
have promised so many things in their 
resolution. But we watch for the per-
formance. May I ask my han. friends 
on the extreme right whether they 
are prepared to do one or two things 
that I suggest to prove their bona 
fides? One is whether they are pre-
pared to have a complete break with 
international Communism and change 
their flag also, if necessary, because 
it is the international flag that they 
have adapted. Give it some Indian 
colour or complexion; make it a 
Bharatiya flag. See, if they can de> 
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it. Let them do it and not have an 
international communist flag. Second-
ly, can they expel the pro-Chinese 
dissidents from their ranks? They 
have not done so yet. It is said that 
one faction is pro-Chinese, another 
pro-Russian. What a pitiful handful 
io pro-Indian? How big is the hand-
ful pro-Indian? Let them answer the 
question. They say pro-Khrushchev. 
pro-Mao. How big is this pro-Indian 
faction? ~et them today issue a state-
ment condemning or censuring the 
Soviet attitude to India in the Sino-
Indian crisis. Will they dO it? Lastly, 
because they have taught us the 
technique of demonstrations, some-
times violent, sometimes non-violent, 
demonstrations, processions,-they 
have been the leaders, they know the 
ins and outs, the know-how, they 
have shown us this technique-may 
I ask them whether they are pre-
pared this evening or tomorrow even-
ing to stage a demonstration before 
the Chinese Embassy here in Delhi? 
Not that I attach importance to it, 
but it will be a test of their bona 
fides. Let them demonstrate before 
the Chinese Embassy. If they can do 
all this, the House may feel sure to 
a certain extent. We will still watch 
their deeds, hecause their past is very 
dark. A very dark past they have 
Itot. We have not forgotten. Youngs-
ters may not know, but we do .and 
have not forgotten. It is this party-
I do not say these memhers--this 
par.ty to which they belong today, 
which called Mahatma Gandhi, Shri 
Jawaharlal Nehru, the Prime Minister 
and Netaji Suhhash Chandra Bose 
enemies, traitors, quislings and what 
not in OUr country, while they were 
good patriots. I have still got with me 
a cutting, a cartoon where Netaji 
Subhash Chandra Bose and Mahatma 
?,andhi were depicted as dogs stand-
m~ at the feet .f Hitler and Musso-
hOI. That was their past towards the 
finnl phase of the freedom struggle 
When the Quit India movement of 
Mahatma Gandhi and the Delhi Chalo 
movement of Netaji Subhash Chandra 
Bose blended in unison to bring about 
the Independence of India. How can 

one trust a party which has iot that 
dark and murky past? How can we do 
it? It is impossible unless they show 
by long prayaschitta, by their deeds 
in the future that they have really 
reformed. Let them do it. I have 
suggested one or two things. 

As I said earlier, my party docs not 
want to enter into a post mortem. We 
want that the Government of which 
the Prime Minister is the head, is 
righ tly the head, is fortunately the 
head, address themselves to the 
mighty task of the prosecutJ on of the 
war against China until the last 
Chinese soldier leaves our s(>il. Not 
merely in NEFA and Ladakh, not 
merely the September 8th line O)r the 
June line-I forget, the line has been 
chaniing .... 

Shri U. M. Trivedi (Mandsaur): 
Why not the 1956 line? 

Shri Bari Vislma Kamath: The June 
formula was differenl--we withdraw 
and they withdraw-they have chang-
ed so many times. I make it very 
simple that they leave every inch of 
our territory in Ladakh, in NEFA in 
the U.P. border, in the Bihar bOrder, 
in the Himalayan bOrder-I do not 
know, we do not know yet, perhaps 
we are in the dark still. We want 
every inch of our territory should be 
cleared of the last Chinese soldier. 
They must address themselves to this 
mighty task for which many things 
have got to be done, for which we 
offer our fullest co-operation. 

Yesterday, the Prime Minister 
emphasised,-rightly emphasised-the 
importance of agriculture and indus-
try. May I also add that, in this con-
nection, we must pay some attention 
to the Information and Broadcasting 
apparatus of the Government? Ir. 
agriculture, perhaps, it is a bit too 
late just now. It could have been 
done earlier. That is, the system 
~n Israel could have been adopted. It 
IS a smalI country. On the borders, 
they have got Kibbutzim ana 
Moshavim, colJective farms and co-
operative farming where the kisans do 
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both the duties, CUltivation plus de-
fence. Every kisan in the border is 
anned. We may perhaps adopt it. 
Perhaps, in the emergency we m?~ 
adopt it in those areas that are .~tlL 
un-occupied by the Chinese. They 
might examine this. Hardy kisans 
could be settled in the border and 
they could be given guns. They could 
also do the farming. 

About Information and Broadcast-
lng, I am sorry to say that the Minis-
try has not yet woken up to the 
emergency. I do not want to say 
more. I say this much with confi-
dence, with responsibility that the 
Infonnation and Broadcasting appa-
ratus is not still functioning in a 
spirit of emergency. What is the 
difficulty? I will give one or two 
instances. What is the difficulty in 
broadcasting, instead of light film 
songs and other songs, marching songs, 
patriotic songs which were in use 10 
Netaji Subhash Chandra Bose's I.N.A., 
songs like 'kadam kadam badhaya ja' 
and others? The Deputy Minister of 
Railways Shri Shahnawaz Khan 
knows very well. The Government 
must infuse a spirit. Netaji Subhash 
Chandra Bose called that spiritual 
training, not in the adhyatmic sense, 
but putting spirit into men and 
officers. They can be usefully adopt-
ed in this crisis-every day one song 
or the other s:> that the whole nation 
will sPiritu~lly march in this war 
effort. May I suggest in all humility 
that stamps in commemoration of the 
services of Netaji Subhash Chandra 
Bose, the great war time leader, 
should be issued now? His portrait 
along with Mahatma Gandhi's and 
along with the Prime Minister's-they 
were the big three of the National 
movement-should be exhibited 
almost ~n every place, everywhere in 
the country. All these three leaders' 
portraits should be exhibited in order 
to enthuse and ispire the people. 

May I also suggest tha t civil de-
fence programme is very importart? 
I am told that civil defence has been 
taken up in Assam. But, in Delhi, 

wherever I go, I do not see the at-
mosphere of war emergency, except 
that the people give money and 
bangles and golden jewellery. I do 
not know why. People go about their 
task as if nothing is happening in L.'le 
front far off, though it is a modern 
war and though the front line is far 
off it may also affect us. Therefore, 
I ~ould suggest that three things 
should ,be adopted almost at once, in 
different degrees. That is very neces-
sary. In every mahalla, in every 
town, in every city, it is very neces-
sary to start training first-aid volun-
teers. First aid is one thing. Second-
ly we must have fire fighting pro-
g;ammes. Fire-fighting appliances 
should be taught to all the people. 
We must have vigilance squads in 
every town, in every village, in every 
big bazaar to see that hoarders and 
profiteers do not take undue advant-
age of this terrible calamity of the 
nation. 

One or two things I have suggested. 
I come to the revenue raising part of 
the programme. The Government 
wants money, wants financial !esour-
ces. We are faced Mth the total 
mobilisation of the national resources, 
material, physical, psychological, 
emotional. Financially, is it not pos-
sible, is it not desirable, is it not 
necessary ~at at this time of emer-
gency, the Government seriously con-
sider whether prohibition should con-
tinue in force? If prohibition is 
lifted,-I make it clear for the dura-
tion of the emergency, not for ever 
-for the duration of the emergency, 
immediately, Rs. 200 or 300 crores 
every year will be available to the 
Go\·ernm.ent. May I also suggest this? 
In the last few weeks, we have seen 
what spontaneous outflow of good-
will and affection there has been for 
the Prime Minister and his Govern-
ment. Can you not capitalise on 
that? And is it not possible to im-
pose a very very negligble duty .... 
(InteTTUptions) . 

Mr. Speaker: Order, order. By his 
suggestion to lift prohi:bition, people 
have become impatient. . . 
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Sbri Hari VlsbDlI Kamatll: Thl!)" out by the Chinese Embassy, such as 
are happy; they seem to be happy. China Today and one other thing 

1IIr. Speaker: But prohibition is still 
there, and, therefore, surely, hon. 
Members ought to remain silent. 

SIbri Bari VlsbDlI Kamath: 
feel happy. 

They 

Does the House apprehend that if 
the Government imposes a verY slight 
and trifling duty on-l say it with 
great trepidation-saIt, for the dura-
tion of the emergency only, the peo-
ple would oppose it? The people will 
welcome it. The people would under-
stand it and appreciate it. Perhaps, 
then they may not like to go to eit!l~ 
the State Bank or any other bank. 
They will give them enough revenue 
in this way. 

In the end, I would refer to our 
relations with China The Prime 
Minister has always held, had held, 
when I saw him on the 20th October, 
soon after these reverses and when I 
put this queS'tion to him, he said that 
the time had not come for severance 
of diplomatic relations with China. 
I join issue with him on this point. I 
feel nOw that there is no useful pur-
pose which can be served by continu-
ing our relations or diplomatic ties 
with China. But if we cannot do 
that, I insist, and the whole House 
will insist that severe curbs and 
restrictions must be imposed on 
Chinese diplomatic personnel in Delhi, 
in Calcutta, in Kalimpong and 
wherever else they may be in India, 
IIDd no time should be lost in impos-
ing those cul'bs. 

I find from the papers that the 
Bank of China has been closed, and 
righUy it has been closed. It was 
high time that it was closed. But I 
find from the papers that the move-
ments of only Chinese citizens have 
been restricted. I do not know 
whether the movements of Chinese 
diplomatic personnel have been res-
tricted; if ~ey have not been restrict-
ed, then they should be restricted 
very soon. Along with that, the 
publications that are being brought 

should be banned; it is not that every 
copy should be examined and banned, 
but the publication of any pamphlet 
by the Chinese Embassy should be 
banned. 

There is just one more point, and I 
have done. Our relations with our 
South-East Asian neighbours have not 
been as strong as they should be; thl!)" 
may have been happy but not as 
strong as we would have liked them 
to be; because of our past weak-kneed 
policy towards China, they have lost 
confidence in us that India can come 
to their succour in any difficult,'. 
Now, it is high time to again approach 
them, and if 1 may use that hackney-
ed word, woo our South-East Asian 
neighbours, so that we can again build 
a mighty front against this rushing 
tide of communism. 

The Himalayas are not todav a 
physical barrier; they are not-a 
physical mountain. They are an ideo-
logical frontier between democracy 
and communism. The eternal snow-
capped sentinel of our sages, of our 
munis, of our rishis, ar in the langu-
age of our poet Rabindranath Tagore, 
"~ oq.f,rn- m<'I' ~'that Hi-
malaya ~is now the dividing line bet-
ween democracy and communism. 
And this communist conspiracy, the 
international commumst conspiracy 
must be scotched on the heights, not 
at the foot-hills of the Himalayas. 

The heart of the nation is sound. 
The heart of the Indian nation and 
the Indian people is sound. They are 
only asking for a strong, determined, 
courageous and dedicated leadership. 
When Gandhiji was with us, when 
Netaji was with us, and when Nehruji 
was marching shoulder to shoulder 
with those two great leaders, did not 
the nation respond? What was the 
secret of that? It was leadership, and 
again, leadership. And if that leader-
ship is forthcoming in abundant mea-
sure, I have no doubt in my mind that 
iihe people will respond and give all 
that they have, even their lives. 
Leadership must rise to the occasion, 
and give that kind of Jeadenhip to 
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this country. I hope that the Prime 
Minister who has done so much in 
the past for the country, worked and 
fought for the country in the company 
of Mahatmaji and Netaji, now after 
having streamlined his Cabinet, after 
having reshuffled his Cabinet to some 
extent-he may do a little more-
Should rise to the occasion and give 
such leadership to the Indian people, 
the men and women and children of 
this country, of this vast land. If that 
is done, then, as was said by one of 
the Sikh gurus in a different context, 
"~qr ~ :if":'fi" ~3i" our forty 
crores of Indians will be more than 
a match for the seventy crores of 
Chinese in their country, and we will 
drive them back. There is no doubt 
about that. I am sure about that. If 
that is forthcoming, under God with 
hope and faith, the nation will march 
undaunted. and avenge our ~everses, 

avenge those defeats of the past, the 
Shame and humiliation of the past few 
weeks, and will go on marching not 
merely to victory in war, but to a 
victorious peace, and that I am sure 
will corne within the life-time of this 
very Parl'iament. I am sure of that, 
and we shall all acclaim the victo-
rious peace. Jai Hind! 

Sbrl Mahtab (Angul): I have listen-
ed to the speeches of the spokesmen 
of all the Opposition Groups since 
yesterday, and I have thought within 
myself which points they were making 
out either for carrying out a policy 
or as the criticism. I am dividing all 
those speeches into two parts, first, 
their criticisms, and then their sug-
gestions. 

So far as the criticisms are con-
cerned, man of them have criticised 
the Government on two points, first-
ly, unpreparedness, and secondly 
trusting China. So far as unprepared-
ness goes, I think that the very fact 
that there is a basic difference bet-
ween the character of India and that 
of China has been Ignored. The basic 
difference is that while China hap-
pens to be a totalitarian country, 
India happens to be a democratic 
country. No democratic country ill 

and Aggression by China 

the past has ever remained prepared 
for war in all circumstances. On the 
contrary, it is the way of the totali-
tarian countries to be prepared ~or 
war and to invade the democratic 
countries who wake up later on after 
the invasion. The experience of the 
last war has shown that it was the 
Fascist countries that took the lead 
and had initial victories and the de-
mocratic countries later on woke up 
and defeated the Fascist countries. 
Here too, a similar situation has arisen. 

India and China carne to their own 
almost at the same time. When India 
became free, almost at the same time, 
China got the so-called people's rule. 
China began to build herself as a 
Power-State; she tried to build up 
her militar~ power. Here, in India, 
we declared ourselves as a socialist 
and welfare State. I think there was 
no opposition from any quarter to 
India's efforts to build herself up as 
a welfare State. On the contrary, 
this decision of India was hailed i. 
alJ quarters. The criticism was made 
then, and It has been made for so long 
that India is not made sufficiently a 
welfare State as the leaders and Gov-
ernment profess. If yt)u study the 
election manifestoes of the different 
political parties during the last gene-
ral elections, you will find that critic-
ism of the Government has been on 
the score that Government are not 
doing welfare work as much as they 
profess. That is t:he criticism whicll 
has been made. No criticism has ever 
been made that India was not build-
ing up her military strength. But, all 
the while, China was building up her 
military strength. So, that is the. ini-
tial difference. So, to criticise now 
and say that India did not prepare 
herself for war, I think, is not justified. 
It is not possible for any democratic 
country to prepare for war and to 
remain prepared for war always. Had 
this suggestion been made by anybody 
or had Government attempted to build 
India as a military State, I think, that 
would have been rejected by the peo-
ple outright. Therefore, the criticism 
on the ground that India was not 
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prepared for war is not justified. It 
is true that India was not prepared 
for war and I feel it was proper that 
she was not prepared for war; in fact, 
no country should be prepared for 
war, if it believes in democracy. 
Otherwise, there will be no demo-
cracy. 

Coming to the second point about 
China, I agree that the mistake that 
was committed was this, that Chinese 
communism was taken very serious-
ly. If one studies the history of 
China, one can easily see that Chi!'a 
has always been expansionist. It has 
never been contented within its own 
boundaries. Historically, it is not 
correct to say that China has crossed 
the Himalayas and invaded India for 
the first time. On the contrary, in 
the past, there have been many inva-
sions. Parts of Burma, parts of North 
India came under China. Tibet mar-
ched into China, and China has invad-
ed Tibet many a time before. That is 
the character of China, and that has 
been the trait of Chinese charac-
ter from the beginnillg of history. 
In spite of the exchange of saint. 
between India and China, China has 
always been an invading country. 
There is no doubt about it. That 
i. the character of China. If we 
study the history of the conduct 01 
the Chinese communists in the 
Cominform, we will find that they 
have behaved in a particular waY 
all along. They have used commun-
ism for their own purposes. There-
fore, we cannot blame communism 
as a whale for the present situation. 
Of course, one can use any ideology 
for one's own purpose. But if we 
dispassionately study the situation, 
we find that the Chinese have used 
communism for their own aggressive 
purposes, as they always have done. 
This is not the first time that Tibet 
has been overrun by China. Many 
times in the past Tibet had been 
overrun by China. Sometimes Tibet 
also had overrun China. This hap-
pened in the past, and it is happen-
Ing now. 

Reference has been made to 
recent invasion of Tibet by 

the 
China 

and India's attitude then. Here I 
must refer to the history as it is, so 
that there may be no confusion 
about it. What did the British do? 
They kept Tibet under their control; 
and they controlled China through 
Tibet. That was their policy. After 
the Chinese war in the middie of th .. 
19th century, it was the British who 
brought China under control. They 
controlled China through Tibet. If 
India had attempted that, she would 
have had to keep Tibet as a weak 
country. If Tibet is powerful, then 
also the northern border is in danger. 
Therefore, there is no point in criticis-
ing the attitude of India at the par-
ticular time. To expect that the 
Machiavellian or Chanakya theory of 
keeping neighbours always weak 
would be adopted is a different matter 
altogether. But democratically speak-
ing, we have to be prepared for all 
kinds of contingencies. This contin-
gency has arisen. Unexpectedly, 
practically a war is being waged 
against us. Therefore, we should pre-
pare ourselves now. There is no good 
making much of reverses which are 
inevitable in the initial stages for a 
democratic country. This happened 
in the last war. This has always 
happened so far as democratic coun-
tries go. To make much of reverses 
at this juncture only a few days after 
the invasion will not be helpful ill 
any way in the furtherance of the war 
efforts. 

Another point made was about 
trusting China. Nobody trusts any-
body in the world permanently. In 
spite of all watchfulness, in spite of 
guards all round and the police, bur-
glaries, thefts and dacoities take place. 
You just cannot eliminate these things. 
You cannot keep awake the whole 
night and see that no thief enters 
your house, because you are not 
trusting anybody. Similarly, this was 
normal political trust which India re-
posed in China; it was not that kind 
of trust. from the spiritual or moral 
point of view. To go about saying 
that we do not trust anybody is !lot 



Resolution re: NOVEMBER 9, 1962 Proctama.tion of Emef'genl!t/ 404 
lind Aggression bll Chi7wz 

[Shri Mahtab] 
always practical politics. So far a~ 

India's policy is concerned, I think It 
has worked very satisfactorily so far. 
Whenever any occasion arises, as the 
present one has arisen, we have to 
meet that situation. I agree that 
Chinese communism should not have 
been taken so seriously. We thought 
that China had become really commu-
nist. But it has not. The old China 
continues. I want to make that dis-
tinction. 

We are talking of international 
communism. We have seen that com-
munism takes the shape of the 
nationality where it is contained. 
This has happened everywhere. 
Therefore, communist countries go 
their own way according to their own 
national L,terests as the democratic 
countries go. We should not club all 
Communist countries together. 

But the point is that all of us are 
agreed-this has been expressed by 
everybody-that efforts must be made 
for a total war against China. There 
is ~ doubt that that China is a per-
manent danger. It was made clear 
time and again by the Prime Minister 
that the Chinese trouble is a perpe-
tual trouble, which is not going to be 
solved in a year or two or a few 
years. Then what has to be done? 
'!'hat is the question. 

Therefore, it is a question of 
defence. I must refer to this ques-
tion because in the past we did not 
Pay su1ll.cient attention to defence, not 
the Government only but the publk 
also. We thought that the problem 
did not exist. Durinlt the British 
period, they had what is known as 
the defence periphery. They located 
the defence of India on the one side 
in Suez and on the other at Singapore. 
So far as the north was coricerned, 
they located it. in Tibet. They did so 
because it was an imperialist country. 
A democratic country cannot think in 
tenns of that kind of defence peri-
phery. So the mind has to be ap-
plied to some other kind of defences. 

This is a long-range programme to 
build up India's defence. If we con-
sider the defence arrangements of tht" 
USSR or USA, we see that they have 
located their defence peripheries at a 
long distance from their countri~. 

Whether that is feasible for us and 
..... hether for that purpose agreemen~ 
should be arrived at with other CDUn-
tries is a separate question altogethe= 
quite unccnnected with the present 
situation. So far as the present situ-
~tion goes, elforts should be made fo~ 
an all-out war against China. Ther!.'! 
should be no double-thinking-thi> 
expression has been used and I am 
repeating it-on that score. 

Yesterday, my esteemed friend, Shri 
Frank Anthony, suggested some mea-
sures. But I do not think they will 
help us 11> win the war. If at all we 
desire to win the war within the 
shortest possible time, some other 
efforts should be made. The basi5 of 
that eIf?rt will be the building up or 
the morale of the people. We know 
what happened during the last world 
war. India was very much in th., 
midst of that war. We can easi~y 
compare the national discipline of 
other democratic countries and that of 
our country. We know our strength 
and our weaknesses. Here we must 
try to correct those weaknesses. War 
conditions bring forth the baser in-
stincts of human beings. PrOfiteering, 
blackmarketing-these occur during 
the war and during scardty. Let IHO 

imagine ourselves as engaged in a 
total wa.,. for years. Popular en-
thusiasm ~ hich has . displayed itself 
now must be sustained. The ad-
ministrat;on should be put on a war 
gear so that there will be no peace 
t:me bottlenecks in the rxecution 01 
policies. '!hen again, there will be 
~carcity of consumer goods. Thpre 
will be cc>ntrols. Then profiteerinc 
and blackmarketing will start. These 
things happened during the last war 
in India. 

So let us all try to develop natiOlWol 
discipline. Otlaerwise, it may !III 
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!·.appen, tIl lit the inequality which has 
developed now will be much more as 
war goes on and on. '!'hat is inevi-
selves against such a situation. From 
expenditure by Government the upper 
sections try to take advantage of the 
situation .. nd the people lower down 
s-uft'er. Therefore, let us guard our· 
selves ageInst such a situation. From 
now on, it should be clearly stated 
and publicised that people should be 
prepared for all inconveniences. It 
is easy for people who can afford to 
subscribe to the Defence Fund, to pay 
in cash or gold. ·But to sufter from 
inconveniences will be much harder. 
It is not SO easy to put up with incon-
veniences. Therefore, strict· national 
discipline has to be organised and in-
culcated from now on. Otherwise, we 
might find ourselves in great difficult-
:,.:;. Eve" after the war is over, we 
will find ourselves in many economic 
complications. This has happened in 
other countries; it may happen here 
also. 

Another thing is that the adminis-
tration should be put on a war gear. 
Let me cite an example-it is happen-
ing. Appeals have been made to the 
youths to enrol themselves in N.C.C. 
As soon as that is done, money should 
be provided for the colleges to takE' 
in these cadets in the N.C.C. 
Arrangements should be made for 
training them. If this does not take 
place, naturally there will be queues 
for registration but no register wiIl be 
maintained and people will go away 
disappointed. That situation might 
arise. 

Everything should be put on tiptoe 
condition. in such a way that there 
should be no difficulty at any stage. 

I know difficulties have arisen with 
regard to the deposit of gold and pay-
ment of money to the Defence Fund. 
For that simpler methods have to be 
devised. I am sure all these things 
will be done in course of time. It is 
very heartening indeed to see that !lll 
of us feel that such a situation has 
arisen and that we are goin,e: to meet 
it. 

I may be excused for mentioning 
one unfortunate thing. This situation 
is being made USe of for settling old 
inter-party fueds, and giving express-
ion to inter-party difterences. That 
should not happen now. All of LIS 
are agreed that a situation has arisen, 
and here is a Government, there is 
no question or doubt, which alone can 
lead Us to success. That being so, 
whatever criticism is made is just as a 
sort of complaint, as far as I under-
stand. So, we should not make use of 
this for our party activities till the 
emergency is over. The concern of 
all political parties should be the fur-
therance of the war, and the implica-
tions of that war effort should be 
clearly and precisely stated so that 
each party, each individual, knows 
what it Or he should do to further 
the war effort. The Prime Minister 
has said that the farmer contributes 
to the war effort by cultivating well. 
Similarly, instead of merely saying in 
a general way, it should be clearly 
defined for all. Particularly in an un-
developed and poor country like India, 
total war can be fought only with that 
kind of organisation. Success depends 
upon human energy, brain and money. 
So the human energy has to be orga-
nised. We say that China has a 
greater population than India. I do 
not think the population works so 
much in this. It is really the organi-
sation which works. China was a big 
country even long ago but it was not 
organised and so it was weak. Now it 
is organised, and so it is strong. They 
have made use of the communist 
machinery for organisation. There-
fore we should be organised in such a 
manner that the mere strength of the 
population will not matter much. 
China has invaded India many a time 
before and has failed. This time also 
she will fail. there is no doubt about 
it. 

It has been repeatedly said that we 
must drive out the last of the Chinese 
invaders from our territory. But 
perhaps that ·will not be enough. We 
should take steps to see that this does 
not recur in future. We should have-
recourse to some International under-
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standing to see that China is contain-
ed within its own limits; that the ex-
pansionist tendency of China is check-
ed by some international control. 
Otherwise, China is likely to do the 
same thing again. We cannot always 
have a strong military defence, a 
million strong, on the northern border 
to guard against China. There should 
be some international check against 
this kind of unprovoked and massive 
attack. However, that is for the 
future. Bu t today all our efforts 
should be directed against one thing, 
the winning of the war at any cost. 

Sbri A. P. Jain (Tumkur): All 
through history, and may I say up till 
recently, the defence policy of India 
has been governed by the fundamen-
tal principle that the Himalayas are 
guarding our northern frontiers. If 
we look at the history before the 
British, Alexander crossed the nor-
1hern border and then the battle for 
the defence of India was foueht in the 
plains of the Indus. There have been 
three battles fought on the plains of 
Panipat. It was only the British who 
adopted a somewhat new strategy, 
namely of building their check posts, 
their defenx:e posts, in the Himalayas. 

We have been following the same 
policy, and particularly in the eastern 
border we never felt that China was 
going to attack India on a mass scale. 
Today a situation has arisen when we 
must change our strategy. The mass 
attack by the Chinese on the eastern 
frontier has made it clear that India 
'Stands in need of a revision of the old 
policy. We must now prepare our-
selves to fight in the high altitudes of 
the Himalayas, and for that purpose I 
suggest that a committee of some of 
the leading Generals, both in service 
and retired should be set up to find 
out new pl~ns for a fight in the high 
altitudes of the Himalayas. 

In order to understand the real 
situation and prepare ourselves for 
the future war, we have first to under-
stand what really are the objectives 
behind the attack at China. Is it 00-

cause we have done something against 
China which has angered China and 
infuriated that country against us? I 
submit that all through our attitude 
towards China has been very friend-
ly. India had entered into a pact with 
China recognizing the principles of 
the territorial integrity and of 00-
existence as far back as 1954. We 
have always supported the cause of 
China in the United Nations, that 
Communist China should be repr€'-
sented in the UNO. We have also 
settled the question of Tibet according 
to Chinese satisfaction. It therefore 
does not stand to reasOn that what 
China is doing today is due to any-
thing that we have done in the past. 

Then the question is one of terri-
torial expansion. China had prepar-
ed maps in which it claimed about 
50,000 square miles of Indian territory. 
Is China now fighting the battle in 
order to take 50,000 or a little more 
of our territory? I submit that can 
not be the reason. Of course, the 
Ladakh area has a certain strategic 
,'alue for China, but so far as the 
other areas are concerned, they are 
mostly uninhabited, and even where 
they are inhabited, there is mit much 
population. They are not of much 
value to China. We have, therefore, 
to go deeper to find the reasons why 
China has been behavinc in this 
manner. 

China has a faith in the inevitability 
of the third world war. China does 
not believe in the principle of co-
existence. China has been always 
an expansionist country. China has 
been jealous of the growing import-
ance of India. China has been jeal-
ous of the economic development of 
India, and it has therefore started 
upon this attack to humble India. 

If proof of this were needed, there 
is ample evidence available. On the 
27th October, the organ of the Com-
munist Party named Jenmin Jih' Pao, 
published a statement, which was 
translated by another Communist 
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Chinese agency, Hsinhua and also 
broadcast. That article makes a 
severe attack upon Pandit Jawaharlal 
Nehru. They know what Jawaharlal 
Nehru means to India. They know 
what Jawaharlal Nehru means to the 
free world. They know what Jawahar-
lal Nehru means to democracy, and 
therefore they want to demolish 
Jawaharlal Nehru. and in that article, 
which explains the Chinese thinking 
of today, they have made a very 
severe attack upon Pandit Jawaharlal 
Nehru. Again, they have also 
made mention of the importance 
which India is gaining among 
the neighbouring countries, the 
influence which India is gaining 
among the neighbouring countries. 
The statement accuses Nehru of an 
attempt to establish an Indian sphere 
of influence in Asia that "WOUld far 
surpass that of the colonialist system 
formerly set up in Asia by the British 
Empire". Indian ruling circles headed 
by Mr. Nehru, it says, have sought to 
control the economy and trade of 
countries around India and have de-
manded 'absolute obedience'. The ar-
ticle charges Ind1a of still being subject 
to imperialism. It says that imperial-
ism still retains its economic strength 
in India and foreign capital is still in 
control of many plans of the economy. 
It accuses India of exploitation of the 
masses and says that the large-scale 
struggles waged by Indian workers and 
peasants in recent years illustrated the 
incessant sharpening of social contra-
dictions within India and that in con-
fticts between the masses and the 
authorities, 3784 persons have been 
killed. 10,000 wounded and 50,000 jail-
ed. Some leaders of the Communist 
Party who shared the Indian national 
point of view have been called quis-
lings. Shri Dange is one of them. 

Shrl S. M. Banerjee (Kanpur): They 
announced it. 

Sbri A. P. Jail!.: Yes. These charges 
which come from one of the important 
organa of China make it clear that this 
war is not merely a military action but 

and Aggression by China 
it has social and political content be-
hind it. Shri Kamath said this war 
was due to the communist conspiracy. 
The Chinese variety of communism 
is not the same as the Russian; China 
does not agree with Russia on the 
policy of co-existence. In fact when 
Russia withdrew its missiles from 
Cuba, China was critical of Russia' 
it wants a third world war. That ~ 
the approach of China. When 
Khrushchev avoided it, China was 
critical of him. I am not prepared 
to accept that this is as a result 01 
any conspiracy between the commu-
nist countries. But China has bee~ 
following the path of communism and 
want. by force to spread its variety 
of communism in the rest of Asia. Be-
cause India is one of the countries 
which has been withstanding it by 
adopting democratic means, China has 
started this attack on India. 

• 
We know that we are facing an 

unscrupulous enemy and that we must 
be prepared for a prolonged war in 
a territory for which we had not been 
prepared for the British strategy of 
war was never. based on mountain 
warfare in the high altitudes and we 
were ru>t prepared for it. We had 
put up some of the defence posts but 
we were not prepared for a big and 
full-scale war in those regions. Dur-
ing the course of his speech, my bon. 
friend Shri Dhebar gave some of the 
justifications as to why we sul'lered 
some reverses in Our fight in the east-
ern sector. There is a defence line of 
about 1500 miles and the Chinese who 
are attacking that line have an ad-
vantage of choosing the weak points 
and making their onslaught. But 
this is nothing new. In all the wars 
the attacking country has an advant-
age against the attacked. For instance 
in the Second World War the Rus-
sians were called upon to defend a 
muchl longer defence line extending 
from Lenin:grad to Stalingrad; yet 
they did it. Even today when the 
nuclear weapons have taken the 
place of the old conventiona! 
weapons, when missiles can reach their 
targets within less than a minute, 
defences have been put up by coun-
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tries radars and s1gnals have been 
established so as to meet the missiles 
and! attackj them; in less than a 
minute. Therefore, we can and we 
should prepare for the defence and 
we must be prepared for a prolonged 
W&r! against an unpredictable enemy 
extending over a long line of defence. 
Maybe, in certain cases, at certain 
points we may meet with reverses but 
allover the line we must be able to 
meet the Chinese effectively and 
strongly. 

Shri Ranga had attacked the policy 
of neutrality. He said Panchsheel 
had gone in the air. I was sorry to 
hear the strong attack which he made 
against our policy of neutrality, 
against panchsheel. What is the alter-
native? Should we say that co-exist-
ence should, not be accepted.as a 
principle in internation'al affairs or 
that territorial integrity of the nation 
should not be observed? The prin-
ciples underlined in panchsheel are 
permanent principles; we believe in 
them. There is a tragic similarity bet-
ween, the outlook of China which had 
flouted panchsheel after acceptinl\' it, 
and Shri Ranga who opposes those 
principles. These principles are good 
not only :for India but for the rest of 
the world and I think it will be some-
thing tragic and sad if India had at 
any time to give them up. Fortunately, 
we are not gIDing to do it. 

He also said that he could not 
understarld oon-alignment. It is a 
term which has been very well under-
stood. We are neither on the side of 
one bloc nor of the other bloc but we 
take the situations on the basis of 
certain principles of morality and well 
understood nationalism when the 
occasion arises. There is a much 
better understanding of our stand of 
neutrality allover the world and even 
countries like the United State.! and 
Great Britain which were at one time 
critical of our policy of neutrality rea-
lise today its efficacy much more. I' 
happened to be in the United States 
only a few days ago and in the State 
Department, amoIII the elites and also 

and AggressioR bll China 

the common people there ill an appre-
ciatien of India's policy of non-align-
ment. Of course there are persons 
who would like India to join the west-
ern bloc with all its implications. As 
a neutral country India has been suc-
cessful in bringing about compromis-
es and settlements on many an 0cca-
sion between different countries. India 
has yet to play an important role by 
remammg non-aligned. Sensible 
,people, who understand international 
politics, feel that India has yet an im-
portant role to play by retaining its 
policy of non-alignment. In Great 
Britain the whole of the Labour party 
suPPOrts India's policy' of non-aJ'·' 
ment and. the majority of the Con-
servative Party also supports India's 
policy of non-alignment. It is clear 
from the fact that these countries 
have offered arms and other help they 
have imposed no other conditions. 
May I refer to a report in the Hansard 
in which Prime Minister Macmillan 
is reported to have said about India: 
"What they ask us to do to help them, 
we will do." 

14 brs. 

Now, it is a noble gesture OIl his 
part. Englishmen have realised the 
realities and they do not want to im-
pose any condition. The same is the 
attitude of both the State Department 
and the majority of the people in the 
United States. They know the 
righteousness of the Indian cause. 
They want to help India. They 
feel that India's case is not only 
that of India but of all the democra-
cies. Therefore, it is for the demo-
cracies to give India all the help and 
in such a manner that India wants. 
They do not want to impose anything. 
They do not want to lay down any 
condition. But they want to give this 
unconditional help in the manner that 
India wants to. They have great res-
pect for the attitude which India bas 
taken in rejecting the Chinese ofi'er of 
PI!IBC8 !le1!blement. They feel that 
India was quite justified in rejecting 
the Chinese ofler which was not bas-
ed OIl the correct principle, for, tbe 
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Chinese offer was something like this: 
what is mine is mine; what is thine 
.is subject to negotiation. Now, that 
is no offer. There was much greater 
appreciation and there was great ap-
preciation of the alternative offer 
which Shri Jawaharlal Nehru made. 
'That is, the parties should revert to 
the position as It existed prior to 8th 
September. 

In fact, this was an offer which by 
itself is ~ of India's peaceful 
approach and desire not to go to war, 
but to settle the things peacefully. No 
condition was. imposed. In fact, we 
wouldi have: been; fully justified in 
asking for some better guarantee in 
addition to reverting to the position 
which we, occupied on the 8th Sep-
tember. 

There is also a great appreciation 
for India's decision to buy the arms 
that we need on a commercial basis. 
There is no doubt that we- are not 
prepared with arms. Modern battles 
are not fought with .303 guns. Those 
obsolete weapons were gOOd enough 
for the 1914 war, but even in the latter 
part of the 1914 war, fast firing wea-
pons! came into vogue. The second 
world war wasi fought with tanks, 
with aeroplanes and with fast firing 
weapons such as bren guns, sten guns 
and machine guns. The futUre wars 
in the western world will not be 
fought even by the fast firing wea-
pons. They will be nuclear warheads 
and rockets. So far as we are con-
cerned. we want only fast firing arms. 
In the western world they are now 
obsolete weapons. There is any 
amount of them lying in store both in 
the United Kingdom and in the United 
States of America. 

In our preparations we shall need 
many things. For instance. we shall 
need material for transport. It is a 
hilly country. and we will need sad-
dles. There are large numbers of 
.. addle, available. We shall need 
Bailey bridges and also motor vehi-
cles. trucks, etc., besides aeroplanes 
All these things can be made avail-
able in Any quantity from the west-
-ern world and elsewhere. For com-

munications, We shall need walkie-
talkies, loud-haulers and other ins-
truments of electronic communication. 
We shall also need Large supplies of 
tent hospitals and medicine.>, etc. For 
the hilly warfare, We shall need tanks 
and clothing, etc. 

As regards w(!apons, it is quite dear 
that we require the fast firing wea-
pons and sten guns, bren guns, 
machine guns, mortars and anti-air-
craft guns. These things can be 
arranged for. The Indian soldiei' has 
been a brave soldier. He has fought 
in terrains where the soldiers of 
other countries in the world which 
enjoy more reputation could not fight 
successlfully. The Indian wldiers, 
provided with proper type of arms, 
will be able not only to halt the 
Chinese but to drive them back. 

There is .also the question of the 
attitude that is adopted by some other 
countries. Many hard things have 
been said about Russia which, I 
think, are rather unfortunatE'. It is 
true that Russia has supported the 
Chinese peace offer of each party re-
ceding 20 kilometres from its present 
position. We do not like it. But then 
we should not forget that Russia was 
in a particular situation at that time. 
There was the Cuban crisis and Russia 
had to give consideration tt) Chinese 
sentiments .and it did not want to 
quarrel too much with the Chinese at 
that time. Besides that, in spite of 
what has happened, Russia hag not 
said anything condemning India or 
supporting the Chinese stand vis-a-vis 
India, namely, with regard to the 
attack. Therefore, the proper policy 
for us is not to make more enemies. 
We should not adopt a policy of only 
blacks and whites. There. are also 
browns in the world. There are pe0-
ple who may be giving us actIve aid; 
there are ;people who could be neu-
tralists, and there are people who will 
be opposed to us. We should not say 
things and adopt a: policy and do 
anything which may provoke people 
who can remain brown and not be-
come red. So far as Russia is con-
cerned, at present, I do not see any-
thing hostile in the attitude of Russia. 
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There was a little hissing wht!n Shri 
J 3waharlal Nehru referred to Russia 
as a friendly country. 

An. Hon. Member: Are we g~tting 

weapons from Russia? 

Shri A. P. Jain: Weapons have no 
ideology. If Russia gives us '""eapons, 
WE' should take them. (InterTtlption). 

Mr. Speaker: Order, order. V{eapons 
should not be taken up inside! 

Shri A. P. Jainl Whether we de-
pend upon Russia or not, we should 
not say things which may irritate 
Russia and which may throw Russia 
on the side of the Chinese. That is 
alJ I am saying. I do not say any-
thing else. (Interruption). 

Mr. Speaker: Let us not say any-
thing but only hear the hon. Member 
speaking. 

Shri A. P. Jain: There is then the 
question of our attitude to\Vards 
Pakistan. In Pakistan many things 
have been said which .are regrettable. 
1 saw in today's newspapers that 
Gen. Ayub has sent some communi-
cation to Shri Jawah.arlal Nehru in 
which he has expressed some friendly 
feelings. I do not know exactly the 
contents .oI! that communication. W~ 
must be clear in our minds tha t 1:0-
wards Pakistan we should not take 
up an attitude which may be an ini-
tating attitude. 

As regards Pakistan. a great respon-
sibility lies upon the United States of 
America. It was the United States of 
America which gave them jet planes; 
and atomic warheads, and when we 
objected to it, we were given an as-
surance that these weapons had been 
given not to be used against India but 
in order to combat the Sovict menace 
from the north. It is up t(\ the United 
States of America to see that that 
understanding which they gave us 
is fulfilled and that Pakistan does no\ 
take any advantage of our ;nvolve-
menL I 

Sir, I am quite confident that the 
Indian soldier, properly equipped with 
modern arms, would be able to pro-
tect the frontiers of India. There has 
been a tremendous response from the 
public. There is no difference ill this 
country. We all stand united: we all 
stand as one, consolidated and integ-
rated as never before, and that is a 
great sign and an encouraging thing. 
There is hardly any diffe~('nce 1>1 
opinion. We are sure that with public 
support, with !>Ublic enthusiasm and 
with the brave soldiery, we shall be 
able to combat this great threat on 
our eastern frontier. 

Some amendments have been given 
by some hon. Members which gene· 
rally place. some limitations on the 
power of Government. Wars are ool 
fought like that. During a war, you 
have to place complete trust in the 
men who are In charge of the affairs. 
Shri JawaharJal Nehru has taken the 
war preparations and the fighting in 
his hands. Every Indian has confi· 
dence in him. He has taken India 
ahead from stage to stage. He is 1lw 
accredited leader. He enjoYil the full 
faith of the country. So, I would re-
quest hon. Members who have given 
notice of amendments to withdra.w 
them because the war can be fought 
only 'by placing full trust in the lea-
dership and by giving it full powers. 

There is one part of the amend· 
ment o~ Dr. Singhvi where hp hit<' 
said: 

"This House welcomes the as-
sumption of the defence portfc llO 
by the Prime Minister at this cri-
tical juncture of our national his-
tory and pledges its full and un-
failing support to him in the hour 
of this national emergency f(Jr the 
defence and safety of our 
country." 

I would suggest that this may be 
accepted by the Government and 
incorporated as a part of the main re-
solution, which will be formal ex-
pression of our faith and u-~st in the 
leadership. 
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Mr. Speaker: HOll. MemDt,r" shu lid 
realise that only leaders were entitled 
to 30 minutes. Other Members will 
have to take only 15 minut.,s, parti· 
cularly the Congress Members, so 
that a larger number can be accom-
modated. 

Shri Vidya Charan Shukla (Maha-
samund): Mr. Speaker, Sir, the :.tmos-
phere in our country today is electri-
fied. We .are an awakened nation 
and whatever weaknesses we might 
have had in our national con,Pious-
ness are fast disappearing. 

14.13 hrs. 

(MR. DEPUTy-SPEAKER in the Chair). 

The inherent strength and unity of 
India is more in evidence toelay than 
at any other time since independence. 
The calibre of our people and at our 
soldiers has been proved to the hilt. 
Those people who were doubting the 
strength and character of our people 
today are full of praises for the!!" 
qualities of oor people. The Prime 
Minister has given suc:-h a tremen-
dously inspiring lead to the country 
and to the people that we are remind-
ed of those glorious days of Quit India 
movement of 11142. 

UnfortunatelY, during this time of 
national ernergeBCY. some of the re-
adionary parties of our country. if I 
may say so, are trying to utilise this 
opportunity to question the very basis 
of our strength and progress. The 
Swatantra Party spokesman yesterday 
criticised planning. They call the 
Planning Commission a useless body. 
They even question the non-aligr.mer:t 
policy of the Government, which is 
the greatest source of strength today 
inu the world as far as we are con-
cerned. The mor.al and physical sup-
port we are getting from all over th", 
world is mainly because we have been 
able to follow our non-alignment 
policy in a proper and justified man-
ner. These reactionary circles are 
also trying to get into our civil defence 
attempts and not with very ltOOd in-
tentions. Their intention is mainl~' 
to decry the basic policies that O\'r 

Government and OUr nation nov·, 
been following. I would requ,-',t the 
House and the Government t., be 
very careful .. bout this matter 

About the communists, lots of things 
have been said. They have passed a 
very good resolution and theiT leader 
here made a very good speech. But 
the fact remains that it is a half-way 
house. There is no question of half-
way house as far as this emergency 
in the country is concerned. Either 
they are fully with the Government in 
the war effort OT they are not in it. 
A party which is divided within 
itself-some factions of the party sup-
porting the Govemment and the other' 
factions opposing it-cannot be trusted 
for any purpose in this country. They 
have to be taken on the same footing 
as the Chinese. 

It is absolutely ununderstandable 
when people begin to rave about past 
mistakes. Is this the time when we 
should criticise in this House what~ 

was done and what was not done in 
the past few years? The country today 
expects us to give a constructive lead 
and tell them wha.t should be done 
and how we have to organise ourselves. 
This is the time for us to give a cons-
tructive and powerful lead and not 

·engage ourselves in post mortem, That 
may be useful and a time will come 
for that; this is not the time when 
those things have to be done. 

The PSP spokesmen have always 
adopted the attitude of "I told you so", 
"we have been warning about it" and 
so on. As a matter of fact, these 
things have been very well-lmown-
what Mr. Kamath said. The Prime 
Minis~er himself has very clearly 
explained in his speech yesterday that 
we were prepared for all eventue:.lities 
of a border clash, ':lUt a full-scale war' 
was not even imagined by the PSP 
leadership or by anybody in this 
country. I have been carefully follow-
ing the speeches and I do not remem-
ber anybody having said that they 
expected full-scale war to be launched 
by China on OUT country. 

I would request the Government to 
be prepared for all eventualities, parti-
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cularly fOr full-scale war. A full-scale 
war cannot be fought without a proper 
and strong air force. Air force is our 
utmost necessity. Apart from what 
we are doing to meet the present 
emergency short-term requirements of 
our army in regard to light weapons 
and infantry weapons, we should 
build up our air force. We cannot 
build up our air force in a few weeks 
Or months. Un Ices we take proper 
steps to build up our air force, we 
will be again caught napping. If China, 
which is supposed to have one of the 
largest and strongest air forces in the 
world, launches a full-scale attack or 
when we launch OUr offensive, if they 
strike back with all their might and 
if we are again caught napping in this 
vi tal sector of air force, that will be 
disastrous. Therefore, I would request 
the Government to pay heed to this 
and build up our air force, which is 
extremely vital fOr our defence. 

I would submit that nothing should 
come in the way of our securing the 
necessary war material. No ideology 
should be allowed to come in. We 
must go all out to secure the weapons 
of war from whatever sources and on 
whatever terms we can get them. It 
is not a question of any ideology or 
even money. The question is to pro-
vide OUr fighting forces with adequate 
weapons. It is a matter of the 
country's independence. It is not a 
question of giving up our princi-
ple. I do not want our country's 
honour, prestige or principle 
to be bartered away. But the weapons 
of war are available. We have just 
to ask for them. Apart from the 
short-te~m requirements of OUr armed 
formes, I have not yet seen any evi-
dence of our having asked for anything 
else. We have to ask for tanks, fighter 
planes, interceptors, bombers, etc. We 
have to get them and train our people 
to operate them. We have to put their 
efficiency on a war footing. This must 
be done as soon as possible, because 
this contingency can arise at any time 
and our armed forces must have the 
necessary sense of security to fight 

with a fulI heart. 

The question of organlSlng civil 
defence in OUr country is extremely 
important. Mr. Kamath touched upon 
it briefly. I must submit that to impart 
the necessary sense of urgen_cy in our 
people, to give our peoples' efforts a 
sense of direction, this organisation of 
civil defence is extremely important. 
Apart from giving outlet to the 
people's energy and enthusiasm, it will 
provide a second line of defence. When 
the active people, the fire brigade and 
other such services are obliged to go 
over to the front, there must be 
another line ready to take their 
places. There must not be any con-
fusion in case of any grave emergency 
Or an all-out war breaking out. What 
we want is that there must be a pIa. 
ready for the essential services like 
sanitation, communication, water sup-
ply, electricity, fire brigade and all 
these things to be replaced by civilians 
at a moment's notice. It is not wise 
\0 wait fOr an all-out war to break 
out and then begin to prepare a plan 
fOr it. We must plan now and every-
body must be told what they are 
expected to do in a particular con tin-
gellCy. Unless this is done, I am 
afraid there would be lot of confusion 
:f an all-out war is broken loose on 
our country. We hear a lot of talk 
about all-out war and driving them up 
to Tibet etc. But those people who 
have talked about all-out war have 
not a single thing in their own area 
to organise civil defence. It is up to 
the Government and to our Prime 
Minister to give a lead to the nation 
on this as quickly as possible. 

The question Of air-raid precautions 
is also extremely relevant here. 
Literature'must be prepared to tell the 
people how to saVe themselves in case 
of air-raids not only in the border 
IIreas where fighting is going on but 
even in the northern Indian regions 
near about. Literature must be pre-
pared so that everybody knows about 
it. It will not creak any panic in the 
country. These are necessary precau-
tions that must be taken. All these 
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eomingeneies must be antieipated and 
IVe must be ready far all these things. 

The brave talk of Jan Sangh Mem-
bers and the' Members belonging 10 
the Swatantra Part)' reminds me of 
their role in 1942. At least some 
people of Madhya Pradesh whom I 
know were, during the 1942 move-
ment, licking the boots of the British 
when our country was fighting the 
British imperialism and domination. 
These are the people who now come 
up and say that we must do this and 
do that. 

Shri Bade (Khargone): In 1942 
there was no Jan Sangh at all. 

Shri Vidya Cbara:n Shukla: But the 
m.embers belonging to Jan Sangh 
today were alive at that time. I am not 
talking of Jan Sangh or the Swatantra 
group today. They were all alive in 
1942 and I remember the role that 
they played. I am sure this waa the 
pattern ail over the cOWltry. We can-
not take them too seriously when they 
talk about a big war agains China and 
show their patriotism here. 

Shri Maurya (Aligarh): Such 
people are greater in number in your 
Congress. 

Shri Vidya Charm Shakta: TheJ' 
have infiltrated into Congress from 
your ranks (Interruption). 

Sir, I would like to appeal to the 
Government to conclude this session 
as early as possible. We want to go 
back to our constituency and work 
for the betterment of the nation and 
to organise civil defence. We must 
disperse from here as soon as possible, 
and I agree with what Shri Kamath 
has said that this session should be 
as short as possible, perferably only 
for a week. 

Shri Manoharan (Madras South): 
Mr. Deputy-Speaker, Sir, I rise to 
speak on behalf of my party-D. M. K., 
to say some few words on Chinese 
aggression and our attitude towards 
it. 

Very emphatically, categorically and 
spontaneously enough, the revered 

1984(Ai)LSD-7. 

leader of my party, Sh:ri C. N. Anna-
durai, immediately after his rel_ 
from the jail, through a statement baa 
said that D.M.K. will strengthen the 
nands of the Prime Minister of India 
to drive out the Chlnese forces fl'ODl 
this soil. My leader has announce4 
that D. M. K. is prepared to shed and 
donate blood, fund, sweat, tears and 
toil. dn the top of it, he has assured 
the Government that D. M. K. will 
subordinate its interests to this noble 
cause and suspend our ideological 
agitation till the naked Chinese 
imperialism vacates from IndiaJI. 
territory. 

I, with pleasure, would like to 
emphasis my leaders statement and 
assure to the House that we are ready 
to give our unqualified, unconditimai 
support to the Government of India 
in this great purpose. Whatever 
might we have, that will be at the 
disposal of the Government of India. 

Everyone knows, that India is OR 
the brink of war and we are facin& 
a sort of crisis which is unknown 
hitherto to this country. Mter 
independence, this is the first time in 
a sort of crisis which is unknown 
the history of India that the liberty 
of this country is at stage, and there 
is the President's Pr<Jclamation of 
Emergency and the Defence of India 
Ordinance. The danger is at sight, 
we are on the precipice of disaster; 
clouds of war are gathering round and 
the sword of Damocles may fall at 
any time. 

Our complacency has received a rude 
shock; our deep slumber has heeD 
given a terrible kick. Now the coun-
try wakes up, wakes up eternally, and 
hereafter it will have no sleep, no 
rest, til! the wicked, dirty, Chinese 
imperialism is ousted from India. 
Differeonces, sharp or petty, are 
thrown to the background in between 
parties as well as Government. The 
entire countrv is prepared itself to 
meet the onslaught of Chinese aggres-
sion. 

Mr. Deputy-Speaker, aggression in 
any from we condemn, because it is 



423 Resolution re: NOVEMBER 9, 1962 Proclamation of Emergency 424 

[Shri Manoharan] 
based on perverted mind it is usually 
associated with fear and inferiority 
complex. Aggression defies morality 
and denounces human values. The 
life-blood of aggression is expansion-
ism. The lullaby of imperialism is 
aggression. It is a state of weak mind. 
Therefore, Sir, the p~esent Chinese 
aggression is nothing but a reflection 
of the inherent weakness of the think-
ing calibre of the Peking Government. 

Sir, it is well known, yesterday the 
Prime Minister also told this House, 
tb.at India has been genuinely all along 
v1p.?d;ng and fighting f()~ tl'e c;;use of 
the People's Republic of China to be 
included in the world body-the 
United Nations Organisation. The 
reason stated by OUr Prime Minister 
was convitlcing. He said that our 
principle is that a country like China 
which is big in size and bulk in popu-
lation should be included in the U.N.O. 
and then only the question of disarma-
ment can be a reality. Further, the 
world body Eke the U.N.O. should 
have a represootative colouring 
reflecting the shades of opmlOn all 
over the world, however bitter they 
might be. 

India, all along, therefore, stands 
by its noble principles and conviction. 
Every year, unmindful of the results 
achieved, India has fought for China 
even at the risk of 10sil1g its friend-
ship in western countries. 

If my memory is correct, ir. 1958 
Chou-En-Iai, the Prime Minister of 
China paid a visit to India. A warm 
reception was given to him by India. 
"Hindi-Chini bhai bhai" had its origin 
from that time onwards. The frioodly 
and intellectual fusion of these two 
countries of ASia delivered a notable, 
historic and beautiful child. The 
name of the child is Panchsheel. 
Events, unfortunately, took a different 
turn. Now the child is disowned by 
the Prime Minister of ChiIla. Putting 
it in another way, the two heroes of 
Panchshee1 are our Prime Minister 

and Aggression by China 

and the Prime Minister of China. 
Naturally, our Prime Minister still 
remains a hero. Mr. Clmu En-Iai has 
turned himself a villain. Always the 
fate of a villain is obvious! 

I only pity Mr. Cohu En-Iai. I should 
say this for, after having known the 
sincerity of India towards China, hav-
ing understood the friendly altitude 
of India, having felt deeply the inti-
macy and democratic way of life of 
this country, the imperialistic design 
of China to innde India is the un-
kindest cut of all. With your permis-
sion, Sir, I accuse China unscrupulous, 
ungrateful, untrustworthy and, what 
more, uncivilised! 

I am prOud of t.'l.inking that in Asia, 
India is the only biggest democracy 
surviving. While Our neighbours, big 
and small, have switched over to some 
other forms of government, India 
solidly remains democratic-thanl'.s to 
the temperament of the people and thE' 
profound conviction of our Prime 
Minister. 

Let Us not fail to face facts. Now 
our democracy is in danger. Danger 
comes from China, which has been 
friendly some years back. We are of 
the opil1ion that the war is on ideo-
logical ground,-a war between demo-
cracy and imperialism. Imperialism 
is quite alien to OUr nature. It is quite 
despicable a dogma to be chewed and 
digested. It is a philosophy to be 
eschewed in toto. It is as outmoded a 
dogma as it is unnatural. Therefore, it' 
cannot have roots anywhere in the 
world today. Unfortunately the 
decaying spirit of imperialism is rais-
ing its ugly head in China. We are 
certain, the last nail to the coffin of 
imperialism is going to be struck by 
us. I am only glad that China offers 
a good opportunity to this effect. 

Day in and day out, propaganda 
carried on by China is heaping up. 
Much about valour, bravery, strength 
and immolation is repeatedly stressed 
by the People's Republic of Chilla. But 
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such empty talks from Peking produce 
only laughter in me when I remember 
that their so-called might, bravery and 
military strength did not have any 
effect on Chiang kai-shek of Formosa. 
Fellows who do not have the guts to 
touch Formost, a tiny island, are talk-
ing so much about strength. China 
eould not touch Formosa because the 
American Seventh Fleet is there. The 
only language that the Government of 
China knows of, I think, is the boom-
ing of guns. They try to take advan-
tage of peaceful countries like India. 

As our Prime Minister rightly said, 
we accept the challenge and we have 
decided to catch the imperialist bull 
by the horns. No other way is left 
excepting to meet the situation. No 
country can be peaceful at the cost 
of its honour, as no woman can be 
grateful at the cost of her chastity and 
ao man can be gratefUl at the cost of 
his self-respect. The self-respect of 
India is in danger. The chastity of 
India is placed under jeopardy. The 
honour of this land of democracy is 
in peril. 

China, through its invasion of India 
which has pinned its faith to non-
violence, peace, mutual UIlderstanding 
and spirit of toleration, has created 
irritation and the people of the world 
are led to believe that Marxism-
Leninism is associated with the policy 
of expansionism and therefore it is 
incompatible with decency, dignity 
and all human values of mankind. Red 
China has now become a potential 
danger to the very ideology of com-
munism itself. 

Sir, the co-operation of D.M.K. is 
spontaneous.. The moment my party 
leader exhorted our people to donate 
funds it was, and is, forthcoming. For 
donating blood thousands of young 
and energetic people are rushing. Our 
cine star M. G. Ramachandran, 
Member of the Legislative Council, 
Madras and also a member of my 
party's General Council, has donated 
Rs. 50,000 to the National Defence 

Fund, and another Rs. 25,000 will .~ 
forthcoming very soon. Another ciri~ 
star Mr. S. S. Rajendran. Member of 
the Legislative Assembly, Madras has 
donated Rs. 10,000 and his actress-wife 
has given Rs. 10.000 more for this fund. 
Our D.M.K. Members in the Assembly 
of Madras have announced their deci-
sion to donate a month's salary to the 
National Defence Fund. 

With pleasure, let me announce on 
my party's behalf that we, the D.M.K. 
Members of Parliament, have decided 
to give a month's salary to this noble 
cause, however humble the amount 
might be. 

Sir, let us channelise the present 
upsurge of our people in the right 
direction and conserve our energy for 
the fullest utilisation of the cause of 
peace, democracy and the victory of 
oUr country. 
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Shri Hanumanthaiya: Mr. Deputy-
Speaker, Sir, the hon. Prime Minister 
in his speech made a masterly analysis 
of the presetlt situation. His analysis 
could not be improved upon. He said 
that we are at the turning point of 
human history. It is not only the 
question of Indian history but the 
questions of Asian and World history 
that are involved. The enemy is of 
massive stretlgth and of cruel and 
crude behaviour according to the hon. 
Prime Minister. All the parties in this 
House have unanimously supported 
the leadership of the hon. Prime Minis-
ter. It is hardly necessary for me to 
say that this is an occasion when we 
have to see that our patriotic fervour 
does not wound the feelings of any 
party or anl{ individual, but inspires 
every party and every individual to 
greater and greater action. The 
Working Committee of the Indian 
National Congress has made a cal! to 
the country and has given a nine point 
progarmme. The last item in the 
PTogramme is that no party should 
take advantage of the situation for 
party purposes. I say in all humility 
that it applies mostly to Congressmen. 
Though we are in Government, thouP 
we run the Government in all the 
States, we should not presume all 
though patriotism is our monopoly 

and responsibility is OUr monopoly. 
Here is an occasion for every one of 
us to see that every individual acts in 
tune and to the occasion. 

So far as the Commmlist party is 
concerned, I pay my humble compli-
ment to the brave band of people, WAO 
might have been in a minority. whit 
had the courage to differ from the 
tenets of international communism 
because of the occasion that has arisen. 
Instead of giving them a helping .hand, 
if yOU go on suspecting their motives, 
that is neither the Congress way, nor 
the Gandhian way. The communista. 
party apart, are first Indians. They 
were not born communists. They 
were born Indians. It may be that 
they have taken a particular view of 
political matters and political strateg,'. 
It is for us as Congressmm, who have 
faith in the Gandhian way, to persuade 
them to see the facts and see what 
lies before us. I am glad to say that 
the band of them, may be a minority. 
has taken as courageous a step as anT 
could take on the floor of this House. 

The Prime Minister's analysis, as I 
said has be~ magnificent. But, I 
must OWn that when he came to the 
steps that have to be taken, he was 
merely repeating the oft-repeated pla-
titudes that are being repeated for 
the past five years. I must say patrio-
tism and protection of our frontiers 
are much more important than the 
protection of any personality whoever 
he may be. We lost the great battie 
of Vijayanagar because there was one 
emperor Rama Raya and as soon al 
he was beheaded, the army ran helter 
skelter ana the most glorious empire 
was destroyed in a matter of a day. 
and its standing monument is now the 
ruins of Rampi or Vijayanagar. In 
order to see that we win ultimately 
and play our role in the comity of 
nations, I do not want any personality 
cult. I do not want a feeling to be 
generated in this country that but for 
an individual, the nation would go 
to dogs. This land Of ours, Mother 
India, has produced heroes, prophets, 
Maha.tmas in any number. It is not 
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barren of Prime Ministers. It is not 
barren of leaders. If one leader goes, 
however eminent he may be, hundreds 
Of them will come on the stage. For 
anybody to eneourage the personality 
cult would be to instil a defeatist 
mentality in our body politic. With all 
si.ncerity, I accept the leadership of Shri. 
Jawaharlal Nehru. He is the man of 
the hour. Ile is the leader. But, as 
Shri U. N. Dhebar made it out, he is 
not the pivot. The patriotism of the 
people is the pivot. If any individual 
is highlighted to the extent of being 
the sole arbitrator of the destinies of 
.a natiOn or of an age, people will say 
that that person neither did good to 
the individual who was the subject of 
the praise nor to his own soul. Praise 
must contain itself. We have read 
the famous drama King Lear. Better 
on this historic occasion we speak like 
Cordelia rather than the two sisters 
who went Qn praising and subsequent-
ly led King Lear to ruin. 

Apart from this, I have specific 
suggestions to make whiCh I respect-
fully submit to this House. Accord-
ing to the Prime Minister, according 
to the Resolution of the Working Com-
mittee of the Congress, according to 
the opinion of every party in this 
House and in this country, the enemy 
is unscrupulous. The enemy is a 
mighty one. Are We equal to the task 
of facing such an enemy? I am not 
discussing alignment or non-alignment· 
I will have another occasion to dis-
cuss this problem. I am the last man 
to worry about slogans and ideologies. 
Facts stare us in the face. Behind 
China, there is a whole bloc. I had 
occasion to play host to Mr. KhI'ush-
chev for two days. I felt like embra-
cing him. He is such a gOod and 
friendly man. I wish he had mter-
vened to stop these Chinese within 
limits. He has not been able to do it. 
As we know, international commu-
nism's ideology is divided. The Chi-
nese by their aggression have forced 
~· .. p.n Russia to follow the lead illat has 
been given by the Chi.nese. The Chi-
nese are wedded to the establishment 

of 'international communism. All the 
communistic States whether they 
diJfer on minor matters or .major mat-
ters, are forced ideologically and by 
their spirit of comradeship to stand 
behind China. Therefore, it is against 
a whole bloc that Inda is osked to 
.tand. Is it possible to stand alone? 
That is the big question which the 
Government of the day has to ans-
wer. That question, they have not 
answered. Whatever may be India's 
attitude towards peace, whatever may 
be its past history, it is impossible tor 
India to maintain peace in the world 
bv itself. Peace is indivisiblE', they 
S~y. If it is so, it is too presumptuous 
on our part on the part of India to 
say that we ~lone will be responsible to 
maintain world peace. Thet'elore. 
world peace. if it is indivisible. must 
be the responsibility of all the coun-
tries or nations of the world. There-
fore. I look to the United Nations. 

The' other d~, my /well-«neaning 
friends were putting the question that 
our troops from the CongO and Africa 
should be withdrawn. I intervened 
and said, let those troops be there, 
they are the token of our good will and 
participation in international peace 
efforts. If an opportunity arises as it 
should arise all the nations of the 
world must 'be able to come to our 
rescue and for the establishment of 
peace. We must find a brigade from 
every democratic country on the fron-
tiers of the Himalayas. It is only 
through this method that we will be 
able to establish what is called world 
peace. India by itself, China by itself, 
no country by itself, it is impossible 
to establish world peaCe whiCh is our 
accepted goal and policy. Let Us not 
exaggerate our importance. Let us 
not exaggerate our ideological fervour 
into what is called a miasma before 
our eyes. World pea~ has to be es-
tablished by all the nations of the 
world. Therefore, I want the Govern-
ment of India to go before the United 
Nations and say. here is a case where 
you have to come into the picture in 
order to euarantee world peace. 
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I read from the Charter at the 
United NatioD8. Much Ie made at the 
fact that China is not a member of the 
U.nited Nations. It is therefore said 
that we cannot take her to task and 
she is un-accountable to world opinion. 
That is the argument that has all along 
been put forward by the Govenrment 
and by some leaders. 

AD BOIl. Member: No, 00. 

Shri IIullUllaDthalya: However emi-
nent they may be, I cannot accept that 
view. I may tell my hon. friends in 
the Opposition, do not go repeating 81 
you did before and during the time of 
the elections that the Congress Party 
is a door-mat. It has come of age, 
and the present atmosphere is giving 
everyone of the Congress Members u 
much patriotism as the occasion needs. 
They will think independently and 
decide independently. This is nO lon-
cer a question of tamely submitting to 
any oP'IllOn or any proposition that 
has been made by anybody. 

I do not want to read the whole 
charter, but I shall read only the rele-
vant section. Article 6 of the United 
Nations Charter says: 

''The organisation shall ensure 
that States whiCh are not mem-
bers of the United Nations act in 
accordance with the principles, so 
far as may be necessary for the 
maintenance of international peace 
and security .... 

There is another article, and that ;5 
the first article, where it is said that 
the object Of the United Nations is: 

"to maintain international peace 
and security and to that end to 
take effective collective measures 
for the prevention-and removal 
of threats to the peace and for the 
luppression· ¢ acts of aggression 
or other breaches of peace, etc." 

Then, in the Preamble, the United> 
Nations has undertaken 

''to unite our strength to main-
tain international peace and secu-
rity and to ensure by the accept-
ance of principles and the institu-
tion of methods that armed force 
shall not be used save in the 
common interest.". 

Therefore, merely because China i8' 
not a member of the United Nations,. 
it has not got a charter of freedom to 
do whatever it likes in the world. Let 
us now make up our mind to take this· 
issue before the United Nation., and 
the United Nations will be able to pre-
serve and protect the peace of the 
world. Taking this issue .before the 
United Nations will not come in the 
way of our non-alignment, because 
Russia is there, and America is also 
there. For what ,I know, Russia, and 
particularly, the Prime Minister of 
Russia, Mr. Khruschev, may be feelin, 
in his heart of hearts that China ha. 
not done well not only by communism 
but by itself. 

Therefore, it is time that the Con-
gress Party as well as all the parties 
in India go to the proper forum which 
has been charged with the responsibi-
lity to maintain world peace. 

I do not want to go into all that has 
happened in the past. Some say that 
it is a very bad behaviour to say 'I 
told yOU so'. This 'I-told-you-so' psy-
chology is not a cultured way of ap-
proaching the solution to the problem. 
We have to think afresh. Mahatma 
Gandhi adumbrated the policy 01 non_ 
co-operation and non-violence. They 
were good in a context. But against 
whom are we to practise nQn-co-ope-
ration today? Are we to practise' 
non-co-operation today again~t our 
courts, against our schools and colle-
ges, merely because Mahatma Gandhi 
had said! so? After Independence, 
the context has changed, and lion-co-
operation is no longer to be in opera-
tion or in force. Likewise is the case 
of non-violence. As .oon as we sent 
our army to Kashmir, when the pro-
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Pakistan forces as well as the Paltistan 
army personnel invaded the Ka,:hmir 
territory, when we sent our armed 
'forces there when Mahatma Gandhi 
was alive, and, with his permission, 
We accepted in fact that non-violence 
could not be applied to inter-State 
politics. And here is non-alignment 
now. 

Non-alignment is not a dogma, is 
·not a theory, is not a Veda, or the 
Quran or the Bible. It i8 a means for 
the preservation of world peace. So 
far as India is concerned, the non-
alignment policy has so far worked 
well, and it has been to OUr interest. 
And since we did not join any military 
bloc, it has certainly not IIggrevated 
world tension which would otht!IWise 
have been the case. Therefore, ;non-
alignment has been good, and I am 
perfectly convinced about it. But whe-
ther non-alignment applies to the facti 
of th" day is the question. I Vol ant to 
.ask the Prime Minister whether he is 
·in time or out of time when he repeats 
all the time the formula of non-align-
ment. It may be that every human 
being becomes out of date; and it is 
-the context that changes. Therefore, 
I would beg of the Prime Minister 
and his colleagues to revise their 
policy of non-alignment. I do not want 
the Government to go and join any 
military bloc. I am far from advocat-
ing such an extreme policy. But here 
is a case for our going before the 
United Nations and seeking the good-
·will and co-operation of every power 
for maintaining and preserving world 
peace. By no stretch of imaginatian 
-can we imagine that we ourselves will 
be able to stem the tide of this massive 
aggression. 

Shrimati Benuka Ray (MaIda) : 
'Why not? 

Shri Ban1lD1lD.thaiya: My hon. 
friend says 'Why not?'. I wish her to 
go to the front and argue with the 
Chinese. 

Shrimati Benuka Ray: We can mobi-
lise ourselves Blain&t the Chinese also. 

and Aggression by China 

Shri Hanumanthaiya: This prefix 
'non' has become part and parcel 01 
our mental equipment. We 'tear Jf 
non-eo-operation, non-violence !md 
non-alignment. The only word til 
which the prefix 'non' has not yet been 
attached or may not be attacbed is 
'sense', 

Great Generals who led their re.1-
pective countries to success in the 
World War say that those Powers such 
as the UK and the USA have not 
been able to conquer China. But the 
mind and the purity of heart of India, 
in co-operation with the latest scienti_ 
fic weapons and technique of the 
United Na.tions will be able to put an 
end to the ambition of China in fact 
and in deed. I hOPe that whatever I 
have said I have said in a spirit of non-
partisan approach. 

Everyone in this country has risen 
to the occasion, and if I say something 
critical of Government, I am not their 
enemy; I am not their critic even. I 
am their follower. My vote is gua-
ranteed to them for life. But t!le 
only section of our country which has 
not arisen equal to the occasion is the 
Ministry that sits there. 

Shri M. Ismail (Manjeri): I asso-
ciate myself unreservedly and un-
conditionally with the challenge that 
has been thrown by the hon. Prime 
Minister of India to the Chinese. 

Shri M. Ismail: Myhon.friend. the 
Swamiji thinks that everyone who 
speaks i~ English can also speak in 
Urdu' or Hindi. I may tell him plain-
ly that I am I!S much foreign to Hindi 
or even Urdu as many others are in 
this House. Therefore, I can make 
myself understood only in my mot.'1er 
tongue, Tamil, or in English (An Hon. 
Member: Speak in Tamil). There-
fore, I am under this handicap of not: 
being able to speak in a language 
which my hon. friend wanta me to 
speak in. 
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As I was saying, I identify mys~Jf 
unreservedly and unconditionalJy wjt~ 
the challenge that· has been thr Jwn 
by the Prime Minister of India to the 
Chinese. I was one of those who said 
that this challenge might "ave been 
thrown to th.' Chinese even long ago. 
Whatever might have been our abil:t ... 
at that tilI'c, we could have under th~ 
circumstances prevailing then, donr it 
with better 5.lccess. That was what I 
and my fri~nds have been urging ali 
along. H0wever, we know the eme7-
gency now and we know the d2n~er 
with which the country has beeD. 
faced. We know what sort of adver-
sary we have to meet. Their mo:als 
and our morals are thoroughly differ-
ent. That hos been proved at !e,st 
now beyO:ld "ny doubt. It was sai.d 
at the time when the Chinese commu-
nists were hobnobbing with us and 
were calli'1g Us 'bhais' and other 
names that we must be car2:ul. 
Neighbours ;,-"y may be. Even n·.)w 
among Incl sidlJ.J.ls, there are nel~h­
tours, but l"Lcause of the friends'.l;p 
t.hat exists b~tween one neighohur 
and anothe:, wr dO not demolish uar 
compound v: 0 Us or any fence that 
might be put I'p for the time be':lg. 
We have :':: [ut up a fence betwe2B 
one neighbour und another and at tr.e 
.ame ume be time be friendly with 
lie neignt~ur That is a principle 
that is unders·ood all over the world; 
that is the principle which has been 
taught to us by ages in the past. That 
is what ought to have been, but nOW 
We shall not speak of the past. One 
wonderful thing that has been in evi-
dence is that all the people of Lt." 
country ot eV8ry denomination, Hin-
dus, Mus~im". Christians, Sikhs and 
everybody. ha\'e now risen as one man 
in defen 'e of the country. This is • 
fact which was understood all along 
by people who know the real situa-
t:On. 

Now this emergency has got some 
good aspects about it. It is a blessing 
in disguise. It has brought out the 
tact that the people here in an amer-
:;eney wi! not allow anyone to do the 
least harm to their country, be they 

of any denomination. Not only the 
~lders, but everyone in the country, 
Irrespective of the religion or caste to 
Which he belongs, has risen as one 
man. He has been stirred up to that. 
Old men, young men and children. 
Hindus, Muslims, Christians and 
Sikhs-everybody as r told you al-
ready-have now come up and say that 
we are all for defending the country. 
This spirit has caught even small 
children. in every house without ex-
ception. I have seen children only 
four or five years old taking up an 
hundi in their hand, going .round and 
collecting money and asking their 
tearhers or parents to send t!.at money 
to the great Prime Minister of Indi. 
for the defence of India. This is not 
a story I am telling yOU; I am speak-
ing from personal experience. If you 
ask them, they say that this money i, 
intended for the defence of the coun-
tr, fOr repelling and driving away the 
vile aggressor form the sacred soil of 
Our motherland. It is a desia fund, 
it is a national defence fund that we 
are contributing-this is what they 
say. 

Therefore, this spirit has now been 
well established in the country. No-
body in the world can have any doubt 
about it. Though in the initial stag"" 
we are in a difficult situation in that 
we have met with reverses, our people 
do not lose heart. That is the great thing 
about it. That is a wonderful spirit 
that has come upon the people of our 
country. Every other nation which 
was put under such difficulties in the 
past even in this country met with 
reverses in the beginning. Take the 
first and second world wars. The peo_ 
ple who were rewarded with gloriou. 
victory at the end had met with re-
verses in the .beginning. But the end 
was different, because justice was on 
their side. Now also justice is on our 
side. We have all along been lovers 
of peace, working always for peace. 
Even our non-alignment and neutra-
lity were intended for buttressing 
peace in the world. We did not want 
to be dragged into any war because of 
any bloc. We did not wa,nt to contri-
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INte to war mentality in the world. 
Our country has always been harpiDl 
llpon peace. So we said that we shall 
aot align ourselves with those blockll 
which may pounce upon each other at 
any time and thereby involve us in a 
war. We have always been working 
for pelK'e. We w!IUted to have friend-
8hip with eVery nation in the world, 
be it of the free bloc or of the commu-
nist bloc. Our country wanted that 
sincerely and wholeheartedly. But 
now we see that the other side was 
not having the ,arne passionate love, 
as we haVe for peace. While we in 
this country were talking about peace 
and about good neighbourliness, they 
were planning this aggression upon 
our country. That is a fact that has 
come to the surface now. Nobody 
can doubt it. It is now about these 
people that we have always to be 
careful. 

Justice is on our lide. I have no 
:ioubt whatsoever about the ultimate 
,esult. We are going to succeed. 
There is no doubt about it. But before 
that, we have to go through a lot of 
travail and hardship. Under such 
circumstances, it is 'only reasonable 
that we should take aid and assistance 
from all the friendly nations of the 
world. 

I spoke of non-alignment. Non-
alignment was gOod sO far as it went. 
We wanted that to avoid war. But 
now We ourselves are in a war. I do 
not think it is reasonable fair or 
sensible for Us to speak of ~eutrality 
and non-alignment at su<:b. a juncture 
as this. As reasonable people, we 
must see that every other nation comes 
to our aid, that every other nation 
gives up its neutrality and comes to 
our aid, because We are in a war. I 
do not see any reason at all in speaking 
of non-aJignment and neutrality while 
we are engaged in a war. We did not 
want war. We did not want to be 
disturbed while we were trying to 
build up the pll)Sperity of our country 
through our Plans. But now that war 
hall come, we have to fIniBh it &11 loon 

as possible and as effectively as pos-
. sible and as gloriously as possible for 
the l!,ake of our country and prosperity. 
Therefore, we must gat all possible aid 
from foreign countries which are pre-
pared to give us help. 

Some people fear that because of 
this help, later on when peace comes, 
our freedom may be affected, but the 
mainteance Of our freedom and honour 
does not depend SO much upon any 
assistance we derive from foreign na-
tions; it always depends upon the cha-
racter of the people, and the character 
at the leadership which the people 
have got. SUnply because we get as-
sistance fr~m a nation, we are not go-
ing to lose our honour and our free-
dom. Already 'lVe have lost time. Al-
ready We have not befriended thOSe 
nations, and not equipped oursefvel 
with modem weapons. Now at least 
we must hurry up and do everything 
to get those arms and make use of them 
against these unscrupulous ana -un-
principled a·ggres·sors. In the end -1 
am sure we can and VIe are going fo 
succeed. I want that we should suc-
ceed as quickly as possible, So that we 
may continue our disturbed economic 
development in future for the good and 
tor the prosperity at the country. 
Everything that we can do must be 
canalised towards the war e/f{)rt. For 
the time being we must forget some 
of the normal things. 

For example, there are by-elections 
pending. I am one of those many 
people who are of the view that no 
such things must take place during 
this emergency. A by-election means 
controversy amongst people. There 
will be more than one party candi-
date. Then necessarily every party 
candidate would want to win, then 
criticism about the other party, coun-
ter-criticism, propaoganda and coun-
ter-propaganda. It will distract and 
divert the attenti<lll of the people 
kom the supreme emergency. There-
fore, it is only reasonaJble that all 
these by-elections, and elections for 
municipalities or panchayats, should 
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not be conducted now. They must be 
be conducted now. 'Dley mwt be 
suspended for the duration of the 
war. 

Then again, about the collection of 
funds, 1 have a suggestion which 1 
hope wi1.I receive the attention 01. the 
authorities. People are arutioUII to 
eontri'bute their mite. Even small 
children have taken up the matter. 
But then something might happen 
and there might 'be a scandal. Mane,. 
may g~ astray. Therefore 1 suggest 
that these collections must·be done 
through the district authorities,-the 
Collector and then the divisional offi-
cer and than the tehsildar. The various 
political parties may help the 
~thorities, they may help them in 
bringing money to the authorities, 
but the machinery to handle the 
money must be the authorities Some 
such ar.ra·ngement must be m"ade to 
avoid a Kanda!, and to bring in evelY 
pie to the proper place for the pur-
PO;;e for whic:h the money is being 
contributed. 

Let us put a stop to the spirit 
.... hich we witnessed when my friend 
and neighbOUr spoke. People have 
proved that the motherland is the pro-
perty not only of one secticn or com-
munity. The motherland is the mo-
therland of everyone. There is no 
difference Whatever when the ques-
tion of the honour of the motherland, 
when the defence of the motherland, 
is concerned. it will be sinful crI-
minal, on such an occasi~n as this to 
doubt any people or their asserfiofls. 
There have been wars, internecine 
wars and wars with other countri~., 

in the history of India. During .. !l 
those times it was proved agam and 
again that the people of this country 
acted one and all as Indians as peo-
ple of that State to which 'they be-
longed. They sbod up for the d,,-
fence of their country irrespective of 
the religion they belonged to, irres-
pective of the caste they belonged to. 
lf you see the written history from a 
thousand years ago, you will see 
such incidents scattered throughout 
the country, from Cape C;}morin to 

the Himalayas. Therefore, that is • 
fact. Every one has risen nOW" .. 
was ~ed by all sensible-people. 
It is criminal on the' part of anybocl7 
to doubt that and try to create trou-
ble. Therefore, if any assurance were 
needed, I say I know the people, not 
only Mussalmans, 1 know my other 
brothren. These quarrels and these 
disturbances are Wlhere only the politi-
cianS are concerned. It is .not so in 
the villages and in the countryside. 
There is no village in the country 
·where there are not di1ferent deno-
minations living. 'Dley are living • 
brothers, they are not pouncing upon 
each. other's throats every day. It 111 
only where these party politiciam, 
and that too of a particular type, 
COOle in that' there is trouble There-
fore, nC7W in these villages e~ery one 
feels this great ignominy that has 
lbeen placed upon the motherland. 
Tht reverses have very much distres-
sed them, and on account of that, 
they have became united. They are all 
now ,bound together lIS one man, and 
they only want to be led by the pro-
per people to victory, and I am sure 
that the great Prime Minister of India 
and his lieutenants will lead the 
people to success, to the glory of oW' 
country and its posterity. MuC'h mere 
than the present, we are concerned 
with our posterity. We do not wan' 
to leave' any heritage within 15 year. 
of attaining freedom of whkh the)" 
need be ashamed. No, we sh~l1 :lever 
do so. Therefore, I want our leaders to 
be sure about the position, about the 
unity of OUr people, and go forward 
to success, and as we are on the side 
of justice, success i3 surely ours. 

Shri A. C. Guha (Barasat): Since 
independence India has not faced 
such a danger as she is facing nuw. 
We have always been friendlv and 
helpful to China, but in reply' to our 
good and friendly gestures, we have 
got this unprovoked attack 'from 
Chma. This has come as a rude 
shock. -1 thin): the President of India, 
on his return from NEFA, has suma-
marised the positiOn quite welJ-"Our 
credulity and negligence have caused 
us some initial reverses." We never 
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expected that China would attack our 
tenrtory. The Prime Minister ha'~ 

said we might have been apprehend-
ing some border clashes, but not a 
mas.sive invasion on Indian territory 
by China. It is no use abusing China 
or referring to the past histcry cf 
Chma, but the fact is that com."Iluni.>t 
Chma has attacked India. It is -no'· 
reaily the traditional China, but we 
should remember it is communist 
Ch;na that has engaged herself in this 
invasion of Indian territory. 

We have all these years cultivated 
a s"rt of foreign policy. Many 0f our 
fond hopes and expectations have 
been demolished, and the friendsllip 
which we tried to build up in the 
Arro-Asian comity has fail.:ld us in 
this crisis. None Of the friendly coun-
tries with whom we tried to cultivate 
intimate relations all these years hav~ 
come to our help Or even supported our 
stand Or justified it. I do not like to 
mention names. Still, we should try to 
understand why the UAR, Yugoslavb 
and Indonesia and the African nation3 
have practically left us in the lurch. 
This fight is not a fight on any issue 
concerning bdia alone; it is a fight for 
democracy, for human rights. That is 
why only the democratic world has 
acme 10rward to render us help and 
with their help we have ·been able to 
resist ihe Chinese aggres3ion after 
some initial failures and reverses. In 
the international world, there will not 
be anything like gratefulness or grati-
tude. Otherwise, we would have ex-
pected some help from some Afro.. 
Asian countries. But still we should 
DOt forget the quarters from which we 
are now receiving help in this grav'! 
situation. 

We should also recollect that India 
is following the policy of demo-
cratic Government and develop-
ment. All the countries of Asia and 
Africa except Ceylon have denounced 
that path; they have taken to a totali-
tarian S}'\9tem of Government. Any 
success of Indian democracy etther in. 
aiminist, alioll or in eCOnl'T.,;c deve-

lopment would be a sort of a condem-
nation of their system of Governmen, 
So, it is quite natural that tota1itaria~ 
countries and their leaders cannot be 
sympathetic to Indian aspirations or 
even show sympathy for the stand 
India ha:> taken in this conflict with 
China. It is after all not a battle but 
a war for our principle; it may extend 
to be a war for our existence. 

The country has responded splendily. 
All these years We have n:>j; tried to 
build up national integrity. Rather, 
everybody took India and its indepen~ 
dence for granted and We indulged in 
all sorts of things helping only disin-
tegration and jeopardising the very in-
dependence of India. In thi's hour of 
crisis the whole nation has responded 
splendidly and this popular response 

'is an indication ot the soundness of our 
people's mind. It only shows that lea-
dership failed during all these fourteen' 
years to give the correct lead to the 
nation. In this crisis the leadership 
has been taken up by the pe'l!ple and 
the leaders at the top are now to fol-
low and prove their worthiness by 
giving support and administrative 
efficiency to the popular enthusiasm. 
People have been donating money, big 
and rich people and also poor people, 
by curtailing even their barest neces-
sities. This puts the Government under 
an obligation to spend the money in 
the most economical manner I shbuld 
like to remind this House that the Ad-
ministration is unable to give this 
guarantee to the people that the money 
will be spent in the most economical 
manner. There has been wastage and 
lack Of seriousness and sometimes & 

sort a1 a levity in the Administration. 

Yesterday, the Prime Minister said 
something about the public gossips. 
especially same gossips about General 
KauJ. How do they spread? Mostly 
from the Delhi clubs which are haunt-
ed by big officials. The Central Gov-
ernment's inteliligence service has to 
look into the light and frivolous mostly 
anti-Government--talks indulged in 
by these officials in these clubs. They will find many g::asips and wild ru-
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mours damaging to our reputation are 
indulged in in orne of the Delhi clubs. 
Government should take serious notice 
of these things and warn the adminis-
tration to ri3e upto the occasion and 
see that pcpular enthusia:sm is not 
misplaced or frittered away simply 
because of administrative lapses. Every 
Party has com~ forward to help the 
Government; even the Communist 
Party has pa'5ed a resolution which 
is fairly all right but still I should 
have expected a forthight condemna-
tion of China as an aggressor. 

Shri H. p. Chatterjee (Nab:Jdwip): 
You have n"t read that. 

Shri A. C. Guha: I have read it; I 
have got a copy of it with me; I ·got 
it from somebody of your Party. 

Shri H. P. Chatterjee: I 'lm an inde-
pendent: I being to no Party. 

Shri A. C. Guha: Shri Chat!erjee is 
a new convert and So perhaps he will 
have more enthusiasm than many 
other3 .... (Interru.ptions.) 

Mr. Deputy-Speaker: Order, order. 
He may speak to the Chair. 

Shri A. C. Guha: I am speaking to 
the Chair but I am interrupted. 
This Resolution could have been pass-
ed without the internal controversy 
within the party. Then, I think it 
would have been more decent for the 
Communist Party. Those controversies 
have become public issues and have 
created confusion among the rank a::td 
file of the party. Even now there is a 
cell within the Communist Party which 
does not subscribe to the Resolution 
passed. In North Bengal particularly, 
some communists are actively propa-
p,ting in favour of China. Some of 
them might have taken their cue from 
what Lenin taught them in 1912. In 
the Basle manifesto all the sociali·sts 
Clf Europe in 1912 gave a pledge that 
they would not join in any patriotic 
war. BUIll that manifesto was repu-
diated in 1914 immediately after the 
outbreak of the First World War, in 
the Zimmerworld conference by al-

most all the members except lenin and 
a few others. So, there h hardly any 
the oretical basis hr that scand. Even 
Lenin later on propagated the theory 
at revolutionary defencism. If a revo-
lutionary country which is building up 
revolution in its open way is attacked 
by another country, whatever that 
country is, it is the duty a:Jd the OJIi-
gation, even under the teachings of 
Lenin, of every man and worn:m t<> 
defend that country. I think from the 
point of view of revoluti:mary defen-
cism. the Communists should have 
come forward with:mt any hesitation 
in defence of the nation's integrity and 

. liberty. 

It has been stated repeatedly that a 
socialist country cannot attack another· 
socialist country. I do not know what 
is the origin of this theory-perhaps 
not in Marx: or Lenin. There might 
have been some substance in this 
theory when they placed their faith in 
one communist Or socialist gcvern-
ment all over the world. But since 
they accepted the theory of building 
up socialism in one particular country, 
there cannot be any theoretical basis 
for the faith that a socialist country 
cannot invade another country. 

Some hon. Members have already 
referred to the po::>r publicity and pro-
.paganda of our Government, both ex-
ternal and internaL I think the All 
India Radio requires a complete re-
shuff1ing. Its whale technique and 
ideas require to be changed. For all 
these years, the All India Radio was 
more concerned about publicity of par-
ticular Ministers rather than about the 
publicity of the Government and to-

• create public opinion in favour of the 
Plan and the schemes of the Plan. It 
has been our regretful experience that 
in spite of these 12 years of planned 
economy, there has not -been a plan 
Consciousness in the mll'SSes, and the 
responsibility for this .great failure-
must rest with the Ministry of Infor-
mation and Broadcasting, parlicu-
larly with the All India Radio .. 
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Even now, the All India Radio is en-
laled mostiy in light items, lacking in 
the realisation of the seriousness of the 
situation. I think the external pub-
licity also requires to be completely 
reoriented. We do not know why All 
India Radio has not been able to give 
correct information about the position 

,of our army, the information which 
was available to the public from the 
London, Australia or other radios. The 
All India Radio should give the latest 
and thle correct information to the 
public' rather than that the public 

'mould get this information from some 
foreign radios. It is a matter of 
lihame for the All India Radio. 

The Government have formed a 
Nationat DefenCe Council, a council 

. consisting of 30 or 32 members. It 
has been stated that it will be a pure-
ly advisory council. 

Mr. Deputy Speaker: The hon. 
·Member's time is up. 

Shri A. C. Guha: I shall require a 
'few more minutes, Sir. I do not 
know what advice this Council will 
give. Some of the members are 
military men; some of them are lay-
men and civilians. If the Govern-
ment were really serious about an ad-
visory. council, it should haVe been 
a compact body of military men who 

. could advise the Government on mili-
tary matters. A flabby council like 
this, I think, would create difficul-
ties for the army fighting there 
rather than help it. 

I am glad that the Finance Minis-
ter is now here. I have something to 
say particularlv to him. 1 have some-
thing to say about the financial posi-
tion. He must have noticed that the 
stock exchange has closed. So also 
the bullion market. About the bul-
lion market, much concern may not 
be felt. but the closing of the stock 
exchange is a serious shock to the 
economy of the country,. 1 do not 
know if the Finance Minister or the 
Finance Ministry is convinced that 

behind the closing of the stock ex-
ehange, there is no manoeuvrinl of 
the \ investors and speculators. 

Shri Morarji ne.l: I don't think 
80. 

Shri A. C. Guha: It is for him 1:1 
consider; I have only to place before 
the House what the public feels. If 
there is allY manoeuvring of the in-
vestors a:nd specultors in closing the 
stock exchange, then I think Govern-
ment should consider the matter 
seriously and take necessary drastic 
action to revive the stock exchange. 
It will not be good for the economy 
of the country to allow the stock ex-
change to be closed tor a long time m' 
to allow the prices of S'hares to go 
down drastically. If there is no specu-
latiVe manoeuvring behind this as 
asserted by the Finance Minister now, 
I feel there has been no reason for the 
drastic reduction in the prices of some 
reputable shares. It requires -serious 
probing. 

So far as financing the war is con-
cerned, the people's contribution is • 
token of the people's sense of nationa-
lism. But I do not think it . would 
be of any- significant help to the fin-
ancing of the war. For that, I would 
suggest that even now the Finance 
Minister must consider the question of 
reimposing excess profit tax. Before 
going in for deficit financing and 
foreign loans, which I am sure they 
will have to do, I think they should 
tap the internal sources as far as pos-
sible. More energy should be put in 
small savings collection and they 
should also consider the question of 
reimposing the excess profit tax. 

Price control is the most vital point 
for the people. If we haVe to keep 
up popular enthusiasm, we should see 
that the price is controlled at a par-
ticular level. From the Government'S 
report. we find that selective control 
and general credit control were being 
gradually relaxed and modified. I 
think they will have to reconsider 
that policy of relaxing selective cont-
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rol and general credit control. Now 
easy money conditions have been 
operatin~ even before the war and 
with the war expenditure, easy money 
conditions would be more conspi-
-cuous. So, certain precautions .would 
have to be taken before things go out 
of our control. 

I would also suggest reimposition of 
salt duty aIld scrapping of prohibition. 
For the financing of war, such ideolo-
.gical niceties should be abandoned, so 
that the nation's cauSe may be pro-
tected. 

The people have risen to the occa-
·sion· let not the administration betray 
the~. The administration also should 
be (rimmed to suit the occasion, so 
that the people's enthusiasm may be 
utilised for the defence of the coun-
tar,· and vindication of the honour of 
the' Indian nation. 
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"Delhi would have been well 
advised to insist on a clear un-
equivocal undertaking from Pek-
ing that the old claims would not 
be revived and that an agreed 
map of China should be offi-
cially prepared showing the non-
inclusion of the strategic territo-
ries on the Indian soil. India's 
borders which are allegedly in 
the present official map, thirty 
years ago, Sir Charles Bell one of 
the greatest experts on Tibet had 
pointed out that if the Chinese 
should disturb the balance of 
power as laid down in the Simla 
Convention, both Nepal and India 
would be threatened. He fore-
saw that the transfer of power 
from British to an Independent 
India, the Simla policy would 
automatically break down. Since 
he thought independent India 
whether through lack of interest 
or firmness would not support 
Tibet against Chinese imperialism, 
yellow or red. In such circums-
tances Tibet would have to break 
away from Indian environment 
and Nepal, Bhutan and Sikkim 
find difficult to continue in friend-
l~' partnership with India, for 
when the inhabitants of these 
countries saw that India had 
abandoned her efforts to main-
tain a balance of power in Tibet 
and had assumed a passive atti-
tude, there they would be tempt-
ed to turn to China of their own 
accord," 
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[l5/T IJ:. fu 0 ~ ~tfq;~] 

~m~;mr~I~If~ 
~'R~it;~~«~­
~~f.!;~it;~~ 

~~~~iI>'1~~~ 
~I 

"~~~~~~~~. 
"P'R~~~~~ 
~~I" 

Mr. Speaker: We spent abou~ 40 
minutes this morning in miscellaneous 
discussion. It the House agrees to 
Bit for haIt an hour more we may 
continue up to 5.30. 

Several Hon. Members: We agree. 

Shrj Swell (Assam-Antonomous 
Districts) : Mr. Speaker, Sir, I must 
Say that there were stages in the de-
bate when I felt pained at heart. I 
did not expect that the debate would 
have taken the turn of inter-party 
castigation finding faults with this or 
that party, or with this or that in-
dividual. This is a grave hour in the 
history of our nation and in the his-
tory of the world and the whole 
nation expects from Us that we 
should accept the situation with dis-
cipline, sudbued anger and defiant 
indignation. 

Sir, I happen to come from the Tri-
bal areas of Assam, parts of which, 
fortunately or unfortunately as the 
things turn out in the future, are now 
bearing the first brunt of the Chinese 
invasion. I come from the State that 
for all practical purposes constitutes 
the first line of national defence. It is 
only two days ago that I have come 
and I have seen with my own eyes 
some amount of the war fever. I 
have seen how jeeps and trucks and 
the young men driving these vehicles 
are being dragged from the streets 
and requisitioned by the Government 
to carrr things to the front. I have 
beard Some stories from those young 
JDen who have returned from the 

front which will make all of us hang 
our heads in shame and grief. There-
tore I had expected that this House 
would have carried on this debate and 
Its deliberations just with one pur-
pose. The purpose is how to win this 
war. 

At the outset I must say that I 
wholIy supPOrt the two Resolutions 
which our beloved Prime Minister 
has moved before the House. I feel 
thankful to some of my hon. friends 
Who have taken the trouble of mov-
Ing certain amendments to those Re-
solutions, but I feel that most of the 
amendments are in the nature of ex-
position, of adumbration and of ex-
planation of everything that is implicit 
in the Resolution. In order to regis-
ter, as each one of us has said here 
In so many words, that at this grim 
hour of our history we are behind our 
Prime Minister and our Government, 
I request my hon. friends to with-
draw their amendments and see that 
the House passes the Resolutions mov-
ed by the hon. Prime Minister un-
animously. 

Throughout the history of India,-
though I am not a student of history 
yet I do not think this country has 
ever faced a situation, has ever been 
threatenoo with a catastrophe the like 
of which we are confronted with ta-
day. In olden days, we had to deal 
with many invaders. The invader 
came from the north and toClk hold of 
a part of our country, but the rest of 
the country stood by. At the same 
time, we must say that the coun-
try was never so united as it 
is today. Today, we face the aggres-
sor with one single-minded purpose. 
From the borders of Burma to the 
borders of West Pakistan, from Kan-
yakumari right up to the foot of the 
Himalayas, we are the nation agains~ 
the aggre9S0r. 

As you, Sir, perhapS know, I am 
comparatively a new Member to this 
House. Even so I feel overweighed 
with a sense of' the historic impor-
tance of this occasion. It is in our 
hands to decide the future of the 
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country. This is a struggle for our 
survival. But, more than that, I feel 
that this is also a struggle between the 
democratic system to which We are 
wedded as a nation and the system of 
party totalitarianism. Our Prime 
Minister does not quite like to put it 
in that way. But, there it is where 
it is. Some of our friends have tried 
to impute motives, different kinds at 
motives to Communist China. They 
are trying to find the logic, the justi-
fication that has led the Chinese to 
commit this aggression against our 
country. The Prime Minister had 
said that that was China's expansion-
ist mentality. I agree with that. But, 
to my mind, I think there is some 
amount of truth that the Chinese, or 
for the matter of that, the Communist 
party might be looking at this as a 
struggle between two great systems 
of the world. We have accepted 
planned democracy. For the last 10 
years, we are trying to build up our 
nation and by all standards, we are 
doing very well. Perhaps the ex-
ample of India as a rising democracy, 
the success of India following a de-
mocratic system is something which 
is intolerable to the communist sys-
tem and that is Why they have chosen 
this opportunity of hitting at us, of 
putting a stop to the differen plans 
that we are undertaking. Whetever 
it is, whatever be the motive, aggres-
sion has been committed and it is for 
us to meet that aggression. 

True, today, we feel angered and 
scandalised at the many mistakes that 
we have committed. It is clear that 
our Government has committed cer-
tain very serious mistakes which have 
brought on us these reverses. I think 
the Prime Minister has our affection. 
He has our loyalty. One and all, we 
pledge to work under his leadership. 
But, I felt yesterday when he was 
spealking. that it vmuld have been 
more in keeping with him d the 
great man that he is, as the Prime 
Minister, it, instead of trying to ex-
plain away our mistakes and the re-
Yerses we have suffered, he could 
have come trankly and said, yes, we 

have committed mistakes we have 
paid the price for those Z:Ustakes but. 
let us now make up, let us nOw ~ake 
gOOd for all that we have lost. I 
think that lie would have won our 
hearts much better in that way if he 
had come out in that manner. 

I do not think that it would serve 
any good purpose at this stage if we 
try to impute motive to this or to that 
person. It would not serve any good 
purpose to sit in judgement on any-
body. If anybody is to judge us, the 
future generation will judge us. All 
of us, each one Of us in this nation, 
particularly, we who have the good 
fortune of being the Members of this 
House at this time stand to be judg-
ed by history in the future by the 
part we play at this moment of our' 
history. 

I would like to mention a few things 
for your information and the infor-
mation of the House. You are aware, 
Sir. that I represent a section of the 
tribal people in Assam, who have had 
many political grievances for the last 
many >ears, and because we have not 
been able to convince our Govern-
ment and our friends in this House 
about the need to meet our political" 
demands, only recently, about a 
month back, we took a resolution to 
launch a non-violent direct action 
against the State Government of 
Assam. But when the Chinese came 
hurtling down, when we heard our 
Prime Minister's call to the nation. 
we lost nO time in convening a con-
ference of our organisation and to 
decide to give up any political agita-
tion at this stage and to come round 
to rally behind our Government and 
the Prime Minister. More than thai. 
on the 24th of October, that is, last 
month, there was a rally in Shillong 
at about 6O,00Cl people-l do not think 
that any part of Assam can claim a 
rally of that number-and there we 
passed a clear resolution calling 011 
the people in their enthusiasm that we 
should stand united, we should all 
stand behind the Govemment and' 
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.give wholehearted support to our 
.troops and to our Government. 

I feel personally, as my hon. friend 
:5hri Vidya Charan Shukla has saia 
just now, that there may not be much 
need for us to sit very long in this 
session. Perhaps, each one of us would 
'better go to his constituency and to 
his people and try to work in the 
field to organise the people, to raise 
volunteers, to raise funds, and to try 
·to help ·to cheek the price-line at this 
moment. I put this for your conside-
ration if it would be feasible for you to 
try to conclude the work of this House 

·.much before the scheduled date. 

I would like now to mention two 
,things for the particular attention of 
• Government. One is that the morale 
,of the people in Assam should be kept 
at the highest level possible; for the 

(matter of that, the morale of the peo-
ple of India should be kept at a high 
level. But I feel that at this moment, 
. the morale of the people of Assam in 
:particular should be kept at the high-
est level. 

There are many things that &0 to 
·the make-up of the morale of the 
people, but I think that one of the 
'most important thin&s is the supply 
·of food, You know the position of 
Assam. The means Of communica-

·tion between Assam and the rest of 
India has always been bad. The cost 
of living in Assam is much higher than 
in any other part of Indta. And if 
today the reports are correct that the 
Chinese are massing the troopS and 
'weapons on the borderline of Bhutan, 
,and should they strike at Bhutan and 
'take it away. Assam runs the risk of 
'being cut off from the rest of India 
altogether. You know the narrow 
~orridor running through North Ben-
·gal with Bhutan in the north and East 
Pakistan on the south, I do not know, 
but if our friends in Pakistan do not 
play the part of friends, if they should 
.try to trouble us at this moment, I 
,cannot conceive of the tragedy that 
will befall the people of Assam. I 
put it to the Government that it is a 
real danger facing the nation today, 

and before anything happens, I re-
quest them that they take special mea-
sures to rush foodstuffs to Assam, to 
build up the food stock there, to keep 
down the prices, and to meet any kind 
o:f! emergency that may arise. An 
army cannot fight on hungry stomachs. 
The people cannot fight on hungry 
stomachs. If we can not give them 
the other amenities at least we should 
be able to give th~m the food which 
will give them energy to fight. 

Another thing to which I would like 
to draw the attention of Government 
is Our border with Pakistan. I come 
from an area which is near the Pak-
istan border. Shillong, the capital of 
Assam, is only about 50 miles away 
from the Pakistan border. I do not 
know, we do not know, nobody can 
say for certain what our friends in 
Pakistan will do at this moment. But 
the reparts that we get from the 
papers, the thought currents that seem 
to be working in the minds of the 
Pakistan leaders do not seem to be 
assuring at all. I would request that 
while We fight the Chinese, we should 
keep an aye also on the border with 
Pakistan. I do not know how strong 
our defences are in relation to Pak-
istan. As far as my area is concern-
ed, it appears to me that our defences 
are not strong at all. Therefore, 
while there is time, I would put it to 
Government that they kindly also 
strengthen our defences in relation to 
Pakistan, 

I do not know what will happen 
in a few days to come. I believe that 
We shaH win this war. We are a 
democracy. It has been said that 
democracy loses battles but wins the 
war. Let it be so. We have lost cer-
tain battles. We have suffered certain 
reverses, But let it also be proved 
in relation to India that we can win 
the war. Let me put it this way, that 
we must win the war with our own 
streng·th. I do not think I can sup-
port my han. friend, Shri Hanurnan-
thaiya, when he says at this stage that 
w~ should go to the United Nations 
and try to beg for help. We have not 
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even started fighting. Our soldiers 
have only died they have not been 
supplied with the weapons with wh;ch 
they can fight. We have not started 
lighting, 

I would .. gree with my han. friend, 
Shri Frank Amhony, when he sdi:! 
yesterday that we are fignting a world 
war on behalf of democracy. It would 
be in the interest of all democratic 
coun tries to come to our assis :ance. 
They have already come to our assist-
ance. They have said that they would 
do whatever we ask them to do; But 
then let us at lea~t ask our people to 
fight this war with their OW!l strength 
and not run to the U ni ted Nations to 
beg for this help or that help, 

I be:ieve that ultimately we shall 
emerg~ to victory. We shail emerge 
to VlCWry because righteousne.;;s is on 
our side. We shall emcrg~ to victory 
b ..... cause every m.ln and women in t.1.is 
country feels 100-ay that he or she hels 
a per.>onal stake in this war. They 
will fight Vke heroes· to defend th~ir 
hearths and home" not like automo-
tons m a war macrune. When a de-
mocracy is rouse:!, it means t"at every 
man and woman is reused. It is on~ 
thing to put p:op!eto tight blindly in 
a war, but it is another w~1.en each 
man becomes the leader to defend his 
hearth and home, 

17 hrs. 

I do< not think that the Chir_es" 
will WIn mlS war. At this grim nour, 
some-umes my mind gveSi llhO tne 
future, 1 sometimes think of th" go;xi 
thmgs that will come to tnis country. 
It 15 uue mat we are an anClent CuWl-
try, but we are a new nation. As a 
nation, we have not yet b~"n knit,ed 
together. That is why there is so 
mllch ta.k these days of national in-
tegration. We have many angularities 
of caste, religion, community and re-
gion. Some of us have watched this 
process towards national disintegration 
with fear and frustration. Perhaps 
we needed a slap in the face, perhaps, 

aa the Prime Minister hliS said, it is 
a quirk of destiny, we needed a kind 
of slap in the face, which the Chinese 
are putting on us today. In fighting 
this war there cannot be but bro..her-
hood, there cannot be but unselfishness, 
there cannot be but pure patriotism. 
1 b"lieve when this his:.ory will have 
come and gone, when this war will 
Ilave been fought and won, a time will 
come when we shall have shed away 
our pettiness, we shall have shed away 
our narrow communalist ideas, we 
sha:l have shed away everything that 
is petty and base and worthless and 
a new n3tio!1 wHi be built on the ashes 
of this war. 

WiL'l these few words, I take my 
leave. 

Dr. B. N. S:ngh (Hazaribagh): Par-
liaIIlent i.s mecLlng tillS tlllle In an at-
muspnere which is surcharied wlth 
grim, serious and very cri..!cal p03si-
b.1.JlUe3 on account ot the mass scalt: 
invasIOn launched by communist ChinL 
on our moi.herland. At tnis hour ot 
emergency, it is the duty of one an:! 
allot us to forget our pc.tj' domestic 
qUdrrds, sink our uiJl'erences, and 
SLa •• ct u.ll.ed as one man tv drive out 
the Chmese from Ollr mother country. 
The clarion call iiven to the nation 
by our Prime Minis(er has received a 
lfiumping response. The p"litica. par-
tles, (luring this crisis, haVe forgotten 
their differe!1tisms, and have all re-
solved to give their utmost support to 
the nation to fight this Chinese men-
ace. Even the Communist Party, after 
a good deal of controversy and dilly-
dallying, at least on paper has sup-
poned this stand of the Congress Gov-
ernment. 

Our brave jawans have been fight-
ing heroic battles in the frontiers 
under most trying circumstances, and 
every Indian today bows his head in 
reverence to the chivalrous manner in 
which our frontier forces have been 
trying to hold back the unleashed . 
Chinese dragon which is trying to spH 
fire at every step. All this is hearten-
mg no doubt and proof indeed that 
in times of trials and tribulations, th, 
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COWlltry integrated. can rise as one 
man, an asset of which any country 
can really be proud. 

But, along with this, we cannot for-
get the dark side of the picture. We 
cannot forget the disadvantages and 
the shortcomings with which india is 
faced today on account of the unreal-
istic and impracticable policies so long 
pursued by the Congress Government, 
which are responsible for the reverses 
that we are iacing today in our fron-
tiers and which may continue for 
some time more to come till we are 
fully fortified. The greatest mistake 
which the Congress Government has 
committed since we attained indepen-
dence is that we have not been able 
to distinguish friends from foes and 
vice versa.. We scoifed at those WhO 
extended their hands of friendship and 
hugged and embraced the countries 
which tried to lull us to sleep and 
rob Us unawares. We are very grate-
ful at this juncture to all the coun-
tries which have come to our aid, and 
more especially the United Kingdom, 
U.S.A. and Canada, who have without 
any hesitation offered all he.!) to 
India, and which has today helped us 
to sustam ourselves and stop the first 
phase in robbery and loot oi our ter-
ritory. 

The Prime Minister may offer all 
his support and lend his magnetic 
personali ty to cover the mistakes of 
Shri Menon, but the historians, when 
they write the history of the present 
times, shl/oll not spare Slm Menon for 
baving let down this country so bad-
ly, nor wilt they even spare our Prime 
Minister or allow him to go unmen-
tioned for the unjustified support 
given by him. I may recall or per-
haps you know that towards the third 

and Aggression btl China 
pons. Still our Drave lawans with 
merely bayonets &lid lthukries In their 
hands kiiled two Or three Cninamen 
each before falling to the ground. Th" 
bravery of our !nc1ian so!dlers sha,l 
remam as living examples of bravery 
to be emu.ateu by any country. This 
bravery with wruch our forces havil 
been hghting is no crec1it to the Con-
gress UOVtTIlment but proof absolute 
of the inherent courage and cnivall')' 
of the Inc1ians with which pages of 
Indian history are full. 

I am glad that our Prime Minister 
has IOl'lUed the Nauon,ll De1enc .. 
CounCIl .0 mt:et the emergency arl,... 
ing out of me Chinese inv8SlOn. WIth 
du" respect to our .t'l'lme MlnlSl.er wno 
is m.ernaUonally accl81meCl as one of 
tne !:r~a,,,sL protagonists of a."mocracy 
in tillS worlu, J. WOUla. 11K" to SUDnut 
that me COWlCll as tonned by rum nas 
become raLller conspIcuous on account 
<>1 tne abScllce 01 some ot the greatest 
!nCllan naLlona!s. it could be cau"d a 
Congress lJdence Counch or at best 
a UeLence Council based on SOClallst 
pattern but Certalnly not a Nauonal 
UeIt!llCe Council. I lsil to wlderstand 
wny eluer statesm€!ll lll<e ll.aJagopala-
cnari, lJr. ll.aJenura Prasad, Jayapra-
kasn Naram, hripalamJl ana. ueneral 
Canappa among omers showd navo: 
been lelt out trom this NatIonal Dt:-
fence Council. These gentlemen are 
second to none in their nationalistic 
character and they are persons wno 
are today loved and re\'ered by a 
great majority of Indians. The wnOle" 
constitutIon of this Council smacks of 
partisanship which I am afraid should 
not be our approach today, when de-
mocracy is at war with totalitarian.wn. 
We must always bear it in mind that 
if India falls, democracy fatis in AsIa, 
nay, in the entire world. 

week of October when the Chinese The next point to which I WoulCl 
launched a mass scale attack on our like to draw your kind attention is 
frontiers, our jawans guarding there our much trumpted foreign policy and 
were simply butchered by the invad- diplomacy in which too our Shri 
ing forces because our army was not MenOn has had a great part to play; 
supplied with enough of ammunition these policies have miserably failed. 
and modern weapons. They bad to Alas, In the last fifteen years of In-
face the Chinese anny which was dependence we have not yet IOeen able 
a!'IIled to the teeth with modern wea- I to befr:iend any of our nei&hbours in 

~~------------~----~~~~ 
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the truest sense 9f the word. In a 
world where great distances have 
shrunk on account of the supersonic 
means of communication, where hemi-
spheres have been sharply divided 
into di'ametricall¥ opposed ideologies, 
It is difficult to toe the line of neutra-
lity and non alignment. I dare say 
that even in this atomic age it is pos-
rible to be neutral and non aligned 
but certainly by such countries who, 
acco"ding to international standards 
can be judged as militarily strong and 
well equipped and not by such coun-
tries who can not even supply enough 
of ammunition to the border forces to 
repel the enemies. It is a question of 
self-deception on the part of the Con-
gress Government to have accepted 
the postulate of non alignment in its 
present form for India. 

The Opposition Parties were wide 
awake to the grave consequences that 
would follow from the W"OIlg policies 
pursued 'by the Government. And 
times without number they gave this 
waminl(. but still, a successful attempt 
was made bv the Congre'lS Govern-
ment to lull the people into the belief 
that we need fear no attack from the 
communists and that is why today we 
have been caught napping. 

It is an irony that only the other 
day our Prime Minister in one of his 
public speeche<J had to say that this 
shock wa. nl"Cessary to shake the com-
placency of the people. I fail to under-
stand how our wise set of ministers, 
-"pra~tical1y most of them are ab<ent 
now.-who Ai/am. the Tre~sury Ben-
ch"s could thi"k even for a moment 
that the~e couM be anvthing in com-
mon with a nation which is agnostic 
in it. outlook And which h~s nO nlace 
fOl' GOO. Reing led away bv the beli..t 
that the Chine.e 'bear has turned 
niou.<. nil of a slldden. we npl!"J...-ted 
Olll' d.,f""ceoo. Our ordnance factories 
~0Dt>ed nt'Oducing any al'Tl"ln.ments. 
The en-01ment to our services became 
nf <","""iI."" imnort'lnce to us. Our 
Prim .. Mini.ter'. attention .... as suc-
Cf'!<<fullv dive~ed to the five year 
"I .. .., •. the national.i .. +ion of "Drivate 
industry and expropriation of private 

property. Money in the millions were 
spent. rather wasted, On the pet 
scheme at tire ministers instead of 
being usefully invested for providing 
proper defence for the country and 
also providing adequate hitting power 
to our troops. I fail to comprehend 
how the pontiffs of nationalism who 
cannot for a moment brook any cri-
ticism from the opposition parties with 
regard to the hollowness of their de-
fence and foreign policies and who in 
their irritation do not hesitate to dub 
the opposition parties, save and ex-
cept the Communist Party, as reac-
tionaries, outmoded, unrealistic, de-
void of common sense. lacking in 
modernity and belonging to medieval 
periods, could be so neglectful and 
callOUs as to leave the borders unde-
fended and the country so unprepared. 

This is no time for levelling criti-
cisms at each other or even picking 
out holes or apportioning blame. Per-
haPs we are too close to the scene of 
action to focus our judgment properly. 
We leave it to the future historians 
who will be away from the scene of 
action to dispassionately judge our 
deeds and pass their verdicts. For us, 
during this period of emergency, there 
are only two alternatives: do or die. 
If you do not do the right thing, the 
nation shall die. I am glad that India 
has taken the right decision in resolv-
ing to drive back and push 'back the 
Chinese to the country from where 
they have come. The Chinese marau-
ders should know that four and forty 
millions Of Indians are prepared to 
shed their last drop of blood before 
viel.d1ng even an inch of their mather 
ccnmtry to the Chinese. 

Never in the history Of India has the 
country risen as a whole to defend its 
borders from {oreign aggression. In 
this holy task we do not stand alone 
and the' Chinese should know that 
theil' brutal attack shall never mater-
ialise and that Indians shall certainly 
win lind 'be victorious in this war and 
the dreams of conquering India which 
China is today enjoying shall be 
smashed to smithereens. 
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Before I end, I would like to make 

a few suggestion for the consideration 
of the House. Although we are fight-
ing an undeclared war with Chin:!, yet, 
we have to prepare ou"selves for the 
worst. The P.ime Minister, only t.lJ.e 
other day, has a53ured the House that 
he h:~ writte:l to the Secretary-Gene-
ral of the UNO, asking him to send 
our troops b:!ck. We should not mere-
ly sit after just writing to the Secre-
tary-General. We should insist that 
when our country is cunning the dan-
ger of being swallowed up by the 
Chinese dragon, all our crack Indhn 
troops today in Gaza, Congo and othe, 
pl'lces should 'be immediately called 
b"ck to the Indian soil and pressed 
into service in the ~rontiers to drive 
away the Chinese. 

Se-ccmdly, our retired Gene~als. ins-
tead of bei'l g put in the Defence 
Cou'lcil-they a-e persons with war 
exnerience-should be sent to th~ 
the"tre of war. So also our Gurkha 
troons who are seeo'ld to nonp in thei:' 
gallantry should be askE'd at this time 
to rome and join us to drive away the 
Chinese from India. 

An BOD. Member: From where? 

Dr. B. N. Singh: Gurkhas are 
offe"ing t.lJ.eir service even from Nepal, 
if you are re'id'ng the news correctly. 
My next sugges!;on will be, India is 
very s'hort of doctors and nurses. As 
the sick and wounded from the battle-
fie1ds will require immediate and ade-
quate medical attention, all medica} 
pnctitioners of I'Idhn origin, who are 
t01"v s"rv'ng out~ide Indh should be 
called by Our P ime M'mster to return 
to India and offer their services. I am 
sure tlJ.at the apnea! by the Prime 
M'nister will rece;ve a good resnonse. 
Furth ..... on the cessation of hostilitip~ 
witl). China, these doctors may 'be 
permitt!!d to return to the rountry 
frl>m whe""'e they m"'lY come. Similar-
ly, we are very short of engineers and 
te~hnicians. A l.r~e number of Indhn 
en~TI~' and tec1,nic;ans are today 
serving abroad. The appeal of oor 

and Aggression by China 

Prime Minister should cover this 
cat~g()ry Of men too. 

Then, I would like to make a sug-
gestion througl). you to the Chairman 
and Memb=rs of the Planning Com-
mISSIOn. All these days, they have 
been pursuing a policy of s()Cialism, 
nati-o:l'alisat'on and expropriation. The 
time has come now-I am not against 
planning. but the time has come when 
the accent em planning has to be 
changed. It must undergo a radical 
change, because dU'ing this time 
merely the public sector cannot pro-
duce all our requirements. At this 
time we h3ve to forget nationaiisation 
3nd OU" private sector should be en-
couraged to produce more and more, 
so th~t we can ge our e~sential com-
mooities to fight the Chinese. 

My last suggestion i~ most import-
ant. Hereafte" all Members of Parlia-
m~nt, including yourself and the 
Min'ster3, should 'lie seen in khakl1i. 
The time has come; there is a wrl}ng-
belief in the rural masses of India that 
Members of Parliament sit and work 
under luxur;ous conditions. They 
merely paSog laws and S'lnction expen-
diture. This arroneous idea has to be 
removed by us and we have to shew 
to the peonle that when the integ-ity 
of our mother countrv i. being chal-
lenged, it is we, the Members Of Pu-
liament Who offer our services first to 
deferJd our mother country. Those wh~ 
ar~ able-bodiE'd amongst Us should 
offe~ volu'ltar'ly to go to the fro"t 
ra.,k. ThOq" who. On account of age 
an-'l oth a - d;."".lification.. are not 
able to ItO to th~ froTlt ranks. .houtd 
hka unOn t"emselv". to work as re-
,,"u;ting officers. with the rank 01 
)\..f~!ot' ;." t'hp r."oi;qn ~T'TTlV. F,.,,.. the 
tiTT1~ hel"~. I will ronfl,.,~ mvs~1f to 
the." tpw .ult"""t;on •. nf'l'er'ng more as 
and when necess;ty arises. 

1IIt~ "rTo If-o ftr-r-u (~) 
~;w.~,m~fi!;~~ 

f<l"l'lf tn:: "I""If ~, ~ mlf flrf.m<: iI; 
~iI;wm'TlfiTm~v.rr 
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~ tfil;fi;rnit ~Tit ~"f '!iT 1SNrt-
;;rfu ~ 'I>"t ~. f.rr~Tit ~ <it mr if, 
f'fl1: wR ~"iCA f~ I ~ if, 'OFf f.T 
1l ~ 'I>"t ;;p.-ffi <f.'t '1fT or .. --rt ~ 
~ W' ~ W <Wr <it mft<r if, ft:ra 
~~tlI'T'I"rn'ln"~f.t;<rr~ I 

w,;;r ~ ,;j'Jtr ~ ~ mftvmr 
~ flI<:r ~ ~ I w f'Tii 1l ~aprr flI; 
W ~ i:i" tT+'llR <mi. ~T. ~ 
~~cmmit. ~"P<:~ 
qTif if, ~ it-li' ~T 1 fil; ~ qTif 
if, ~ 11;'f> <it \fT ~ m~ if 
tFT-Q.m ~ 'f.~~, f.;r;Rt ~ itar 
~ fil; ~ i:i" ~ ~. fciflT;;r l1cf ~ 
~ tyq; ~: <it ~ it; m1f <fGf .mr 
~~ I ~~~fil;~w'tit­
~i:i"'flIT~~ I~Tit~fil;rn 
m~ i:i" w.lT ~m ?W ~. ~ 
mtfi~npr~'f~fil;~'flIT~~ I 
~~~flI;~w~if>'t 
~ '1fT ~ lIT ~. mit; trq' if>'t '1fT 
~ ~ lIT ~ I ~1'f it mtfi ~ I11TT 
~ flI; ~.mr cr.r CT'Ii 4>r ~ ~iT. ;;rif 

CT'Iifll;~<it11;'f>11;'f>~"f~ 

~~moiT~~;;mft I ~ 11l~ 
~flI;~~'flIT~~1 

mit; m1f tT ~Tit ~ flI; ~ 
cmrf~~~.;;r<fCT'lifll;~ 
mft~~<rtt~lll~T 
~~ f.f;~'l>"t11;'f>f'F.;ort.m~ I 
Wort!: rn it; ~ ~ ~T omTT 'In" 
~~~~.m~~~ 
<it ;m ilR ~fur ~ I t:; ~ ~ ~ 

;;iT ~ wmr 'IT. <tW CT'Ii l:Ift ~ iIT 

~. m cmrf rn i:i" ~ ~ ~ ~ 
~I W. ~ ~~cmrf~ 
'fOW ~ I ~ omT -.:r1 (!;T'!i ~ flI; 
l:Ift ~ 'ill'ft(r ffi1IiCf ~ ~ ~ 
~. m;;rR« ;;rR ~ ~ if>'t~ 
~~'lfmm~ I 

~~..rr m~~~1f 
~~q;:~~11l ~r~ 
wfll;~~i:i"~mif>'t~ 11;~~ 
~ f.'rnr ~ I flr~ <'17 t i:i" :;rq <;-;r r.r 
mfi:!;;r §lIT. m ~ iI1fl:l<f;r ~ ~i' 
'I>"t~:: if>'t ~ "P<:if,!{J ~f.lm;r 

fiI'm:"Nr ~ 'Ii't I ;m it if1!T ~ r.nrr. 
~ ~ ~ q;: 'IiO'iT "P<: r.nrr 
m.: tR ~ q;: m ~<m: "P<: r.nrr I 
~W'tiT~~~§lITflI;~~ 
I11TT I ~ i:i" '!<IT ~ I11TT ? ~ if>'t 
~~wR~i:i"..rr~'IT<ft 
~1;;iT.mr~~if>'t ~ 
~"P<:~t.~~~'I>"t 
ifTCITif>'t~~~ I 

~ 'It~B" <ne1 it; ~ itHn:: <it 
~~T1;~flI;~l!'<r~flI;;f 
'flIT~~ 1~m1Th~<ffit 
1fA'ft<r ~. o.f\" ~Jf.tq'T ~ 5IT~1f 
f1:!f.W-<:: ~ ~ flI; ;;r;r-~lti!: ~ 
'!l'fu'ffi if>'t $ ~ ~ ~ iI1fl:m 
~~~~lll~~flI; 
,,'<!.Tit <rr.r-~ 'In" 'flIT ~ 
~~ l'flITm1fflrf~it~mit; 

uR ~ 'iiT~~ fum ~ ff; ~ m'f 
'lfr ~ ~ ~fcr ~ ~ ? <rr.r-
~ ~ g<!: -.:rT ~T ~ ~m if, <fGf 
~fHt ~ ifilfr ~ I ~m if, ;;iT ~ 
ro~~T 'liT ~, 'liVlT ~ ~ m.: 
~ flr.f~. ~Tit ~ if>'t 1f« ~i't 'liT 
5ffmlT m.: mro~ "<rT f~lIT ~ I HFor~ 
~ ~ ~ flI; ~T ~JRTlfT 'flIT 
"fT~ ~ I 

~ ~ ~ flI; W 1fIll'~ if>'t I{o 
11;<r ° m ° i:i" ~ ;;rn:rr orni I 'fill ? ~ 
q;: ~ gilT ~ ;otf ~ 'liT o;ffi: ~. ;;iT flI; 
l{o 11;<ro mo 'In" i'\1:n: <r@' ~ I oil' I{o 
Q,<ro mo ;m 'In" 'flIT 'fi't'TT ? 1l ~1 
~ flI; <f[tfUT ~ <ffif lIT "lij" i:i" 
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IIlI') ITo ;r.·o ft'f lit ; m'1f ~ ~ 

mOl" <rgcr &IT ~ I ~ifG 'liT w.rr 
~ flI; 'litif m l!;€ffu<:ror 11;if<l"'fST"R 
t ~ ifiiif m ll;'F<r'f~T"R ~<I"f t ;;iT 
ll;#f~ ~r t I mOl" ~if ~ 'lim 'I:=t 
~ if ~ • ;;rT ~fulf<'f ~, ;;iT 
~ 'fo[ 1!>f¥ m if ~ ~ ~~ ~t, 
~<:T em:: ll;'f,i,~ if ~ mforcr ~ 
~ (l'f ~ ;;nit 'liT ~ if ~r ~ifT 
~I 

~ mof;ftlf Rrn if 'liT~ qr,q<: 
~ 'lit f'f.Fc~ f'lim t q"n: 'flf t 
flI; ~ <'I'M mOl" Cf'Ii ma- 911; ~ I ~ ~rq. 
~ ~ ~ I m;;r 'lit ~~ <r&. ~H: f'i\" 
if;<r.r ~ ~ ~ ;;rTci't ~ I mOl" iiiT <1~ 
if 'lflRff ~ iITcf ;f,1- t flI; ~ 'ii't ~r:;T~cr 
flI;!fr~, ~~ '1ft ~ 'liT m- I 
~ 'lit ~cr ~ i1\. ~~ Cf<:'FN 'Ii<: 
~ t I ~'il'f ~ ;;iT ?> iT'I> ~T ~ 
t flI; ~~ ~",fcr~r<'f ~IfT, ~,!f;amz;r 

~1fT ;fr ~ ~it q 'l:f"~-· ~flfT I 'l"1l1: 
~~ lTU<I" ~ ciT @f;If'T t:'I> ~r ~'I>:rT 
t I <tiO 'liT "ffi'ff HT'f m-..rT 'fi") 'Iffili-
~ «t 'i'i<: <m>r<r f'ff;m: m 'R 
if3fOl1: 'Ii<: GT t I ;;rq ~~ ~~'iIT<fr 
~;rr"~, ~ 'fiT q:r of'l> (~~ ciT ~ 
f'li~: ,+r, 'i!rm<r 'fi", 'a'Jll'ifT 'Ii\ melT ~ I 

~'fft llW Of<r ~ ~ ~, lIT '!i1{ 
f;rq-Ft\' mm t ciT ~-mm; 11;~ 
f{R ~ til{ ~7IT ~ fij; ~<: ~ 
~ ~if tttt-m1J<'f l!;<'ffif~<r 'lit <:,<rrit if; 
futJ: tmif<: 'lit f~~iO llmf ~it "lT~ 
q;:!JP.IT ~~ if ~ .fi<;r ~ ~ 

and Aggression by China 

~ffi ~ em::-1l;'Ii(ij' if 'fi"1IT 
mwft, onrif if ifcr~<:, ~rlfT, mrrr if 
~~ ~;ft I \;<1" W;fJ if If'l.tifo 
'RifTlf ~);ft m{ <1,?T{ 'fiT 'l\"Jll' o"T'fi ~r 
~r ij'~IfT, ISOO qi{l' ~;ft I 

l{ li~ +rT ~'ff ~ffi' ~ flI; ~ 
'fRT qT{ if; ;;it 'f~ffi ~, \;1 ~ ~ ~'fft 
f& fi'{f~(1 ~ f'li<: m fora-it ;;r;;~ ij'>if.''i 
'fiTli1f ~) ij'o#, 'lirilf 'fi"{if 'IfI' ~if 'liTf~m 
'IiW "lTf~ I ~ij' iftli 'f{ ~~ ;:n;r ~ 
'Ii<: m 'i!r1l1: ~ JT ~) ~ fi:lT ~ ciT ~if 
'fi"{ifT "lTf~~ I ll'Q: l{ ifir 'fi"Q'ffi' R ffi 
'i!r'TiffifJfifij; ~al 'R ~If \;if~ ;;r~ 
~'l' 'fiT1l1'I' 'lit, ~iii.f ;p:;r <1"'1' 'Ii<: 
'i!rlf{ ~lffn 'fiT1f "f<'f ;;rflf crr ~;r 'f"1 
<l"if >ifTifT 'fli'tit I if ~1 iffifffi' ~ fij; 
;;iT ~'fft ~f;ft ~ 'HB' ~fU "-'ii:.r'(1 
~~ t I \;m ~lffU ,!<'fQ: Qr ~ ,-:(fT ~, 
<f ~ if~~ 'Ii<: ~ij;iJ~; I ~ifT~ ;;]'r 
~T ~, *~ it'lR ij:, <rifT ~', (;'f<'fTT ~, 
'1"IfiffirTif t, \;~ f~" if ~if OJ;~ L,qf" 
;;rlff~ f-1' q f'I!i'il'q- ~il'RT +r~ 'fi"t I 

WCf it l{ ~(fiff \1:f f1:f<:'if "'{iff 

"fiQ:TI ~ 'i!r"r{ 'i!r:f.r .r.ft .mliT ~ ~ 
'Ii,{ifT ~ffi' ~ f'fi" mJf;;rr m ~ if 
if;r+r~~, \;.;'Ii"r ~if'l"f ;;rri! m<: ~ ~ 
nr<'f 'Ii<:, 11;'1> ~) 'Ii<: ~~~ 'fiT ~iif TT 'fi"t I 

17°36 hrs. 

The Lok Sabha tl>en adjourned til! 
eleven of the Clock on SatuTday, 
NovembeT 10, 19621Kartika 19, 1884 
(SakaL 
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ORAL ANSWERS TO QUES-
TIONS 229-65 

S.Q. Sv.b;ect 
No. 

35 Enhanced rate of telegram. 
to Tibet 229-31 

36 IdukyHydIo-ElecttiC Pro-
ject 231-33 

37 Power supply failures in 
Delhi. 233-36 

38 Manning of railway Cros-
sings 

39 D.V.C. 
-40 International Rice Com-

mission 
41 Ganga Barrage at Farakka 
42 Railway Accidents Enquiry 

Committee . 
43 PriCesoffooJgrains. 
44 Medicines with thalido-

mide 
45 Threat of plague in the 

country 
46 Price of sugar 
47 India's best village 
48 Gulhati Commission Re-

port 

TO 

247-50 
251-57 

257-60 

260-51 
261-62 

252-64 

WRITTEN ANSWERS 
QUESTIONS . 266-351 

S.Q. 
No. 

49 Upper Sileru Pr,'jCCt 
50 Hind~stan Shipyard 
51 Power crisis in Delhi 
52 Package Programme 
53 Explosion of chlorine cy-

linder at Ujjain Station. 
54 Fair pricoshopsfor wheat 
55 Price ofsugarcane 
56 Murder of guard at Orai 

Railway Station 
57 Korba Thermal Power 

Station 
58 Road B'Jard 

265 
266 
267 

267-68 

272 
212-73 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

S.Q. Sv.b;ect 
No. 

62 Wooden sleepers washed 
away toward Pakistan 

63 DelhiWaterSupply 
64 Transfer ofD.V.C. Head-

quarter 
65 ChiplimaProject 
66 Private air companies 
67 Railway bridge on Goda-

vary at Rajahmundry 
68 Detention of vessel by 

EastPakistan 
69 Water famine in Delhi 
70 Sugar export to U.S.A. 
7 I Price of fertilizer 
72 C.H.S. Scheme for Cen-

tral G=>vl!rnment 9~r­
vants in Shahdara (Delhi) 

73 Spuriousdrugs 
74 Enquiry into Dumraon 

Railway ACCident . 
75 W.H.O. 
76 Visakhapatnam Port 
77 Acquisition of wagons 
78 National Water Supply 

and Sanitation Commit-
tee 

79 Government doctors in 
rural areas 

80 C.H.S. Scheme 
81 Consumer cooperatives 
82 National Small-pox Pro-

gramme 
83 SeCJnd ShipyarJ 

U.S.Q. 
No. 

65 Hospitals under the Con-
ttol of Central Govern-
ment . 

66 National Highways 
67 PostOflicesinPunjab 
68 Over lunder bridges pro-

posed by Punjab Go-
vernment in Third Plan. 

69 Pusa Agricultural Ins-
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275 
275-76 

278 
279 
280 

280-82 

281 
281-82 

285 

285-86 
286-81 

281 

59 Bye-products of sugar in-
dustty 

60 Centra! Research Insti-
tute of Indigenous Medi-
cine, J amnagar 

273 titute . 291-92 

61 AttaCk by a mob on Pra-
yag Station . 

1984 (Ai) l.S-10. 

273-74 

274-'75 

70 Foreign tourists 
72 Ring Railway around Delhi 
73 Meetings held at Sri-

nagsr . 
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WRI'l"l'EN ANSWERS TO 

QUESTIONS--contd. 

U.S.Q. Subject 
No. 

74 Building at Mahara;gan; 
Bazar, Agartala 

75 V.M. Hospital, Agartala . 
76 Stations in Orissa 
77 Eggs 
78 Pisciculture in Tripura 
79 Import of fertilizers in 

Tripura 
80 Nature cure 
81 Food resources 
8:. Fertilizers in West Ben-

gal 
83 Popularisation of new 

fertilizers 
84 AttaCk on passenger train 

near Nagpur 
85 Development of Co-opera-

tives 
86 Fishing harbour at Vishin-

jam 
87 Working group on co-ope-

ratives. 
88 Working group on Fishe-

ries Co-operatives 
89 Working Group on Dairy 

and Animal Husbandry 
Co-operatives 

90 Working Group on Trans-
port Co-operatives 

91 Preservation offish 
92 Pharmacy Degree College 
93 Co-operative farming so-

cieties 
94 "agar;unasagar ProjeCt 
95 Drugs 
96 Government hospitals in 

Delhi. 
97 Second Railway Bridge 

on Jamunain Delhi 
98 India-Bhutan Postal Ag-

reement 
99 Doubling of railway line 

between Delhi and Mad-
ras 

100 National Highway . 
101 Agrarain Research Cen-

tres 
10:' Production of copra 
103 
104 

Loss of crops 
Re-opening of Dingwahi 

Station on Bandi-Manik-
pur line 
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295 

205-96 
296 

29~8 

298 

300 

305-06 

306 

306-07 

307 

308-Q9 

309 
309-10 

310--12 

311-IZ 
3IZ-13 

314 

314-15 

315 

315-16 

316 
317 

317-18 
318 
31 8 

318-19 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subject 
No. 

105 Caravelles Aircrafts. 
106 Committee on Nationa-

lised Road Transport 
ServiCeS 

107 Contaminated Water Sup-
ply in Shahdara (Delhi) . 

108 Training in dairying 
109 Vamsadhara Project 
110 Electric crematorium in 

Delhi. 
111 Fire in Resin an:! Tur-

pentine Factory, Nahan . 
112. KUfri as winter sp::>rt Cen-

tre 
113 Non-operating expendi-

ture ofI.A.C. 
II4 Air India staff hauled up 

for smuggling 
II 5 Modernisation of sugar fac -

tories . 
II 6 Postal dak 
117 VaCCinators in Tripura 
1I8 Gharchukti Tax 
II9 Land for displaCed per-

sons in Tripura 
120 Land for displaced per-

sons 
121 Rangoon-Madras air ser-

viCe 
122 Construction of over ... 

bridge at Ambala Cantt. 
123 Dam on Godavari 
124 Poultry development blocks 
125 Robbery at Kankinarrah 

Railway Station 
126 Cold storage wagons 
127 Dambor( 0 ProjeCt in Tri-

pura 
128 Derailment of Madras-

Delhi J anta Express 
129 

130 

131 

Zonal restrictions on mo-
vement of riCe 

Co-operatives for Road 
transport 

Derailment of goods train 
between Hardwar and 
DehraDun . 

132 PaCkage Programme for 
fish industry . 

133 Alipur 
Block. 

Development 

134 Jamuna embankments at 
Delhi . 

CoLtT.MlIB 

319-20 

320 
320-21 
321-22 

32 5 
325-26 

326 
32$-27 

330-31 
332 

333 

333-34 

334 

334-35 

335-36 

336 

336-37 
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WRITTEN ANSWERS TO 
QUESTION~ontd. 

U.S.Q. Subject 
No. 

135 PcngDam 
136 C.H.S. Dispensaries in 

Delhi. 
137 
138 

139 

'42 
'43 

'44 

145 

Supply of wagons 
Ramdeora Railway Sta-

tion 
Post Office at Kotah Rail-

way Yard Collony 
Production and distri-

bution of seeds 
Delhi-Phoolbagh air ser-

vice 
D.V.C. navigational canal 
Derailment of train on 
Southern Railway. 

Movement of foodgrains 
in Punjab 

Drinking water supply 
at Nangal Township 

146 Ex-servicemen appointed 
as Branch Post Masters 

'47 Ticketless travelling 
148 Punamava 
'49 Train accident on Salem-

Virudhachelam 
150 Integral Coach Factory 
151 Production of Jute. 
152 

153 

154 
155 

Railway line between 
Tomka and J akhapura in 
Orissa 

Forest Research Insti-
tute 

Labour co-operatives 
Domiciliary treatment for 
T.B. 

'156 RihandpowertoD.V.C .. 

157 Drinking water supply in 
WestBengaJ 

158 Telephones 
159 Zonal medical colleges 
160 Post offices in villages 
161 Sale of Railway Time 

Table on book stalls on 
Northern Railway 

162 Roads and highways 
163 Civil Aviation Training 

Centre, Allahabad 
164 Power supply from Punjab 

to Delhi 
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331-38 

338 
338-39 

339-40 

340 

340-41 

341 
341-42 

344 

344-45 

345 
345-46 

345 

348-49 

349-50 
350 

35 1-52 

352 

352-54 

354 

354-55 
355-56 

35b 

357 

MOTION OF NO-CONFI-
DENCE IN THE COUNCIL 
OF MINISTERS 359-63 
Sarvashri Ram Sewak Yadav 

and Mani Ram Bagri had 
given notice of a motion of 
no-confidence in the Coun-
cil of Ministers. Leave to 
move the motion was not 
granted by the House. 

PAPERS LAID ON THE TA-
BLE 363-67 

(I) A copy each of the follow-
ing Rules under sub-section 
(5) of section 7 of the Indian 
Telegraph Act, 1885 :-

(i) The Indian Telegraph 
(Ninth Amendment) Rules, 
1962 published in Noti-
fiction No. S.O. 2708 
dated the 1st September, 
1962. 

(ii) The Indian Telegraph 
(Tenth Amendment) Rules, 
1962 published in Noti-
fication No. S.O. 2851 
dated the 15th September, 
1962. 

(2) A copy of Notification No. 
F. 12/69/55-62 Transport 
published in Delhi Gazette 
dated the 26th July, 1962 
making certain further 
amendments to the Delhi 
Motor Vehicles Rules, 1940, 
under sub-section (3) of sec-
tion 133 of the Motor Vehi-
cles Act, 1939. 

(3) A copy each of the following 
papers :-

(i) Annual Report of the AIl-
India Institute of Medi-
cal Sciences, New Delhi, 
for the year 1961-62, under 
section 19 of the All India 
Institute of Medical Scien-
ces Act, 1956. 

(ii) Annual Accounts of the 
AIl-India Institute of Me-
dical Sciences, New Delhi 
for the year 1960-61 along 
with the Audit Report 
thereon, under sub-section 
(4) of section 18 of the AIl 
India Institute of Medical 
Sciences Act, 1956. ~ 

(4)A copy each of the following 
Orders under sub-section 
(6) of section 3 of the Essen-
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PAPERS LAID ON THE 
TAB~ontd. 

tial Commodities 
1955 :-

Act, 

(i) The Fertilise! (Control) 
Fifth Amendment Order, 
1962 published in Noti-
fication No. G.S.R. 1202 
dated the 8th September, 
1962. 

(ii) The Fertiliser (Control) 
Sixth Amendment Order, 

1962 published in Noti-
fication No. G.S.R. 1225 
dated the 15th September, 
1962. 

(5) A copy of the Agricultural 
Produce (Development and 
Warehousing) Corporations 
(Amendment) Rules, 1962 
published in Notification No. 
G.S.R. n82 dated the 1st 
September, 1962, under sub-
section (3) of section 52 of 
the Agricultural Produce 
(Development and Ware-
housing) Corporations Act, 
1956. 

(6) A copy each of the following 
Notifications unde! sub-
section (6) of section 3 of the 
Essential Commodities Act, 
1955:-

(a) The Imported Food-
grains (prohibition of Un-
authorized Sale) Amend-
ment Orde!, 1962 pub-
lished in Notification No. 
G.S.R. 1206 dated the 8th 
September, 1962. 

(b) Notification No. G.S.R. 
1278 dated the 29th Sep-
tembe!, 1962 containing 
Corrigendum to G.S.R. 
No. 876 dated the 30th 
June, 1962. 

(c) The Uttar Pradesh Paddy 
and Rice (Restriction on 
Movement) Second 
Amendment Order, 1962 
published in Notification 
No. G.S.R. 1363 dated the 
the 15th October, 1962. 

(d) The Rice (Uttar Pradesh) 
Second Price Control Or-
de!, 1962 published in 
Notification No. G.S.R. 
1364 dated the 15th Oc-
tober, 1962. 
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PAPERS LAID ON THE 
TABLE-contd. 

(e) Notification No. G.S.R. 
1385 dated the 18th Octo-
ber, 1962. 

(f) The Rice (Punjab) Price 
Control (Amendment) 
Order, 1962 published in 
Notification No. G.S.R. 
1386 dated the 18th Oc-
tobe!, 1962. 

(7) A copy of the Railway Pro-
tection Force (Amendment) 
Rules, 1962 published in No-
tification No. G.S.R. 1018 
dated the 28th July, 1962, 
under sub-section (3) of sec-
tion 2 I of the Railway Pro-
tection Force Act, 1957. 

(8) A copy of the Railway Pro-
tection Force (Second 

Amendment) Rules, 1962 pub-
lished in Notification No. 
G.S.R. 14" dated the 
27th October, 1962, under 
sub-sedtign (3) of section 21 
of the Railway Protection 
Force Act, 1957. 

(9) A copy each of the follow-
ing Rules under SUb-section 
(5) of section 7 of the Indian 
Telegraph Act, 1885 together 
with an explanatory note 
thereon :-

(i) The Indian Wireless Te-
legraphy (Experimental 
Service) Rules, 1962 
published in Notification 
No. G.S.R. 1164 dated 
the 1St September, 1962. 

(ii) The. Indian Wireless 
Telegraphy (Demonstra-
tion Licence) Rules, 1962 
published in Notification 
No. G.S.R. 1165 dated the 
1St September, 1962. 

STATEMENT RE. DE-
MANDS FOR SUPPLEMEN-
TARY GRANTS (RAIL-
WAYS) FOR 1962-63-Pre-
sooted 

The Minister ofRaiIways (Shri 
Swaran Singh) presented a 
statement showing Demands 
for Supplementary Grants 
in respect of Railways for 
the year 1962-63. 

50'1 

COLUMNS 
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ELECTION TO COMMIT-
TEE 367-68 

Shri Dasappa moved for elec-
tion of a Member of Lok 
Sabha to serve as a Member 
on the Estimates Committee 
vice late Shri B.J. Singh. 
The motion was adopted. 

REPORT OF BUSINESS 
ADVISORY COMMITTEE 
ADOPTED 368 
SeveQth report was adopted. 

RESOLUTIONS UNDER 
CONSIDERATION 386-soo 
Further discussion on the two 

Retolutions re. approval of 
Proclamation of Emergency 

RESOLUTIONS UNDER 
CONSIDERATION-conld. 

and Chinese aggression by 
the Prime Minister (Shri 
JawaharW Nehru) on 8-II-
1962 and the substitute 
mo\ion and amendments 
thereto continued. The 
discussion was not conclud-
ed. 

AGENDA FOR SATURDAY, 
NOVEMBER 10, I962/KAR-
TIM 19, 1884 (Saka). 

Further consideration of the 
Resolutions TO. Approval of 
the Proclamation of Emer-
gency and the Chinese 11&-
gression; and a statement r •. 
measures for maintaining 
prices of essential commodi-
ties at reasonable level. 

MGGIPND-LS 1I-191!4(Ai) LS-20-U-62--900. 

510 
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